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REPORTS OF THE COMMITTEE ON
PUBLIC UNDERTAKINGS

Sarr M, GOVINDA REDDY: Sir,
I beg to lay on the Table a  copy
each of the following Reports:—

(a) Sixth Report of the Commit-
tee on Pubic Undertakings on
the Fertilizer Corporation of
India  Limited, New Delhi
(Ministry of Petroleum and
Chemicals).

(b) Seventh Report of the Com-
mittee on Public Undertakings
on action taken by Govern-
ment on the recommendations
contained in the Thirty-
second Report of the Estima-
tes Committee (Third
Lok Sabha) on Nationa]l Coal
Development Corporation Li-
mited, Ranchi (Ministry of
Steel and Mines),

—

ENQUIRY RE. CALLING ATTENTION
NOTICE

Surr BHUPESH GUPTA (West
Bengal): Sir, I gave g calling atten-
tion Notice before the Session about
Mr. Gulzarilal Nanda’s visit to Cal-
cutta on the 10th of April when he
met Mr. G. D. Birla and said many
things about the Government policy.

Mgr. CHAIRMAN: Mr. Gupta, there
is a question on that and it will come
up.

Surr BHUPESH GUPTA: The ques-
tion is separate. This has given rise
to a serious controversy in West Ben-
gal and in other parts of the count-
ry.

Mgr. CHAIRMAN: I am not allow-

ing it. You have given the notice. It
will be dealt with. The notice will
be dealt with in due course,.

SHrr BHUPESH GUPTA: 1 sent

it last month.
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MOTION RE. SITUATION ARISING
OUT OF ATTACKS BY THE ARMED
FORCES OF PAKISTAN OF KUTCH
BORDER

Mr. CHAIRMAN: Motion re. situa-
tion arising out of repeated and con-
tinuing attacks by the armed forces
of Pakistan on the Kutch border.

Surr BHUPESH GUPTA (West
Bengal): Sir, on a peint of order. I
am grateful to you that you have ad-
mitted the motion on the first day. I
must say that, but I think that it is
fair that Shastriji, the Prime Minister,
agrees to supplying us with the pro-
posal that he had from the United
Kingdom with regard to cease-fire or
whatever it is. -

(Interruptions)
Mr. CHAIRMAN: What is the point
of order?

Snrt BHUPESH GUPTA: The mat-
ter ig being leaked out in the press.
The point of order is this. We, as
Members of Parliament, should not be
driven to a position whereby we
either keep guessing or get the news
through the press.

Mgr. CHAIRMAN: This is not a
point of order. This is a request. The
motion will come up %efore you. Dur-
g the discussion you can say this.

Surt BHUPESH GUPTA: The
point of order is that there is a report
in the newspapers L.

Mgr. CHAIRMAN: No, I do not en-
tertain the point of order.
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g, IqAY 0 AR IaEF R a9
oA {ifq 7 FT

(Shri P. L. Kureel Urf Talib rose)

Mr. CHAIRMAN: You have had
your say.

Surt BHUPESH GUPTA: Sir, the
discussion should take place openly.
Perhaps it should be open to the press
also. There is no need for hiding
anything. If there is any secret
matter or security matter, it is
for the Prime Minister not to touch it.
But we should be taken fully into
confidence including the proposal that
has been made by the British Gov-
ernment.

(Shri G. Murahari rose)

Mg, CHAIRMAN: What is your
point? There 1is a proposal that it
should be in camera. There is another
opinion that it should not be

SHrt G. MURAHARI (Uttar Pra-
desn): My point is that it should be
in public. Even during the War
everything had been discussed in
public.

Tue PRIME MINISTER anp MIN-
ISTER oFr ATOMIC ENERGY (SHRI
LAl Banapur): I do not think it is
necessary to have a meeting in
camera. We have had discussions in
the Lok Sabha also more or less on
the same lines.

Mr CHAIRMAN: I agree with your
view., We will not have it in camera.
Yes, the Prime Minister.

SHrr LAL BAHADUR. Mr.
Chnairman, I beg to move the follow-
ing Motion:—

“That the situation arismg out of
the repeated and continuing attacks
by the armed forces of Pakistan on
the Kutch border be taken into
consideration.”
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I know how anxious the hon, Mem-
bers must be to know the facts of the
situation ang the poiley of Govern-
ment in regard to the grave develop-
ment; whnich have taken place. First
aof all T would like to report to the
House that during the last two or
three dayg there has been no major
engagement on the Kutch border and
that the aggressive armed forceg of
Pakistan have not been able to make
any further inroads on our territory.
Secondly, during the clasnes which
took place heavy losses were inflicted
on the intruders. The morale of our
Armed Forces is very high. I know
that this House and the people of
India stand behind them united in the
determination that tne territorial
integrity of India must be preserved
fully and completely.

With your permission, Sir, I would
like to state briefly the facts of the
situation.

The Kutch-Sind border 1s a well-
defined, well-known and well-estab-
lished border which is clearly marked
in the various editions of the Survey
of India maps ever since 1871. A
large part of the boundary is not
demarcated on the ground. This is so
however because there was no disput-
ed boundary between the Province of
Sind and the Kutch Durbar, and it
was not customary to demarcate with
pillars  the boundary  between
Provinces and States of British India
as they were not international
boundaries.

On the 15th August, 1947 Pakistan
was carved out of India as an inde-
pendent State. Under the Inde-
pendence Act the territories of
Pakistan were enumerated and these
included the Province of Sind. The
bounda.y between Sind ang Xutch
thus became an  international
boundary. Pakistan is precluded from
claiming any more territory than was
includeqg in the Provinee of Sind on
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the 15th August, 1947. No part of
the territgry south of the Kutch-Sind
border wiich is shown in the map as
situated north of Kanjarkot, which is
thus clearly Indian territory, could
conceivably be a par{ of Pakistan. In
fact this area was under the jurisdic-
tion and authority of the Ruler of
Kutch which had extended at all
times both in law and in fact right up
to the border between Sind and Kutch
as shown in the Survey of India maps

of 1871, 1886, 1898, 1943, and 1946
which was the last map before the
date of independence,

The boundary between Kutch and

Sind has also been described in de-
tail in other official documents over
the last three-quarters of a century
prior to the partition of India. The
official Gazetteer of Sind published in
Karachi in 1907, the Gazetteer of
India of the Bombay Presidency pub-
lished in 1909, and the Imperial
Gazetteer of India published by the
British Secretary of State for India

in 1908 are all categorica] about the
Rann of Kutch being outside the
Province of Sind. In all the docu-

ments of the Political Department of
the then British Government of India
in 1937, 1939 and 1942 defining the
political charges of the varioug offi-
cials the Rann of Kutch was invari-
ably shown as falling within the
Western India States Agency and
never as falling within the Province
of Sind. As the House is aware, the
entire Western India States Agency
became part of India as a result of
accession. The position ig so clear that
in the light of this the attack on the
Kutch border is a clear case of ag-
gression by Pakistan. This aggression
also fits into the pattern of Pakistan’s
aggressive behaviour during the Jast
few months. Pakistan has been resor-
ting frequently to firing and clashes
at several points on the Indo-Pakistan
border both in the east and in the
west. She has shown an utter lack of
responsibility and displayed amazing
recklessness.
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A few days ago Prime Minister
Wilson sent a message to me, and I
presume @ similar message to Presi-
dent Ayub Khan, making certain pro-
posals i the framework of which a
cease-fire could be brought about The
Prime Minister of the Unted Kingdom
1s still pursuing his efforts and there-
fore for obvious reasons 1 am unable
to say much more about this matter
at this stage I can however assure
the House that in the exchanges I
have had with Mr Wilson and in any
further exchanges we shall not depart
trom the pasition that along with
cease~fire there must be a restora-
tion of the status quo ante

Mr Chairman, the Indian Govern-
ment and the Indian people have no
1J1-will against the people of Pakistan
We wish them well and we would be
happy to see them progress on the
road 1ip prosperity We are aware that
theirr prosperity ag well as the pros-
perity of the people of India, of the
800 million people who inhabit this
sub-continent, dependg upon the pre-
servation of peace It 1s for this reason
that we have adhereq fervently to the
path of peace all these years A war
m the Indian sub-continent may well
undo the massive efforts which have
been made m both countries to secure
an mmprovement in the living stand-
ards of the people The march 1n this
direction has only just begun and
there 15 a long way yet to go But
President Ayub has talked of a total
war between India and Pakistan We
on our part have been greatly res-
tiramed not betause We are unprepar-
ed to meet President Ayub's challenge
but because we feel that reason and
sanity should prevail over aggression
and bellicosity President Ayub seemns
to suggest that whereas his country
ha, the right to commit aggression on
Indian territories at will and at a
point of its own choice, India must
not take effective counter-measures
This thesis 1s totally unacceptable to
us The pattern of Pakistan’s activity
s¢ this Fust raise a claim to neigh-
bour’s terntory, suddenly mount an
altack taking the neighbour by gsur-
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prise, launch an ingenious propaganda
campaign to suggest that the action
1s only of g defensive cnaracter. I
dy want to urge upon President Ayub
Khan to think a little more carefully
of the consequences of the line ot
action that he has chosen to pursue
So far the Pakistan: aggression on the
Rutch border has been met only by
local defensive action to protect our
territory From the Indian side there
have been no counter-measures and
the aggression has therefore been a
totally one-sided affairr We have res-
trained ourselves but if the Govern-
ment of Pakistan persists 1n 1ts pre-
sent aggressive posture, the Govern-
ment of India will be feft with no ai-
lernative except to think how best ip
defen\d the territorial integrity of the
mother-land.

Mr Chairman, let me once agaln
make the position of the Government
of India perfectly clear We will have
no objection 10 ordering a cease-hre
an the basis of g simultaneous agree-
ment for the restoration of the status
quo ante If the status quo ante has
been restored, we will be willing {o
sit together with the representatives
of Pakistan to demarcate the bound-
ary 1n accordance with the well-
settled and well-established dividing
line between the erstwhile Province
of Sind and the State of Kutch At
the same time, I must reiterate
clearly and emphatically that the
Government of India do not recognise
that there 1s any territorial dispute
about the Rann of Kutch Let me also
make 1t clear that the threat of total
war held out by President Ayub
Khan will not deter us from perform-
g our rightful duties No govern-
ment n the world would be worth its
name if 1t allows its own territories
to be annexed by force by an aggres-
stve neighbour The Government of
India know theiwr responsibilities in
the present situation and they are
determined to discharge them mo-t
effectively

The threat to our freedom 1s real,
continuing and immediate We have
to meet this threat with all our re-
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sources and with all our might We
can afford to give up a few projects
for economic developiment but we
cannof allow our defence mechanism
to be 1n any manner inadequate for
safeguarding our frontiers Among
the people there must be a real sense
of unity We must give no quarter to
the rumours that are sought to be
circulated by anti-social eglements 1
am greatly strengthened by the know-
ledge that the moiale of our people 1s
high and that every Indian today 1s
prepared to make any sacrifice for
defending the terriforial integrity of
India The Rann of Kutch has been
and continues to be, India’s territory
It has been in our possession accord-
ing to Pakistan itself, though Mr
Bhutto characteristically chooses to
call it “adverse possession”. Pakistan
seeks now to annex the territory by
force This we shall not allow, no
government 1n the world could allow
that We have acted with the grea-
test restramnt so far but the sands of
time are runming out I shall say mno
more on this difficult situation This
15 a testing time for our country and
for our people I would say to our
people Be umted, feel the pride of
belonging to a great nation, carry out
your task with true dedication, take
no notice of the false Pakistani pro-
paganda Let us have faith in our-
selveg and in the great destiny of our
country

[ RAJYA

I would now close by asking the
House to declare that we all stand to-
gether united 1 defending our
maotherland

The question was proposed

Surr A, D. MANI (Madhya Pra-
desh)- Sir, I move:

1 “That at the end of the Motion
the following be added, namely —

‘and having considered the same
this House places on iecord 1its
high appreciation of the vahant
struggle of the police force as well
as of men and officers of our arm-
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ed forces while defending our
frontier and pays its respectful
homage to the martyrs who have
laid down their lives 1n defending
the honour and integrity of our
motherland and with hope and
faith, this House affirms the firm
resolve of the Indian people to
drive out the aggressor from the
sacred soil of India’”

(This amendment stood i, the name of
Sh11 M P Bhargava also.)

SurRr A B VAJPAYEE (Uttar Pra-
desh) Sir, I move:

2 “That at the end of the Motion
the following be added, namely —

¢

and having onsidered the

same, this House—

places on recoid its high appre-
citation of the undaunted courage
ang valour displayed by the men
and officers of our armed forces
and the police force 1n resisting
the aggressor against heavy odds,

pays its homage to tne worthy
sons of our motherland who lawd
down then lives while defending
the independence integrity and
honour of the motherland,

reiterates the sacred and firm
resolve of the Indian people not

1o rest until the aggression 1s
fully vacated from the Indian
so1l, and

Government’s
agreeing to any
accepting any

supports the
policy of not
peace talks or
mediation unless the position
prior to the attack (status quo
ante) 1s restored’”

(This amendment stood in the names
of Shtt V. M Chordia and Shn
G. K Kapoor also)

Ssart V. M CHORDIA
Pradesh) Sir, I move

(Madhya
3 “That 1n the Motion the words
‘on the Kutch border’ be deleted ”

(This amendment stood i the name of
Shrt G K Kapoor also)
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Surr V M CHORDIA: Sir, I also
move:
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4, “That at the end of the Motion
the following be added, namely' —

‘and having considered the

same this House 1s of opinion—

{(a) that in order to drive the
Pakistani forces out of the
Indian territosy and to teach
them a lesson so that they may
not commit any such aggression
again, the army should be
ordered to face tne situation with
full strength on a war footing;

(b) that the Nation should be

mobilised to drive out the
aggressor;

(c) that the fifth columnists
who may be operating 1n the

country should be traced out and
arrested,

(d) that stern action should be
taken against disruptive forces mn
the country which are taking un-
due advantage of the present
crisis;

(e) that Indian publicity
machinery n the  foreign
countrieg should be strer'lgthened
to counteract the false propa-
ganda carried on by Pakistan;

(f) that the patriotic people in
the border areas should be armed
with weapons and should be
given training to handle them’”

The questions were proposed

SHR1 M RUTHNASWAMY
(Madras) Sir, may I suggest to Mr.
Man1 a slight change in the wording
of his amendment? Instead of the
word ‘martyrs’ which gives g religious
colour to thig war, may I suggest that
it be put—

“ while defending our
frontter and pays its respectful
homage to the brave men who

have laid down their lives in
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defending the honour and mtegrity
of our motherland . . ”

on Kutch border

because the word ‘martyrs’ gives a
religious colour to war (Interrup-
tions) and we in India never believed
in rehigious wars. Therefore, I would
suggest

Surt BHUPESH GUPTA (West
Bengal)© We hold them martyrs

Mgr. CHAIRMAN. Let there be nc¢
discussion, 1t 1s a suggestion made to
Mr Mant

Surt A D MANI. Sir, Mr. Ruthna-
swamy talked to me about accepting
his ameadment. I would have done so
m the ordinary circumstances but I
would Iike this House to adopt the
Resolution which is more or less on
the lines of the amendment adopted
by the other House because that would
signify the united determination of
both the Houses of Parliament on this
1ssue, and 1t 1s possible for uz to
aigue that those persons who have

laid down their lives may also bne
soldiers, and certainly martyra,
Mr CHAIRMAN Your amend-

ment stands as 1t 15 Mr, Dahyabhai
Patel

Surt DAHYABHAI A% PATEL
(Gujarat)® Mr. Chaiwrman, Sir, at the
outset I would like to pay my hum-
bla tribute to the jawans whether
they be of the Terntorial Army or
the Gujarat Security Force that has
been guarding this border under the
most difficult situation  They have
been facing very heavy odds often
not recewving the adequate support
that they should receive from the
Government

I welcome the Prime Minister’s
statement that not an inch of Indian
land would be surrendered We are;
however, 1n circumstances—though
not altogether, but to a small ex-
tent—similar to those with which we
were faced some 2% years ago, when
the massive Chinese aggiession came
and we were caught unprepared But
the question is whether we are fully
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prepared today or whether we are
still unprepared. The tactics adopted
by Pakistan today are very similar
to those followed by China. Has our
Guvernment, has our Defence Minis-
try, learnt the lessons that they
should have from the Chinese
aggression because a new element in
the situation is growing, the grow-
ing cordiality between Communist
China and President Ayub Khan who
deals with the Communists firmly at
Jhome but reconciles in doing busi-
ness with them abroad for mutual
profit, entering into treaties to dis-
iribute India’s border unilaterally.
These are matters which lend a new
complexion to the situation, The real
issue has moved far beyond Kashmir
which was or which has been an old
point of dispute for so many years.
And while speaking of Kashmir, it
reminds us of the failure ot a policy
for the last sixteen years. 1f the
whole of India could be integrated
into one union, why could one
single State be not integrated in the
same manner? If there was a per-
son in this country who would inte-
grate the whole of India, why was
he prevented from doing so in the
case of Kutch, when he repeatedly
asked, repeatedly drew the atten-
tion of the people and the country
to this?

greatest
tried to

This is one of our
failures. We have also
placate Pakistan reepatedly, again
and again. We have entered into
Canal Waters Treaty. We have en-
tered into treaties about lockers and
many other matters, But we have
not sat down to enter into a complete
settlement of all outstanding issues.
Why? Therein lies the failure of our
Government and its policy. Whether
you call it a policy of indecision or
whatever you like, this has led us
into this unfortunate situation. Why
did the Government of India not say
when concluding the Canal Waters
Treaty, “Look here, friends. We
want to be friends. We are willing
to go so far and let us sit down and
settle the whole issue”. But there
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was one fly in the ointment. The fly
in the ointment was that a particular
friend of our Prime Minister would
iose practically his employment. His
only employment in the last few
years has been going to the United
Nations, going to America, going to
Europe as this country’s representa-
tive and abusing the West, This hus
not brought us any friends. This has
made only things difficult for us. It
ig time for the Shastri Government,
when he appeals for unity and sup-
port of the whole country, to see if
this situation can be remedied even
at this late hour. I am wondering
whether a similarity between the cir-
cumstances does not exist in this
House and in the other House. Re-
peatedly questions were asked be-
fore the Chinese aggression came and
when the Chinese build-up and cons-
truction of roads in the northern
borders was going on, but they were
brushed aside, Why quarrel over a
territory, we were told, where not
a blade of grass grows? Are we
going to be told that in the Rann of
Kuteh not a blade of grass grows or
that it is difficult to defend it? Are
we going to be faced with g similar
situation as we are faced with on
our northern border. Sir, it is going
to take a lot for the Shastri Govern-
ment to convince the country that
that ig not the situation.

I would like this House and this
country to remember that this border
situation is not something new, The
Government know that a claim to
this area was made in 1956 when
Pakistan trespassed on a smail graz-
ing area in the Rann known as Chhad
Bet and - a minor operation wase
mounted. Thereafter an Army gar-
rison was located there. Later on,
however, I do not know under whoge
advice the Government of India
handed over the region to the Bom-
bay State on the ground that that
State could very well look after it.
The State Government’s view of the
Mmatter was that the function ' of
guarding the internationa] border was
that of the Government of India and
that the State police were not meant
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for maintaining law and order and
for checking of smuggling etc. So the
State police did not bother very much
about our border,
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Sir, this was a very anomalous
situation that went on for some time.
The limited role envisaged by the
Government of India for our Central
Reserve Police post in Chhad Bet did
not, even implicitly, extend to the
regular patrolling of the entire 300
miles even during the limited period
of the dry season. However, follow-
ing the steady increase in the 1nci-
dence of aggressive acts by Pakistan
along the international border in the
other States, the Government of
Gujarat thought it prudent to plan
and organise against the possibility
of similar acts of aggression by Pak-
istan on the Kutch-Sind border. In
this context, I am told, after a pro-
per survey and consultation in 1960
the Government of Gujarat sent pro-
posals to the Government of India
for construction of six strategic roads
in this area. Sanction of one road
has recently been given. The Gov-
ernment has been sleeping over this
all these years. The letter was sign-
ed by the Chief Minister of Gujarat
in 1960 and addressed to Mr. M. J.
Desai, the then Foreign Secretary.
This was followed by an official letter
addressed to the General Officer
Commanding, Maharashtra and Guja-
rat areas at Bombay, seeking support
of the Army authorities for the cons-
truction of these strategic roads. The
only outcome of this proposal was
that in June 1962 the Ministry of
Transport communicated approval to
give priority to the construction of
only one of the six roads, namely
Khavda to Chhad Bet, with the pro-
viso that the work should not be
started until detailed plans and esti-
mates had been approved by the
Government of India. Despite the
best efforts of the Chief Engineer the
sanction of the concerned authori-
ties of the Government for accep-
tance of tenders for construclion of
the first part of this road was not
received until February 1965. This
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is how the Government of India 12
functioning on this matter.

Sir, the formation of closer tias
between Pakistan and China 1s well
known. It appears that in March last
the Chinese Prime Minister had a
stop-over in Karachi when this plot
was hatched according to certaw
newspapers. I would Iike to ask
very humbly the Prime Minister
whether he had any information about
this from our High Commuissioner or
other sources, or whether the door
of information from Karach: stands
barred, bolted and made into a stone
wall. Is it not the feeling of many
people who have held the post of
High Commissioner to Karachi that
repeated requests for settlement of
outstanding border issues and coming
to a settlement with Karachi were
always met with a rebuff under the
regime of the then right hand of the
late Prime Minister, Jawaharlal
Nehru, Mr. Krishna Menon I mean,
and it is, therefore, that we are in
this situation today? Even when tem-
porary posts were set up, when
weather conditions permitted, at
Karim Shahi in the first quarter of
1964, patrolling along the border in
front of Karim Shahi began In May
1964 occurred the incident in
which  three Pakistani civilians
were taken into custody by one
of our border patrols and were
subsequently handed over to the
Pakistani police after interrogation
had revealed that there was no ground
for retaining them into custody. It
was in the course of this inrident that
there was an exchange of notes bet-
ween the Pakistani Police Comman-
dant and our Liaison Officer in which
the former claimed and the latter de-
nied that the spot marked on the
map as “Kanjarkot”, near which the
three Pakistani nationals had been
arrested, was within the Pakistan
side of the border. It is pertinen! to
mention at this stage that the inci-
dent which occurred, and all Stuse-

quent developments, were duly re-
ported to the Government of India
and action taken according to their
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instructions. Were not the instruc-
tions of the Government of India very
clear not to fire the first shot always?
Then how do you repel aggression,
if you are serious about repelling it,
1 would like to know? It is since
February that our posts, our guards,
have been observing that the Pakis-
tani rangers have been assuming fir-
ing positions at Kanjarkot, that
heavy vehicles have been moving
about. The track marks show that
just as the Chinese had built roads
on the frontiers and the Government
ignored it, the Government of India
secmed to be similarly ignoring the
road tracks that were left on the
sands, the sands that became conso-
lidated because of the passing of
these heavy vehicles and salt and
sand also make roads as any engineer
will tell you. So Pakistan was get-
ting an advantage over our forces in
the sense that they had connecting
roads while we were separated from
these areas by a large sheet of water
that came in particularly during the
monsoon months. If attention to this
had been drawn by the Gujarat Gov-
ernment repeatedly, why was the
Toreign Office sleeping about it? I
am told that very recently an officer
of the Gujarat Government was de-
puted to wake up Delhi. The man
codld not get a seat on the plane. He
tried to ring uP the high ups in ihe
Indjan Airlines and he said “You can-
not disturb me at night. Do what you
like’,

SuHrRr A. D. MANI: Who said that?

Surr DAHYABHAI V., PATEL: A
high officer in the ILA.C. He got a
seat up to Jaipur. He went to Jaipur
and appealed to another Government
auicer to allow him to go. When he
came ‘here for the Conference, the
meeling took place but the army
officers were in no mood. They left
vary early before the Conference had
{ ten all its decisions. It was the
c;viliang that sat and took the deci-
<t ns. The army officers are in a
mood to say: “This territory cannot
be defended, why waste our breath
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about it?” I would like to ask the
hon. Prime Minister whether this is
true or not, whether this is the report
that their officers had submitted to
the Government of Gujarat or not
and what is the Prime Minister doing
about it?

I am just drawing the attention of
the Government to the situation that
exists as regards our defence. May I
say that as everyone in this couniry
-wants to stand behind this Govern-
ment, merely an appeal by the Prime
Minister is not going to bring confi-
dence into the people. What is really
necessary is the changing ot the
character 'of the Government that 1is
sitting in office to-day. Our views, or
the ink of the report of Parliament on
what is happening in every Ministry,
or what is happening in every State fs
not dry before the Government is
defending the acts of corruption, acis
of lapses, every day, day in and day
out. How can people have respeet
or faith in a Government that carries
on like this? What is needed for the
Prime Minister to do is to clean the
Augean stable with a firm hand and
remove corruption and change the
character of the Government. It is
the only thing that will get the whole-
hearted, unstinted co-operation of
the people that will be necessary for
a massive effort that will have {0 be
made if we are to meet the combined
enemies that now face us.

Mgr. CHAIRMAN: I have a very
long list before me and I would like
the debate to finish to-day. So we sit
through lunch and I would request she
subsequent speakers to confine their
remarks, if possible, to fifteen
minutes.

Surt GOPIKRISHNA VIJAIVAR-
GIYA: I would request that ene
more day may be allofted.

Mr. CHAIRMAN:
will not be possible.

I am afraid it
Mr. Pathak.

SHrRr A. B. VAJPAYEE: A spokes-
man may be given 20 minutes.
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Surr G. S, PATHAK: (Uttar Pra-
desh): Mr, Chairman, this is no
border incident. After 1947 this is
the second major aggression com-
mitted by Pakistan., The reporl of
the press representatives who visit-
ed the Kutch area recently and other
information which came intp the pos-
session of the Members of Parliament
makes the position clear that the ter-
rain is extremely difficult. The army
has exercised the utmost caution and
restraint. It was open t{o our jawans
1o enter, if necessary, the territory
of Pakistan. That was legally per-
missible to them in order to defend
our territory and posts. They have
defended ag far as it was possible and
they have exercised the utmost care
and caution. It was also possible to
retaliate but at this stage they have
exercised the utmosf restraint. This
was a surprise attack. Our posts were
manned only by police officials and it
wag not till the 9th April attack that
the matter was put in the hands of

the army. We never cxpected that
Pakistan would attack the Indian
territory. We never expected that

suddenly the police which was posted
there would be attacked by the army
personnel in overwhelming numbers.
We now know that this is a conspi-
racy between China ang Pakistan
which has been put in action and on
all the borders there is concentration
of Pakistani forces which are poised
for attack. Thig is a challenge to
our nation, We must pay a tribute
to our jawans who have shown hero-
ism, who have fought under the most
difficult circumstances. Today the
border incidents are increasing, There
has been about 59 incidents in Jammu
and Kashmir border and therefore
after President Ayub Khan has in a
fiery speech given us a threat of an
all-out war, we must accept te chal-
lenge. We have tried our best to
be friendly with our neighbours. We
tried our best to have all the disputes
between us solved. The Conference
proceedings would bear that out but
Pakistan has always been recalcit-
rant. Pakistan has never offered the
hand of friendhip, never wanted to
have the disputes decided and that is
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the reason and not any slackness oa
the part of the Government of India
thajy these disputes had pnot been
solved.

So far as the Kutch region is con-
cerned, as the Prime Minister has
said, it is not a matter of dispute.
The whole situation, the whole border
between this Sind State and the
Kutch State, the British Indian Sind
and the Kutch State, is quite clear
from the survey maps, gazetteers and
other documents which you find qur-
ing the British period.

Now it is amazing, Mr. Chairman,
that the British press, with one or
two exceptions like the ‘Economist’,
are wilfully shutting their eyes +to
the documents which belonged to the
British period, and they have become
the victim of Pakistani propaganda.
The Labour Government has always
been more objective, and I would
appeal to the British pressg to exa-
mine the documents which belonged
to the British period and not to be a
party to suppression of facts. where
the documents of the British period
would make the position clear,

Now, Mr, Chairman, I have to refer
to another friendly nation. Recently,
before the American Society of Infer-
national Law, Mr, Dean Rusk, the
American Secretary of State, made a
statement, and I am quoting it.

“We are talking about the appe-
tite for aggression—an appetite
which grows upon feeding and
which is proclaimed to be insatia-
ble. * * * Surely, we have learned
over the past three decades that
the acceptance of aggression leads
only to a catastrophe. Surely, we
have learned that the aggressor
must face the consequences of his
action and be saved from the fright-
ful miscalculation that brings all
to ruin. It is the purpose of law to
guide men away from such events,
to establish rules of conduct which
are rooted in the reality of experi-
snce.”
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Mr Chairman, the purpose of law
cannot be different 1f the couniry
which commits aggression 1s a friend-
ly country If during the three de-
cades, of which Mr Dean Rusk spoke,
Pakistan’s aggression had been con-
demned, at least when Mr Zafiulla
Khan admitted, contrary to the false
denials made before, that Pakistan’s
army was on the territory of Kash-
mir, and at least later, when Judge
Dixon had clearly said that the entry
of Pakistan mnto Kashmir territory
was contrary to international law if
Pakistan’s aggression had been con-
demned then, Pakistan would not
have received an encouragement to
continue to make aggression on the
territory of India I believe, Mr
Chamrman, that the Americans want
that our democracy should live

Sarr BHUPESH GUPTA  Under
Pakistan: guns

Surt G S PATHAK Please lis-
ten But 1t 1s an wrony that the aid
that they have given, the arms
that they have given her are being
used against us and those arms may
spu]l Indian blood, may take Indian
Tives There 1s no American who
wantg that Indian democracy should
be destroyed Every American wants,
I firmly believe, that we should live,
but they have fallen into a contradic-
tion

Ser1 BHUPESH GUPTA. I
you are not falling

Sarr A B VAJPAYEE They love
dictators

hope

Smrr G. S. PATHAK, and 1t
does appear that unless they take
suitable action, unlesg they enforce
the treaty under which they have
given the arms, their policy may be
self-defeating Therefore, Mr Chair-
man, they should realise that Pakistan
today is acting as a tool ot China, with
whom Pakistan has entered into a
conspiracy to destroy India 1f
aggression of this type 1s allowed
to continue, there will be an end of
all talk of disarmanent, and the
Unuted Natons, which is already tot-
tering  will be in shambles Theie
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fore I am certamn that the woild
community will realise now that
those nations who commif unrestraim-
ed aggression 1n thls manner must
be stopped Mr Chairman, as the
Prime Minister has said, this 1s a test-
ing time for us A nation, of 470
million people must rise—and has
risen to meet the challenge, we must
be self-sufficlent and self-reliant and,
Mr Chairman, 3t 1s often said that it
18 more difficuly to preserve frcedom
than to gamn 1t That time hag come,
1 1> gomng to be a long drawn out
affair Even 1f there 15 some soit of
compromise, cease-fire, Pakistan has
demonstrated by her past conduct
that she will always act in the man-
ner in which she has acted so far,
that 1s to say, engage in a continuous
aggression, hostility and  hatred
against us Therefore, Mr Chezir-
nvan, it 1s heartening to find— we are
proud of this—that at this moment,
as two and a half years ago, we are
sinking all our differences, there 1s
unity, which you find throughout the
country And we have woken up to
the realisation that i1t 1s not a ques-
tion of rzising panic 1f we want to
have cwvil defence now It 1s a ques-
tion of realisation of the dangers and
preparation for the dangers which
might come Therefore, Mr Chair-
man, people are going to associate
with the Government wholeheartedly
at this juncture The student com-
munity has made an appeal and that
1s a very strong appeal I am certain
that the business community will also
allow part of the industrial potential
to be converted 1nto war potential,
and the Prime Minister’s appeal will
have universal response throughout
the country

Mr Chawrman, democracy has
never failed, so far in the history of
the world against a totalilarian State,
or aganst mlitary dictators, and I
am certain, Mr Chairman, with all
our efforts to achieve peace, that 1if
the alternative to peace has to be
foliowed, then we shall have success
and we shall preserve our democracy
ang the integrity of our country.

Thank you M1 Chairmuan
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At Qo ato wwdR  qumfy
A, wETE 9 9 W §R
ORI FT AT F°9 & G219 ¥ 19 #T
IR T FT ARG F AT @ FC W@
& e & S gEmeaTy @7 W
TR a5 faa & &% wmar &
M ATIE § ¥ ¥ 99 wwaT ¥
AT TF HIOET F AA 9T qrar qrfE-
WY ZFE A R w0 F qE
gfefeafa 1 it £ & awa gan
fagn oifferm & ¢ wwaT gAY
tree & #wir w A 9 feedt #r
AT FXX &7 @Y g7 59T 1§ ARET
FAMAIRT AT F F A F 13 A
T T AL EN FT ARE T W@ A, AT
AAg T ArFLIFTAI T faar faear o
ZAT FA7 M7 {0 F AHAT 3T qSA
F M M F Afwarm F gl

&

3T g3 AEr &, 99 F fau wgyia
iy A8 &, a9 99 A A T T
¥ TR BRI GAT W ¥ FH § I@
v fyq A, faq qear &7 g3ea
F] @ § I faw gw 3 W
W T AT JAT 9T, AYY AT B
THAIY TT I GO A44ET & | F1H,
ag Tq Iaq fyearg & Frg & AT
MEGHRERECIEUNE I e S T
FHAT |

AT qHY §, 96 A GIF
T Fars wE ? wrafaar wEY AR
orfeg &1 7% 7 qex&-Yo ¥ difs-
W A BEae ¥ gads T F AW
afag FETRT A gW AT X &1 A7
fieT qHIC ¥ I9 qAT T 39T T
Y ? ZW FAWEAET ¥ # TS T °
FAT QRER A gHA Y 915 TG AT T
AT A " & fae v a9
g7 ? FT EV A gy agy ms Ay fav
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¥ 9@ BV 7 FAT gW A wWwAm
arhr 8 i e oF wfvmd &, gdea
ar#AT & fau ox gaggw & 7 ww
%T qq77 ¥ iz waraar #, g@zAT
B T KT &, I1 wfFa & AT q8H)
& g3 77 F RN, zard fagrar ¥
wfg & 987 + 39§57 ¥ 29 A
g famram #r swd #1 A v
W FT GO AT TEOTE Ay Q9 v
FAM ? qE IH FMT AW ¥ aTAE
1 7% ) F37 g e Y, Taad
T g7 AT T 7 A T wle A%
FAF FT IIFT A, N (9 T F94F
AT 7 g A FOUT FAR FY SEATRT
AT 9T, WIF VT IEFIRT AT °

8} g 7o gdw
T

=t go dto qwmEl : gl oY,
qifFE, @R % Fgd F HA4,
F58 T HWT 97 FAFL ¥ OrwAw
FT QI | 98 7 wieeqifas
SAA A qE y3w fEar Afew w6y
&, 3 F FF gAAT A T ° AT
fagelt  oTFRW F Jeg w1 §EF ¥,
qw &, fowrar mod So@fad #r
AT A & ¢ 5T e A e
qaT ¥ I ST AAT F {9 qur ¥
o faay ¥ g2 9w a3r fFar fw
FT gT{wEfAT A 93 IR TFT
afy o = §T for @ aw wvEe
F WL F FT T, T OFAT oW
¥ feT o g 319 ' F WER
TE @ TE | TS AT A F——aTfH-
& Fed N A5 AW A g, b
aifeetA 7 e 9re A g 4
A¥ET Y FT AFqET TATE & | Iy TAFY
ATy 3T gRm ) AW fiw e aiv
wrafaer frafer fear o7 & 3aw
o A & G TAH X wiFEa
1 "fgsry fRargr wn @ W77 o

FZOT
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[ *ft go #ro ara ]

FifFrt Y swg @ Fifwar faard
T 2 g fawme 7ot 7 e
T 7 AT QRAT &Y HArE Y Sy
£ | 29 ST uEaT & gOEl & a9qT
=0T #ifs ag I 97 &, FAg &
qg AW 9T , T9 A & 7g ¥ I
2 WX CHAT BH OO H @ w7
FER 73T G AFAT 1 WS S Qe
e & amg fg=ne fafmg &1 =8
Fafimrg eqmlt Yawg 787 & 1| 7 99E
qAr uF aqr afafy &7 faaior A=
FT gFT @y FHG T F qgeq &l
g1, fadet &= & maew W g, frga
F2% O oA F g1 A 9% wfafz
FET 97 w9 a gaaraw & qfefsT
FOIT 9 | FAT FiEATS & g9 7
g7 ag wuEy € 5 fade a9 sa
gfgsrdr 7@y & 1 g=fy gEr wWwA
&7 F1E w1 TG & 1§ gAq FwFW
fir e 37 7@ 3% & 1 W Ay Ofk-
feafy ®1 SOFT ¥ AT W,
SAFET q, AT ¥ FAQT F WA,
gaq & amA, A @ & g
@Y T gRAF T FE |

gyrafa s, arfeeam gAR faers
AT AEAT FT TANT FT @I & |
7g TR faeT Fi A g | 9 arfe-
AN & aftw TaFRE g
gar  H{E T SarEAr & oqr
wiifear gfame =t @1 @ w L
fasw & @2 & A1 7% WX 7 gfaa
wfafan Wi & fgars s 7 @@
A | HARET ¥ gHT S9TEEr 9%
Y F1 7@ 7T W gard maw
foz 31 % & 1 7R & Rwogm
gfaTe ot T SETEt #1 et
F oAl T @ § | ¥ ho-gAt
ofigr § REE Fr W FIA AT,
FEIETE F gAR A UFA AT A
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TR & 7 WX 9 GG G A
forgrag 1 & A9 g wifs-
&I ETH H AT @I & ar Gfgee Imaa
F W0 W FT gg Jqradr [ AF
Tt awaT f oy o QW A QAT i
T asE ¥ F § v 9¥ 6
WA AT J7 FX T QAT | FART
TR ATEAT, @1 I IATIAET  FHAT AT
AR g Aqradl [T HFT FET
@ FHR JA19 Wl AT A OFT A
FUEAY AT qoF §, Aweearr
aaF & | FT aba1 g ;T Ig Ofn-
A A Srar s g & gwar
ga g Fr wgn W w0 °
AqTal 3 F 13 6T st At anfge
4t f&5 &1 g9vr w3 @r 8, R amar
¥ gt #X @r ¢ 1 99 ag § @R
TIE WAl FT FAaor g Fooar mar @
IAE AT A A9qwT F g
gredl F1 gFR W g afew fag
@ ¥ arfeam sy gfemd &1
g fgars Fa w3 @r & AR I
yam qesafest fe aw@ & @@
FHAE FQ F g Fa¢ T § vaw
AR AR FAJFT & qvawel o1 qq4T
qfy ogw awar & fa& gewreaT mae
afewa 1 THAW & AAT a8 qw
#3 @ B afiqor-q@f ofaar § gvaar
F gAT AT b & forg Sz w1 #
FT FIT | T ITH AT q7AT AR
g, & qoaw ar 78 I whq, afwa
gar THawm St 95 § gu AF
gy dar fra, @4 faw, w=er 3§
St fe A=A WY AT S 9T §
FO AR fag & samow fgat &t e
¥ W@ F T |

wgiEa, ffase mg 7 gd yva
& g | ACBAY FW F AR AZ OO
LTS AT GAY ¥ 7@ § AW A wrwaT
FY ATOT AT W@ F 1 AT Ay S X
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RO qF3eq ¥ Ig a0 ¥ srara fea
2 wfeT g wifeam & TUE W
FuEAT AEe | g AT Ewn I
¥ fa frefr st iy &mT ¢ A9 =T
FT qFAT | gH AT g ¥ GaT
T Fifge | wfstam afy g Al
U¥ AFZ GIT FL A g IAFT qGhHATT
& @rg AT FT G AR F9B A
wifeear ¥ Star gar A fear §
IAFT TY IR F WG A7AT FFA F
faa ga st wE A I8 T WA
ZZAT O | WG WX OiFEE FY
T o 2, 9 THer & Ag qver o
AT | wifd W) E@FEar @7 @
& Hror wfaatsg AT & 1 T g FAAR
F@FET WX F96 ¥ 9 AW, A I
AUEA F1 9I97 93T 89 & g g,
wgr 7 gAIG gfSe A wEEIR 8, FEr
FIX Fh §H &1 97 900 |

# WgE wAT ST HI I AT
#1 @E &t § F W aifweas
gW § A% oA, /AT FOAE
wr fify faifa @ A gz §hT |
wieT § UF 9 JEAT qEAT §
¥ %5 ¥ I8 T, a1 F4T gEI AT
& f awg 7 a1, fF ag F96 A
TFGT ®T AL § IR VS TS AT
FAGT FT 7 AT JAT {7 ARG
g gae Afarsa F Tma <@ a1 ?
T AEAST T FT Y gIAYT ¥ BT
£ § o1 aT 9T FaAT qIL F G4 F
fadr & 7 e g A Aoy Tor Aif
fraif #@ & for @ 9@ 9%

g7

gamfg S, g9 UH gFE AT
fegfs & & e W@ ?) AR 7@
gxz @y feafy s ¥ a9 W &
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TATHIAT AR AT | F4T FT07
g, AT orwAw F awn W ¥ Sy
TR IF1 AR Y, g a<FR, TG
Wa3_ 99 G0 Al T TG TG qHL 7
1T R qrfeeam gary w@nfas oq
29 93 uF @ 9 ¥ A9 AT
R & | W T gH WAL F G E W
ag & fo, B o QY freres F
&9 I A1 F, OY 99 91X F1 GHII-
W@ @1 F fa¥y gw wuw 91 9wy
¥ ) 38% 99 F9 ¥ F9 R0 9T T
g Wfgy | A wrwAvr F A8 989
¥AT # qEHT AT FT A & AIAT
¥ i fear € S Ffade 7, @fasdsw
¥, el €Y I—s9 oy o T &
frarc s AT e g1 W ¥ AW
EY o @m@ F1 a1 Wfgd, mgfaw
el ¥ 99 9T | v 9 g ¥
foer wroy AT =fgd 1 gg aficenfy
¥ oY {wr guTd wew & fadr o g
¥, & fe faweft ot forsme=r &Y WA
I gL, 97 ¥ Q0 9% Y 9IC W A
TR F R aw #T awg 9y
AT =Ty |

9 F WIIT 7IATHET 9T W FEY
s T@dr gl | WS & gETATCIEl
¥ ga¥ gt § f fag=x ¥, 9o &,
oo § gaart freare 65 T o
Ife AFIX ATEF &, A wUF IS
FgH A1 AFEERAT AET | FA4T W
waen g f5 w7 wfy aag @
foraeft oft S &1 @ Ty F o
g9 ¥ T QT gFq | o
geg Qfer gwar & gy faw &%
yrSia® U WEET e g |
g wafwa T @91 &, 7 % s
AT § | 3T FY THAT FT T FQ
AT gN [OAT TAVAAT 6T G FIAT

T
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YO HAT AT § § FZAT . AGAA
fstey srafeaa &1 T faeare wfww
¥ AIT A F1 IGA AAA FLAT
qafer 7@ & | F ST S AT WK
W a1d GFE FT AFEAT FEHT
JeqTg 93T q@GI FT qOQ | GorIfaAt
¥ W19 99 ¥ 59 A ofe g g,
L AFGT & g IT & qFadg T &
FIUIT & | W A WEE GO oA,
N grga a0 &1 A i d9-
FATH IATEATT 1 WS Rear afewg
¥ wfwa fear smar ? owR a=m
gam ofwg &1 faware swn g, @
aet faam & farqre e wnfed

TR, & OF q16 Fg T GH I
gmiaflgg qe M @i g g 5
gz favm AT AR G W} oaft g
o FET & | A g T A Fr fear
2 ? il g ST FT ORI TR
g F1 W Fgr foem § 7 gz
faam 8 g @®aT § ! W WK
faeq ¥ wam w7 g3 fawwr F=y
wag ¥ fF qu 70 A1 7 sigwy,
96 ¥ W BT FL T4 SOHT |
g MY 47 fam @ 9o 0 ogw
mifFer™ X, T & S_w § o
T NAT T FATHA | WX gF FOAT
#f7 ¥ g3 faaw 7 § W 9w w
qg Fg FT AONET F fF agor 7
g fawm #m @ifwg fee 3 =
ST, @ FU FET G R AT 99,
geaT FX DfI~—F8 Tgo T q0F
X g7 faum 7 gEwsa § a8
g 1w feafa & a3 forw =y
£ oA | 39 g8 AW w1 & )
A1 W F [AET T FHT JEL IS,
mwt fa=re s Tifew | F® wgm
qEr ST ¥ ST @A AT § S99
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A A & qgT g AR A A
Hgega o7 g6 w6 faar oo
a& favara &, @<w ®1 ¥ AviEa
R F 7 AT F@ grino

guTafa S, &9 aYFIC & ¥
FY FAT AT | AT F G T A IH
Foeq g, W & fqOef ger ¥ wgar
TEATE AW WL A &, W 3@ AL
F1 SEAT AR &, 1 FWT ASE AT
staT & alr a8 ¢ fv e &
|t {9, A 98g www O
TEATT AW FL, WAL A4 FT GU&KT
7 faer ar af # AR wa Wl
F TO® A A F O F oy wer
FT FIE Tga a7 T A § { A
@ ¥ TBT E | IfHT quE Al F
WG ¥ W AT AT gweT F
g I g1 A AR AT A
T N—Tw WAl Ty AnA
]| N GFIF AL FET | WY T HAT
FT WATGH KIS THATT TG § A
feeett ¥ feor o A foow w58 37
d o g% e A A 9T
gC S | 9g TSW(aH T FT, il
sfafg 1 waae 78 & 1 2w 7 wfew
qheT B W g, Bt aw o wtE
TCFY 9T W@ R | UF F Adra A
FTg T@AT ER0 |

9 F gt § g ¥ AT NS
AT 9HA | AT AqFAT 9T, qFETA
% grey 1S e e A A7 wew |
W, g W9TE F AT A W AR
R, &7 g2 aw faedt & @R ¥
&\ & 98 7 F A g, gw k'
TR T 1 W dud ¥ w4 aw, gw
dfa ¥ g & | 7F qu &, o quEa T
AT AT Y § | F 7T AT &
AW FW W AT AR AEE AT
et 95 o ¢ T § g
@ Heft s ! fgwem A o
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# foa o g @anfs #ar &7 <@
g ! fou savfa foaasit &1 oafes
TATTT T TqT qF F41T & @ g 7
9 wgr, foodt ¥ mder wegor oY
Fm1 FT awa g, faoet  gaey NI 7Y
aT A g @ g, T F o9
ey g v wfww g 2, geeRmd
# 1 9 Te gE ], S T g
2, 99 F @gy A OOEr & | ;i s
e T I A FwPr A7 & Fiw
F T A g qUST FY qEAT AY F
7 ¥ saw @1 g oifeem &
A IS FT AIAT A H OFg 37
TE T AfEd ) A }W g ¥
9§ | WrEvadar 5§ O a4 g fw
T I F AT @I @1 FH A
TITE AL g, W WA EW |
AW FLE g9 a9 A% g B 99
A% I ag% A fawg ¥ g T_W
T 7 AW AT F 99 A wq
g1 § | gRT FT AEwHEar € | AT
7w =foe, & gw f8 W= feg
afg 99 TR q7 g FEY O HY
TE AEN FW | TETE |

Snr1 K. K. SHAH (Maharashtra):
Mr. Chairman, it is a very grave situ-
ation but it is in such situations that
the leadership is tested. I welcome
the spirit in which Mr. Vajpayee has
addressed the House but when the
situations are grave, the calculations
must be graver. The questions that
demrang answer are these: Have we
a strategy to meet this  challenge?
Have we a strategy, when Pakistan is
trying to exploit a supposed joint
action of China and Pakistan some-
where else, to see and go on achiev-
ing is vicious object because the
supposed joint action is likely to take
place? The third guestion that must
be asked ig this: Is this not an op-
portunity to expose Pakistan? Are
we not in a position to npush Pakistan
where Pakistan will have to call for
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| help either from America or from
Chiru? From my point of view, this
is & unique opportunity for this coun-
try to expose Pakistan and to force
Pakistan to make up its mind whe-
ther she wants to go to China or to
America.

[TeE DepuTY CHAIRMAN in the Chair]

If we can achieve these objects,
then this is a welcome move by Pak-

istan, 1 therefore propose to set at
rest some of the doubts that have
been raised by my friend, Mr. Vaj-

payee. May I ask those doubting
minds, has not President Ayub Khan
tested our army on the Kashmir
front? Has he not realise that it is
impossible for Pakistan to move an
inch during all these fifteen years in
spite of the fact that China has been
sitting  there for the last 2] years?
Therefore let us not worry; let us not
go to the extent of saying that we
are pnot prepared, What Pakistan
today 1s doing from my point of
view-—even though there are friends
who have not been in agreement with
me—should be seen in the light of
what is happening after President
Ayub Khan has returned from Chinz.
All these probing attacks have start-
ed, have multiplied after President
Ayub Khan hag returned. Why these
probing attacks, not at one place, not
at two places, but at umpleen places?
Is it an attempt to spread out our
army at a number of points so that
when the joint action starts in Assam,
our forces will take time to regroup?
And if this aspect is being borne in
mind by the Government of India, by
the Defence Minister and by the
Prime Minister, we should have no
quarrel with them. What is 1'ecessary
is that a perfect strategy must be
hatched out long before and I have
no doubt that the army and the Gov-
ernment of India are not ounly in con-
trol of the situation but are also in a
position to give a proper answer to
Pakistan. If it takes a little time in
view of the Military calculations that
confront us, we should not be impa-
tient and I am very happy that Mr.

Vajpayee’s speech doeg not show im-
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patience. What is necessary—as I
wish to point out.,—is this. It is true
that the Prime Minister—-and I wish
to congratulate the Prime Minister
for this—has made it abundantly
‘clear that no negotiations can take
place before Pakistan moves back to
the position before the aggression
took place but I wish to submit to
the Prime Minister that the announce-
ment of even readiness to talk
before Pakistan has gone back creates
an impression in the country  that
we are not able to fight against Pak-

istan. That psychology is bad.
Threfore I would beg of him that
having taken up this position

the control must pass on to the army
I can say with confidence that the
psychology of the army is wmuch
better than what it was in 1962, All
those bosses have disappeared; the
dissatisfaction hag disappeared. The
army is waiting for an opportunity
and I think that opportunity has
been provided I think Mr, Vajpayee

is correct. If one terrain is unfavour-
able there are 3 number of terrains
on the border between Iadia and

Pakistan which are favourable. In
fact, today’s motion must resull in a
unanimous vote by this House per-
mitting or giving a mandate to the
army that if it is necessary, in crder
to give an answer to Pakistan, to go
over the borders of Pakistan, to go
into Pakistan, they will have perfect
liberty to do so. Those days are gone
when anxiety was displayed by us to
show that we did not wish to go into
the territory of Pakistan even by an
inch. But if that determination of
ours is sought to be exploited by
Pakistan for the purpose of undesir-
able aggression we must not allow
Pakistan to take advantage of this.

There are rumours—and 1 think
Mr. Vajpayee refers to these rumours
—of some difference of opinion about
the strategy between the High Com-
mand or in the Government. I wish
that these friends realise the gravity
of ciculating such rumours. To the
best of my knowledge—of course I
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have no inside information but to the
best of my knowledge—1 can say
with confidence that there is no diffe-
rence of opinion between the Prime
Minister and the Defence Minister or

ag a matter of fact between any
Member of the Cabient. They are
all determined that the time has

come when Pakistan must know what
it means to invade even an inch of
India’s terrilory. What has happened
in Kashmir should have heen a lesson
to Pakistan but Pakistan probably
from my point of view—I wish to be
forgiven for repeating—feels that
india must be labouring under a feel-
ing that a joint action by Pakistan
and China might take place and
therefore it will be easier for Pakis-
tan to poach upon our territory which
is thosands of miles away from
Assam and Ladakh. I have no doubt
that in Ladakh they are not geing to
try; I have also no doubt that China
is not foolish enough to start a war
again but if it ever happeng it can
only be in Assam and no-where else.
If that is so, may I request the De-
fence Ministey and the armed forces,
are not there places near Assam
where Pakistan is vulnerable? That
way you will not spread out your
forces far away from Assam. These
are of course calculations which must -
be left to the army but it is time that
the country is put on a war fooiing.
The statement made by the Prime
Minister is welcome; the stand taken
by him is welcome but I would go a
step further. We have missed oppor-
tunities of putting this country on a
war footing. A counfry which = is
just rising after 700 years of slavery
deserves a harsher treafment. An
occasion has arisen when the country
must be placed on a war footing.
Ahout this idea of takin ghelp from
America, from the West, may I re-
quest Mr. Dahyabhai Patel to reexa-
mine what the attitude of our friends
in the West is? We are grateful to
them for the help that they have
given but if we reexamine their atti-
tude we will be more than satisfied
that if anybody is more interested in

Pakistan it is the West and their halp
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15 continuing in spite of the fact that
Pakistan is the close ally of China
which is the arch enemy of America.
Have you ever seen in the history of

the world a country collaborating
with an arch enemy of another
country but still continuing to
receive help from the latter?

If they Pakistan and China, com-
bing together, the entire help that is
poring from America to Pakistan
will be utilised not only against
India but against all the ramparts of
democracy. Is not the West aware of
this and in spite of being aware of
this why are they still pouring in
he'p? Doeg it not require examina-
tion at our hands? These are ques-
tions which must be answered and it
is not right for us to take things for
gronted. Therefore, it is my sugges-
tion—I tzke the clue from the Prime
Minister’s statement—that the time
hag come when the economists of this
country should sit down and find out
in what way the country’s manpower
and the progress that the country
hag made can be utilised for the pur-
pose of making this country self-
sufficient. The idea of exploiting out-
side influences that are in our favour
should be given up. The idea of what
others will think about us should be
given up. It is a war now, 5 war
which Pakistan has imposed on us.
Therefore, the manpower must be
utilised. I have no doubt that the
late great Prime Minister had laid the
foundations for making this country
self-sufficient. If this had been im-
posed on us in 1952 we would not
have been able to spend more than
Rs, 350 crores. When it is imposed on
us in 1965, we are able to spend Rs.
1,000 or Rs. 1,500 crores, thanks to
hig wisdom. Now, the time has come
when the country must think in
terms ¢f being self-sufficient with-
out anybody’s help. If anybody helps
us, it is welcome. We will be grate-
ful, but no calculation should be based
on somebody coming to our rescue.
For thut purpose the third thing
which 19 necessary is this and T wel-
come Mr. Vajpayee’s suggestion.
Attempts may be made to create a
religious conflagration in this coun-
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try so that the Army will be requir-
ed to be utilised for the purpose of
maintaining internal peace. Every-
body in this country should now
undertake the responsibility of look-
ing after internal peace in every vil-
lage, mohalla and town so far as civil
defence ig concerned. 1 hope it will be
possible for the Prime Uinister to
again revitalise the Citizens Defence
Cormmittee so that in 5 month or two
the country is placed on such g foot-
ing that the Army will also have
the courage. The Army will think it
possible to take drastic steps be-
cause the Army knows that the
country inside is able to look after
itself and the country can marshal its
resources. From this point of view the
House should be proud that in a very
critical situation we have leadership
which is able to take every aspect of
the situation into consideration, I
wish to assure the Defence Minister
that neither this House no:r this coun-
try is worried if a post is lost in a
difficult terrain, from where after a
month we may have to come back.
But what thig country -does expect
from the Army ang from you, the De-
fence Minister, is that if they take
away two mileg or thirty miles from
us, we should be able to take fifty
miles from them immediately after
we have gtarted our operations. That

is the strategy, I hope, which this
Government will follow.
Thank you very much.
=t mE Aol (s97 w9qw)

deq fedt JmAd, W= A1 J 479
TE ® Y EY R, IW OF gAY A
" a9 q2¥e ¥ It 72T ¥ 0w W
gs off, S FY 71 WS § 1 A ARAT
g f ag WY WS FT AEAT AT AT BW
i 3 WE AT A Ag agm 7 W@
I FFT WY GCHIC HT AL & 4T FG7
Ty A1 R wT g T & 917 uwEE
¥ fa7s 39 @ W agw gf A
@ feft Y &= fee, g Y e e
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“fea & o IET gE9 W oA &
g7 § w7 gvare & feam aw
fgar 17 ge=17 1 g fFur | S w
T g Az vy wifgy | & ag agy
FEar @ WIS Ay AT 0 q@rgT ey
A ¥ FTER 2, IT F GH AT g,
#feq & ag 9war g fF fEa 7 oag
*Y QTR IG G99 S AATAT FY
8T 4Y, 34 gvg F' qafaar ag a7

T F |

W A FAT (% 4 g qiew
G g, @I 9% Y a9 FT F W
v, gafaa ga §o 9@ T 99,
a1 § 75 Fgm f& 9g7 T 787 I
& W a@r A1 fas aoq7 2, 3afad
g9 3% g FYAT AR 8, I@ A@ F
St fwmr §, 39 & W FT AFEE g
2 1 2w Y 9T 91¢ UF 39 g, W
g agd a3 g% ama g, afFq ag
3T EY IAF § AT IF AT T FIH
Ffedr |

|1 8% ¥ 9w HAfwgy g
Fqo guern fear gr, 91 99 qww W
g9 AR T 0F =1 g7 A% fwar
qr fr zw fggeam =t uw oF 3w
FHF FI FHET WT I K1 gH A
) FfwT Am wm F are 57 gary
FN AT AT & AT 39 57 Fifwear
FT1 gaeT giar g, AR R adr a=fre
@ wrdr @ % ymmsE 3|E g Fw
g w1 fam 7 gw osw & faw
A7 F ¥ 9y Sgar g 5 aw
HqATT gHYT §417 7¢ | AW qra ¥
TR AT TG gE &, O FIF 1 Ay
gAY wra wrfed fF g9 £9 F7 a=Y
T | A @ W Ay FI g Y
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oifgear & @9 gurd g g, A
& a9 gardr @ g, WX qfaeam
% 9Ty AT AT WSIE AT 9AT
7 & 1 g W @ f arfeems 3 A
¥ A9 9gd weel aq% a1 g 1 §=
% fergeam &1 O OF g, a9 W
mifFear & q1F #AIE € g AT
AT AT @ 1 BT WY oy quo
qre & 918 48 F2A71 % g0 udy garh
T T Y fr ew I ) 99
ar fedy SIS F1 I, gg AVEIT F
fgrs ST @ ) ¥ =g gaoave
F1 & wr feamr g omar 8 fggwmm
* GCETC FT, I8 GH g |

TS gH FI FITAT R AT AYEE
F, A I FIAGIZ F TAF ¥ g,
g gg €T AT F AR T €1 4@
qTE 9 FTET T 1) § g7 W FwgAr
g f& wR wifs@m fegeam o
fRdT Y IA 97 ATENO wIaT ¥,
978 9 F°® A g1 AT FJT W g, ar
f&T gn &t W1 ag vz fawdr =fed
& st mfeqrT ga & s FANE
% F8T 9T ST FT & gH AT &1 |
WL TF AT [EAT FT 4 G AT
g fF ag gvm garR FIT M 9,
AR AW & o, f6 o w5 F aw
Fg 5 g7 @19 ®@ET A, T IR
aug ¥ 92 w1 g € BRI FY U9 |
HIST ®ET JY T g1 GEAT &, I gATH
I FI G I F T 9T IF YW
faT 39 & 917 9 T FT H1E A0
g TS AT ? | 9 qg AAT @l gr
FIdr g, @ wmRwfawdr @9 @y
qgT ¥ g Srwen | Afw ag Feer B
qgAT EEAT HY &, g FAM F
q AT AT BT 1T T A arq 739,
TA T KL T Agr glar g | F aw
g fr mAfEr A fada 2 aeR,
AR R AT U g 2 € e
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qET G T BT 75, 99 B AT EW
grear =ifzy 5 fegrama 1 S
F Y7 o9 ATHRO FIAT &, I AT
g A 7g 1 & ST g fe LS wav
FU | W R Qe ATE FT T qOET
gUT &, 99 ¥ gW &1 6w ar Arfgy
oz W S AT A0S d3%C AET &, EH AT
FEIT HT RS TEOT AT B 1 F AR @
qifeara w1 aurar Hifs ofeam &
1T I FT TETHT U § g1 TAFT € |
e sy G S d A9 &
IY @wY TEET MG T | AT g9 FT TG
wifg g q8 & f& owafzar g ar
fq, st #E 9W fegm
JaaT 8, A F gHEWr qHy g I
ST gER fqoe ¥ gAY § FHR oSEE
g7 ¥ FraT 8 |

R TF AT IWAGET ¥ WS g,
afee gurdy awm ¥ A war & B ew
oY Faaaer ® 93, o & arferara
Wt TF JrET g /R gty & sy O
HF i F 1w fawwa argw A w8
UF geg &1 & gYEi B MT §H AT
Famar agy A g 5 ag mang v g
afes & ag =13 99T 9 & war
for owx 77 qang wAT g fF St gay
A T% FTERT FAT ], I AT FEH
@Y Z0, FE A BHT FF F &4
o fiex zw w1 gefs ad maar
HrET 1

F o g w5z 5 =0 § oF
0% 39 IHI TG T6 @TAT TET F9AT §
orfeedT, O aF F1E GUIIY R AT 7
Y, TS BT Y AT AT | TAA A W
AWM &Y Tg FEAT 91(ed o 9T g
guer &% F o foor &, @ o of-
TR & FE AL FAE 9T GH OFI
AT FL F IT T FAFIT FA KV
wifow & Tfzd | wfay, =
207 RS—T.

[ 3 MAY 1965 ]

on Kutch border 162

FITF & | T qR FT g fgd
T g H OBIEAAEr & FAC AC
qERHT & Wl § 99 & afady | fee
qrfea & W1 afees € I 98 WIE-
mifedt wgfedt F g w1 AfEr F-
e & gf, ) 3.l & «F qifseam™
HY qLHIT  ATEW g 1 qt [T o
g fr femger = &1 g 1€ Qar
a9 7 I3¢ 7 agi & Nl F T=En
ST F gy S R Ed i ¥ s
FET F1 qraa1 Tfge | SEE ST
# F1 Afewer aw Ay &, A faw
qTHAT 8, 9 S fHaT a7 Fwar § |
gn faw 3g «df @=er wifer fa
qifsea™ &1 gt AT 9gi, FEHR §
T FAGHIE A, TFA &1 17 § qfed
wei W oifeem W) fogeam w1
Hrar graey § agt @At € | 59 e
¥l A AT & I FQ &, ar g
ofRTE 1 Y FH "ww T =gy oK
T G q g9 AR o W ey
w1 Tfgy @fF W wT @t S
A FW g, ql g9 I9 F g Ja%
T | AfF o Y g &1 S famar
g 99 gH T & fF W qr aga
fau sy &, wdver s aga & S g,
YT T W A&7 | 839 § AT FX TG
FgT stat g T St fa<ie wer § sy
o7 ET AT Wfen, ¥ 9T 9} |
geg ar & fqug adr & afge
T I F A T AMQY |
LI F] UIE qF FHT TF GTHIL
gZ TOAT §Fed T2 | 48 FgAr % a9
gar g i wwa # aifeqa w7 9 gw
queT FX T 99 o GAETF 99 &
T gW I9 F1 AN & fag Jare TEy
£ T AXHIR OF Alfa qE It ® )
R Fg e Agr § & F oqww
HAT &, €AY @ S8 FZ A wg W&y
g, S % wWT g Aifq w1 oagr

Teo, Hfq #7 3F G AGT S
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a9 T FIE THAT T 40T T 4SS AT
1 w15 91 T3 @’ g 1 g7 faegrardy
grgar & f5 feeges &1 wsw ad,
ge fggmaedt smg 3 f& ferpraw
FY gy AT TEAT g W A gAAT
T =g Qar frgermr @@y e fE
FORIT &1 93T FL 61 qTC AT S0
afeq a7FIT T o AT 4 3IF Y,
AT A agr [T TFeT F1337 4977
g TF AFT AAT AT AT qF AZZ FIA
1 waad 3g Fran g fw 'ver A
AT & I A HAW @AT | FATAT
# wrgmr fF gowe gz w Afw
&Y g | A OTOREATT W AT AT
S TEITT FUT ¢ IT HT AT FH A
Ter =gy 1 waR TifEeTE W9 %
g NI FT F gAIR FIT O
SRR FX TFA g A femge A
i i T G I e E 1
FAT g, Al fohe ardy s Av Fy afaw
frgg &, SY T T FTOEFT § 399
qgd ATEl g5 QA 9 A g
=1fen afwd ew F91 6A § ° frgema
¥ FrE oY aIEETERT A48 g fF g
ST FHAT AT § 1 THT FEFTA
forghdt 7% 9@ T |W T®
i FT & G N, IT THAT FT AT
¥ a1 w3 wEwA g § wifew g §
o § e F3a & oAt 39w o aw
fegram AT @I A AT FER
M7 § fufaed 51w w3 a0
i fgrgema 7 oAt fayadam s &
o ga W1 FHAT FT AHAT F TH
FYE FE {0 A 2 | gafag §
ATFT F Tg FEAT wgm fFowm
fegmam 1 ot fOmEsw &1 &%
FI | 4T g1 gFar g f& S o' Ay
JAT & TN T2 THIN 9K FERAY FE0
o3 T ST 1 T 939 ifE oq
o fergeam & |1 F7 @w ad #%
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a7 aq aF fgrgeam & F o sqaeqy
2, TN THTTTRT STTHAT FOT FHAT
w8, AR FE @Y FFEAT  HFEAT
%73, 78 T© g1 qTAT 44T € | 7T qF
ot ' ¥ #wfawry 49 &, 97 %
20 T FW &1 afwa 9@ g,
S AT AT AT Y TAT AV ALY A
qra &, a1 fee Far 2w ¥ I=fy F@0
8T & 4% WO aug q 7 AmAT 2
gifqg & wFo1 fF @R 37 9w
AT ® T FL |

W1 EB FID & AR W A § IW
F AR 7 A § FTHC Y QBT AAFAT
qZ FE ST &, T FA AAT T0ET 7
Y AT K FgT 5 afeeas g7 715
T T AGY, ATFT TG TF AW qT
FTHT & A T3 7 &, A1 § g1 g
f¥ ZIAET AT F AT T FATH
fradr §aT § | S TIARE T
FE AT & 9F F 99T 7 fgrgmn
Far frgetr & 7 AT e A § A1
T awig ¢ fF awre gar qaw o
FT AF Fg (5 IT R QY I I X R
{31 ag mit 78 g2 91 @/
o 1 9% TFT g, IgR AT =y
qT ag & {7t | woer § U g
FT Ig Faeq g & o1 351 3 feaqr @
IY UG A AT G I 98 FF AGY
T & 7T aF 9% FgAT 9 gw ¥ S
1 321 aF UF fgur =1 oy ad
4T |

¥ g ¥ gg s wgAr Tg
fe ST 9T TeAr AT 7, SR B
FAAT & I¥ WA A AT ;T
2 F ATAA wE{Aag H @A ALY
9 TEr 9% W forweg 1|t g, ar WA
& & agn fore @t § fF goa
JGHT FI% T 1S qfqHTT AT 71§
T ®IE IO g9 3 @F QAT wrafaaq
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TR | AT FA1fET g9 91 T 3w H
33AT I AT AW F FE 0 FIfEET
3T Y AT & |

zafag & gFopre ¥ @@ whe
w&m f& @ o Aift S W,
HHET FATS HIT 39 F 12 f3rgeqta &
IR TAIfaF @ ¥ w5 qdfw w1,
T qF AT AW F7 AT FL X A
AT A AT IT F A€ WwF q@
Y3 | AFFT W T GFer TG graw
2, a1 RRT adr wg QI i oy feafa
537 ¥ 99 933 oY, tQ¥o ¥ wafw
HEAIAT FT ORI F87 9 199 oY
o foa¥ faars azt & D0 ¥ A
gorg oft adr feafy fomgrara o o
937 g F1 § WT R 99 9F
g difq 7Y a=e |

Drivan CHAMAN LALL (Punjab):
Madam, I wag greatly distressed to
hear the last speaker. On one side
some Members of the opposition call
upon the country to support the Gov-
ernment. On the other hand they take
every opportunity that they can lay
their hands upon to criticise the Gov-
ernment rightly or wrongly in a seri-
ous situation that faces the country
and the Government,

Madam, let us look at this pro-
blem from a very seriougs point of
view. We are faced wiht a very seri-
ous situation indeed., That is why my
friend, the leader of the Jan Sangh,
who spoke—I congratulate him on the
speech that he made. He made a very
brilliant speech, a very statesmanlike
speech in which he said everythigg
that he wanted to say, but he called
upon the country to be united be-
hind the Government, Mr. Dahvabhai
Patel on the other hand, when he got
uo 10 speak, made two criticisms, one
of Mr. Krishna Menon and the other
of the Government. In regard to Mr.
Krishna Menon he said something
that he did not reallv understand He
does not understand that Mr Krishna
Menon was the first individual sent
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by the Government of India to
United Nat.ons whgo told the truth
about the Kashmir situation. Never
had that truth been told before to
the United Nations as was told by
Mr. Krishna Menon. T do not hold
any brief for Mr. Krishna Menon but
I must give the devil its due, and it is
necessary that we must put the re-
cord right in regard to that particular
matter.
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the

In regard to the attack that Mr.
Dahyabhai Pate] made on the Gov-
ernment, he said in that attack: Why
has not the Government settleq all
these border dizputes with Pakistan?
Perhaps my learned friend remem-
bers that there is a Punjabi saying
which says that wyou cannot clap with
one hand and if only the Government
of India’s goodwill were concerned in
the matter, there was ample good-
will on the part ¢f the Government
of India, as I know personally from
the late Prime Minister tg the pre-
sent Prime Minister; but unfortuna-
tely there was not that goodwill on
the part of Pakistan. Therefore, my
reply to Mr. Pate] is that wvou cannot
clap with one hand only. It is not
possible to do so,

In regard to Mr. K. K. Shah—1 am
sorry that he is not here now—when
he said: “Put the country on a war
footing”, 1 entirely agree with him
as I entirely agree with Mr. Vajpayee
when he said that there must be
constant consultations between the
leaders of the Congress Party, the
ruling party, and the leaders of the
opposition. In regard to a very serious
situation it is necessary that every-
body who means anything in this
country should be mobilised for the
purpose of consultations with the
Government. And I do hope that the
Prime Minister will concede both
these demans, firstly that the country
should be put on a war footing and
secondly that there must be constant
consultations with the leaders of all
parties, N
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[Diwan Chamap Lall.]

Now, Madam, there should be no
illusion amongst us that this disputc
with Pakistan is indeed a long affair,
it is not a short affair,

SHRI A. B. VAJPAYEE:
dispute?

Is it a

Diwan CHAMAN LALL: It is a
dispute. I do not agree with my learn-
ed friend that it is anything else but
a dispute. There are many warmong-
erg amongst us but I do hope that my
learned friend is not one of those
warmongers. It is a dispute between
Pakistan and ourselves over the very
serious issue of the border—an ag-
gression has been committed against
us. Just as there must no illusion
about the dispute with China, there
must be no illusion amongst us about
the dispute with Pakistan. An aggres-
sion has been committeq against us.

Sarr G. MURAHARI: It is not a
dispute, it is an aggression.

Dmwan CHAMAN LALL: My
learned friendg is merely bandying
about words, He says that it is not a
dispute, that it is an aggression. The
origin of the aggression is a dispute,
a dispute which has arisen in regard
to this border trouble, That is what
Pakistan says. My learned friend
must understang that the Pakistanis
say that they have a claim to a cer-
tain, a particular area (Interrup-
tions). It is wrong, I say it is wrong,
it is entirely wrong. They say that
they have a claim wup to the 24th
Parallel. T do not know if my learn-
ed friend hag seen the map.

Suri A. B. VAJPAYEE: We have.

Diwan CHAMAN LALL: There is
absolutely no question of 24th Paral-
lel. Fvery map—as the Prime Minis-
ter stated—of that particular area
from 1907 onwards lays down that
Kutch which acceded to India later
on, on the 1st of June, 1948, was
entirely outside any claim that Pakis-
tan now makes in regard to this area.
(Interruptions). I cannot say that
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My learned friend must understand
that 1t is Pakistan which says that
there is a dispute. Well, let us deal
with that particular matter., We say,
there is no dispute, we say that the
maps are clear enough in regard to
this matter.

Now, this matter of the aggression
by Pakistan goes back to the time
when on the 22nd of October, 1947,
Pakistan attacked Kashmir, The
aggression that is now committed by
Pakistan against India occurred as
early as 22nd October, 1947.

Surr OM MEHTA (Jammu and
Kashmir): The aggression is not
vacated.

Diwan CHAMAN LALL: My learn.
ed friend says that the aggression is
not vacated. Does not my friend know
that? He knows perfectly well that
aggression is still there, it is stilt
there, What I am trying to connect
up is this. The aggression that was
committed in Kashmir on 22nd Octo-
ber, 1947 is now continuing in the
shape of aggression against Kutch im
the month of April, 1965.

Surr A. B, VAJPAYEE: January.

Drwaxn CHAMAN LALL: January,
1965. Now, it is a long-standing
business indeed. You will recall,
Madam, that at that time, when we

accepted the cease-fire, a TUnited
Nations Mission came out to India.
And Pakistan had been saying all

along that there was not one single
Pakistani Army officer or man ingide
Kashmir, that Pakistan had nothing
to do with the aggression that had
taken place. When the United
Nations Mission came, they found out

that this was enfirely false. They
said that the situation had changed
radically by their discovery that

Pakistani troops were actually fight-
ing in Kashmir, When that happened,
Pakistan had to admit that their
troops were in Kashmir in spite of
Sir Zafarullah Khan's statement at
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the United Nations that no Pakistani
soldiers had been fighting in Kashmir.
The same situation has arisen now
when Pakistan says that no American
armour is now being utilised by
Pakistan today. Exactly the same
thing happened at that particular
time when they denied that the
Pakistani Army was engagad in opera-
tions in Kashmir. They say now
that no American armour is being
utilised, in spite of the fact that 10
tanks have been destroyed by the
Indian Army and photographs have
been sent all over the world and
particularly to the Americans show-
ing that the arms that they have given
to Pskisian are being employed
against us in spite of the statement
that they have made that under no
circumstances would any arms sup-

plied to Pakistan by America be
utilised against us.
I say, Madam, that the time has

come for us to make it quite clear
to the United States of America that
if they do not fake any action now in
regard to this matter, we will consi-
der it to be a hostile action against
us. It is very necessary that we say
this; it is very necessary that we ask
them now fo stop all the aid that
they are giving to Pakistan in the
matter of armour which is Dbeing
used now against us.

May I now take the opportunity to
pay a very belated tribute to the
brave men who fought at the time
of the invasion of Kashmir by Pakis-
tan in the year 1947, many of them
who lost their lives, officers and men,
brave men, who fought in order to
protect our country? And may I say
that this House will join me in pay-
ing this great tribute to those brave
men?

that, I
The first

There are three things
think, should be done.
thing is that we must defend our-
selves, as the Prime  Minister has
stated in his very brilliant and posi-
tive speech that he made this morn-

ing. Now, Madam, let me pay a tri-
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bute to that one company which faced
a whole brigade of Pakistani troops
and foced it brilliantly at Biar Bet?
May I take this opportunity of paying
the tribute of this House and of this
country to those brilliant and brave
men who fought to the last minute
in order to protect our country?
There must be no more giving in to
aggression. I think this is perfectly
clear as far as the Prime Minister and
the Government of India are con-
cerned. There is no question now
of Pakistan claiming any advantage
over us. Pakistan says—and I again
repeat the fact—that there is a dis-
pute, dispute between India and Pakis-
tan over this particular territory. We
know that there is no dispute about
this territory, but Pakistan says that
there is a dispute. May I ask: Even
when they say that there is a dis-
pute, is it permissible to go to war
and kill each other, brother against
brother? I, who come from Pakistan
and have recently been to Pakistan,
can assure you, the average man
thinks no differently today from what
he thought in 1947, and it is a fratri-
cidal war that Pakistan’s leaders are
indulging in against India. That is
the first point.

Tue DEPUTY CHAIRMAN: Your
time is almost over.

Diwan CHAMAN LALL: Madam, I
am very sorry but if you permit me
to take a couple of minutes more, I
will try and wind up.

May I say this that it is not per-
missible for Pakistan to indulge in
a war situation with wus over the
question of the boundary dispute? It
is not permissible under international
law. You will realise that Article 1
of the Second Hague Convention
endorsed subsequently by the Paris
Pact has said that hostilities between
two parties must not commence with-
out a previous and unequivocal warn-
ing, which may be a declaration of
war or an utilimatum, as the case

may be. The Nuremberg
2 p.M. war criminals were tried for
this particular breach of this
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particular convention. Now Pakistan
has gone and atiacked India in this
particular area without declaring any
war, without even issuing an ulti-
matum to us. It 1s trying to capture
Indian territory. I suggest that this
is all wrong. It is against the spirit
of international law on the point.

Secondly, Madam, apa.t from pay-
ing our due tribute to the soldiers
and officers, we must not forget that
the political control of the Army rests
with the Cabinet, a Cabinet of peace-
loving men headed by the Prime
Minister. I wish that Pakistan would
realise this particular fact that we
are peace-loving men, that our leade.s
are peace-loving men who do not
want to go to war. But if they are
forced into a war they will go to
war. But unfortunately the position
is that Pakistan does not realise the
significance of all that is happening
in India. What is happening in India?
That is why I support what Mr,
K. K. Shah said. What is happening
in India? There are all sorts of dis-
sensions, rumours, this, that and the
other. I think the time has come that
the Government should take action
to put in its own censure, put in its
own particular controls for the pur-
pose of a situation which is obviously
a war situation.

Thirdly, Madam,—and then I wind
up—it must be understood that there
are people going about the country
who advocate a change of policy on
the part of the Government of India.
Now it is all very wrong on the part
of these people to go about preach-
ing a change of basic policies. One
of the basic policies that they are
preaching against is non-alignment.
They do not realise what non-align-
ment means. Non-alignment means
not surrendering your judgment to
anybody else. Joining a military
pact would be handing over your
tiestiny, your freedom, your indepemn-
Jdence into the hands of somebody
else. Hon. Members will perhaps
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remember that we were preciuded
from asking even a question about
foreign affairs in the Legislativa

Assembly; we could not even ask a
question, Why? Because India’s
troops, India’s manpower, India's
treasure, followed the British men of
war. Now surrendering our inde-
pendent judgment would mean that
we would be following scmebody
elsc’s men of war right through
whether it is SEAT.O. or SEN.T.O.
or the Warsaw Treaty. We would
be following somebody else’s mcn of
war

Madam, non-alignment, peaccful
co-existence, friendship are the basic
things that India stands for, and T
do not think that there should be any
change in the policy that the Prime
Minister has laid down so forcefully
time and again in regard to India.

Tue DEPUTY CHAIRMAN: I think
you will have to wind up now because

every one should adhere to time.
There is a long list of speakers.
Diwan CHAMAN LALL. I am

finishing. May I just merely say this
that T am one of those who are not
war-mongers. I am still fully con-
vinced of the fact that if peace can
be secured that must be secured and

not at any price but peace with
honour. That is the main basic
principle. If not, then every man in

India, even an old man like me,
would be prepared to join up and
go and defend the integrity of India.

Surr A, D. MANI: Madam Deputy
Chairman, our border has been invad-
ed. Indian territory has been visited
with foreign invasion for the second
time during the last three years. The
situation is a serious one and one
which is frought with grave peril.
But the relieving features of the
situation are the magnificent perfor-
mance of the jawans and the officers
of the Indian army who in accordance
with the true traditions of valour of
the Army have put up a glorious fight
in the Kutch area. The second reliev-
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ing feature is the firm and categori-

cal statement made by the Prime
Minister this morning that unless
the status quo ante was restored

there would be no question of a cease-
fire. I regard that statement as one
of the most memorable statements
made in the history of Indian Parlia-
ment.

I was much interested to listen to
the speech of the previous speaker,
my hon. friend, Diwan Chaman Lall.
He spoke about the dispule and later
corrected himself by saving that as
far as he was concerned, there was no
question of a dispute. It is neces-
sary for us to avoid the word “dis-
pute” in any discussion on the sub-
ject because the moment we say it is
a dispute, foreign nations would say
that since there is a dispute, this dis-
pute should be impartially investigat-
ed, and we being one of the concern-
ed parties are not the competent
judges to decide whether our stand is
correct,

Madam, I understand that the Gov-
ernment of Gujarat is trying to
gather a good deal of historical
material and has engaged the ser-
vices of a scholar to prove that Kutch
belongs to India. I do not think that
these efforts are called for because
Kutch has been a part of Indian ter-

ritory and was accepted as such at
the time of partition in 1947.
Surt DAHYABHAI V. PATEL: It

is only for education of people here.
Gujarat is not in any doubt.

Surr A, D. MANI: Yes. But this
creates confusion. We are reaping
the mistakes of the past. If we had

not accepted the Colombo Proposals
with alacrity in 1962 and allowed the
Chinese to retain their posts in
Ladakh this situation would not have
arisen because Pakistan came to feel
that by invading Indian territory and
occupying it forcibly and then by
talking of negotiations she could make
India surrender a part of her terri-
tory. If we had only said at the
time of the Colombo Proposals that
we were prepared to carry on an
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undeclared war with China and that
we were not prepared to accept a
cease-fire at that time, this situation
would not have arisen. The object of
Pakistan is to humiliate Indian
national self-respect and make us
fecl that we are not in a posi-
tion to fight for the independence
and integrity of our country.
There may be other motives also
for Pakistan’s incessant adventure
in the Kutch area and it may be that
Pakistan is acting in collusion with
China. Anything may happen du-
ring the next fifteen days. There
may be eruptions of fighting in other
sectors of the border. There may be a
pressure on our friendly Himalayan
neighbours from the Chinese sources.
We do not know what is going to
happen. Whatever it may be, I
think this House should make it clear
that if.it is a question of a total war,
we are prepared to face it. We are
prepared to die with honour than to
live in disgrace. We cannot allow
this piecemeal nibbling of Indian
territory to go in the name of border
dispute. Madam, I feel therefore
that we must make it clear in this
House-—and I hope that whatever is
said in this House will be taken note
of by President Ayub Khan—that we
do not want to have a war with the
people of Pakistan. We have no-
thing against the people of Pakistan.
Nature has made both Pakistan and
India a part of a single geographiecal
entity. It was the unfortunate parti-
tion that led to the creation of these
two States. The people of Pakistan
have been our brothers. Probably a
good deal of the same blood runs in
our veins. We regard them as the
people of a neighbouring country with
whom we have to live in peace. The
rulers of Pakistan are not the people
of Pakistan. Ang I do not think that
President Ayub Khan represents the
wishes and sentiments of the people
over whom he rules.

Unfortunately, Madam, the pres.ent
situation has also other serious
features. World order has collapsed.
There is a United Nations in existence.



Pakistani attacks

175
[Shri A. D. Mani.]

Nobody wants to go to the United
Nations for its assistance because its
assistance may become more danger-
ous than the present situation. The
United Nations is so much discredited
that we cannot have any faith in its
decisions on account of the partisan
decisions that have been taken in
Congo and other areas, Further, we
have to think about our Afro-Asian
friends. Where are our Afro-Asian
friends? Where is Mrs. Bandara-
naike? Where is President Soekarno?
Where is President Nasser? Have
they condemned Pakistan aggression
in the Kutch area? We have been
thinking in terms of financial imper-
ialism of Wall Street. But the Asian
imperialism of power-drunk politi-
cians can be as bad as imperialism of
any other type. It is a disgrace to
Asia that one Asian nation without
any provocation should have invaded
the territory of another nation as
Pakistan has done. It is a failure of
Afro-Asian opinion that the action of
Pakistan has not been so far con-
demned by the Head of any Asian
country, We now know where we
stand. We all like to go to Bandung
Conferences. We want to go to the
Algiers Conference. We want to at-
tend Conferences at Cairo; but all
these people who speak about in a
very cordial way with us, are not
going to stand by us in regard to the
settlement of our problems with
Pakistan or with China. We have to
rely on ourselves. We have to build
up our strength. We do not want a
total war with Pakistan, if that can
be avoided but if President Ayub
wants a total war, we are prepared
to face it. The moment he says that
a total war is going to be declared,
let us make it clear that the decision
is going to be taken by the military
commanders and not by the politi-
cians. Then it will not be for Presi-
dent Ayub to say that the whole
Indo-Pakistan sub-continent has been
enveloped in a conflagration. Pakis-
tan is a much smaller territory than
India. Its Army is numerically smal-
ier than the Indian Army. There are
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450 millions here. We do not want to
swamp out Pakistan but if President
Ayub thinks in terms of a total war,
let us tell him that Pakistan has got
a soft under-belly and if the military

commanders want that soft under-
belly to be attacked in the interests
of defence, then it will have to be

done. We hope that that situation

will not arise.

A reference has been made by the
Prime Minister to the efforts of Pre-
mier Wilson to offer his good offices
for mediation in this dispute. It is
for Premier Wilson to offer his good
offices for mediation in this dispute
but we should make it clear that we
neither welcome nor condemn such
efforts at mediation. It is necessary
that we should not give any impres-
sion to people abroad that we are an-
xious to settle the problem somehow.
We know that a peaceful settlement
of the problem is necessary but if
Premier Wilson wants to mediate,
let it be understood that he mediales
on his responsibility and not at our
request, and that we cannot accept
any terms except the complete resto-
ration of the status quo ante. The
Prime Minister said this morning and
I was listening to him very carefully
when he said that along with the
cease-fire there should be a restora-
tion of the status quo ante. Now I
would rather like to put the matter
in the reverse gear. There should be
first a restoration of the status qou
ante and then only there should be a
cease-fire.

Surl A. B, VAJPAYEE: There will
be automatically cease-fire.

Surr A. D. MANI: Yes, there will
be an automatic cease-fire because
we do not want the folly and blunder
ot the Colombo Proposals to be re-
peated, The status quo ante should
be restored first, then the cease-fire
will follow because we will have no-
thing to fight about.

I would like to say here that we
have got to think in terms of a two-
front war for a good number of years
to come, maybe for a decade to come.
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We have got to put our economy in
order. My hon. friend, Mr, K. K.
Shah, spoke about creating a  war
economy. I would like to make some
suggestions to the Government that as
long as this emergency lasts, no con-
tentious legislation which has aroused
passions and controversies, should be
brought before either House of Par-
liament. The second suggestion that
I would make—and this is necessary
for putting ocurselves on a war foot-
ing—ig to see that there 1s industrial
truce in the country. The leaders of
the Labour Unions must meet the
leaders of the Government and the
leaders of the employers and agree to
an industrial truce. It may be neces-
sary also for the suspension of the
Factories’ Act so that we may work
for 12 to 14 hours to produce the

goods necessary for the Army,
The third suggestion 1 would
make is that the frontier districts
throughout the Indo-Pakistan fion-

tier should be made more or less sub-
ject to semi-military control. We do
not know when another Kutch is
going to erupt and we must not re-
peat the mistakes that have been
committed in the past when we allow-
ed the frontier areas to be treated as
the responsibility of the Government
of Gujarat.

I would also like to say that the
time has come for us to have a re-
consideration of those foreign policies
which have led us to the present sit-

uation. My hon. friend, Diwan
Chaman Lall, said that there are cer-
tain fundamental features about

which there cannot be any contro-
versy—for example, non-alignment,
If non-alignment means that our
territory is going to be taken away,
that we would be robbed of our self-
respect, that we should be made more
or less a person who is impotent and
who cannot fight in any part of the
world, thren I would not like to have
that kind of non-alignment. I would
also like to say that this non-
violence and Ahimsa have debili-
tated our self-respect and deprived us
of our honour. We should be willing
to fight for the honour and integrity
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of our motherland. There should be
a rethinking about these policies. It
is not for me to make any construc-
tive suggestions at this stage but
when the time comes for the
rethinking of our policy, the Members
of the Opposition would co-on-rate
with the Govenrment in coming to
right conclusions on the subject.

I would like to conclude by saying
that though on many matters the Op-
position and the Government are
divided, on this issue of the indepen-
dence and integrity of India and its
honour, all the Members of the Oppo-
sition are with the Prime Minister.

I support the appeal made by my
hon. friend, Mr. Vajpayee, that the
National Defzance Council should be
reconstituted—this  should not be
made a parody of a National Defence
Council as the present one is—and
that the Leaders of the Opposition
Parties should co-operate with Mr.
Shastri in constituting the National
Defence Council and we will not be
content until all the aggression, either
of China or Pakistan, is vacated and
we shall fight unitedly behind the
Prime Minister provided the call is
given for the evacuation of these
areas and it is not an attempt to
have some kind of a settlement in the
name of peace.

Serr M. S. GURUPADA SWAMY
(Mysore): Madam, we are in a som-~
bre hour of Indian history. The pre-
sent period, in a small degree, is
similar to that which obtained in
1962. In this short period of three
years India had to face two critical
situations, in 1962 the Chinese aggres-
sion and now the Pakistani aggression.
There are two or three important
things to remember on this occasion.
Firstly, the Pakistani aggression has
been deliberate, pre-planned ang un-
provoked. Perhaps it has been a part
of the Sino-Pakistani strategy, may-
be hatched at Bandung. This may
be a new spirit of Bandung cultivat-
ed, learnt, now practised by Pakistan
against India on the deliberate en-
couragement by China.
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Secondly another fact to remember
is that the entire land frontier of
India has been opened. To-day the
entire Norlhern frontier ig manaced,

threatened and exposed to Chinese
_attack at any time. In the East and
West, on the Indo-Pakistan border,

the territory is exposed to Pakistani
attacks. Virtually the entire land
mass of India is exposed to two ene-
mies,

Thirdly the aggressor has chosen, in
both the times, her own ground for
the attack. The time is chosen, the
place is chosen.

There is another thing which has
got to be remembered by this hon.
House. That is, the Pakistan of to-
day is somewhat different, from the
Pakistan of yesterday. When Pakistan
attacked Jammu and Kashmir after
Partition, the situation was not so
bad. Her politics was different; her
style was different; her power and
position was different. But today her
position has very much changed. At
that time, when she attacked Jammu
and Kashmir, she was not a member
of SEATO or CENTO, and she had no
American arms of this magnitude with

her. She was not ruled by a military
junta. She was not friendly with
China, nor cordial with Russia. But

things have changed today. Now she
has befriended China. She has
China’s goodwill. I think he is a part
of a new growing entente a new axis
consisting of herself, Indonesia and
China, and Mr. Ayub Khan, the Pre-
sident of Pakistan, seems to me to be
a sort of running dog of Peking im-
perialism. He is acting as a sort of
tout, a big tout, in this part of the
world to project the territorial and
imperial ambitions of Peking. Be-
sides, she maintains her membership
of the SEATO and CENTO and as a
price of this she has received so far
nearly three thousand million dollar
worth of military aid from America
whereas India, in spite of Chinese
aggression, in spite of our big effort,
has so far received only 165 million

[ RAJYA SABHA ]

on Kuich border 180

dollar worth of military aid. Because
of this change in the position of Pak-
istan and realignment of  various
forces 1n this part of the world, Pak-
1stan feels today, more than ever, that
her campaign of bluff and hostility
and blackmail against India can be
cacried on more fruitfully and effec-
tively. Therefore she has enlarged
her frontiers of conflict against India,
and at no time in her history, in the
seventeen years of her existence, at no
point, at no place in the world, has
Pakistan been cordial to India so far;
from Sheikh Abdullah to thre Rann of
Kutch, or from the arena of sport to
the arena of politics Pakistan has not
been in any way friendly to India.
Moreover she has always proved to be
a sort of renegade of trust and peace.
Today Pakistan wants to have a
showdown with India and she has
adopted the same strategy as the
Chinese. As you will remember, and
as the Prime Minister just now told
us, the Chinese adopted this strategy
firstly, namely “make a claim over
our territory, then mount an attack
on it, then call it a disputed land and
then make a sort of an effort to get
India to a round table conference for
negotiations” I think Pakistan today
is adopting the same strategy, the
same king of approach, and what she
has done in Kanjarkot is that she
attacked our territory and occupied it.
Now she says that she js ready for
compromise, for negotiation, holding
the invaded territory in her hands.
And this is a strategy to which India
should not fall a prey. Madam, may
I remind the Prime Minister and the
Government that we should look into
the whole question, the question of
defence as a whole? There seems to
be, as I said, a growing entente bet-
ween China and Pakistan, and there
has been continuous nibbling and
attack. In such a situation, to isolate
Kanjarkot from the rest of the pro-
blem is not correct to my mind. May
I therefore suggest that the entire
problem should be looked into from
a different angle, and I feel that this
is the time, this is the moment when
we rtequire not only the decision of
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this House but also a great effort in
the matter of mobilisation of our re-
sources, both in the army as well as
in other spheres, to meet this danger

Madam, I began my speech by say-
ing that 1t 1s a very sombre hour in
our history Oif course friendly coun-
tries like America and the United
Kingdom have been making an effort
to bring about a compromise, to
bring both the countries for negotia-
tions  And may I say that we are not
against any negotiation® We are not
against any effort at mediation, but
there should not be any mediation,
there should not be any negotiation
at our cost, there should not be any
disadvantage to ug as g result of
this compromise, negotiation or
mediation My hon friemd Diwan
Chaman Lall, was saymng that we
should have peace, peace with honour,
But may I also warn this House that
we should not go into a folly over
our desire for peace In our anxiety
to have peace we should not be
caught 1in any sort of trap The 1ssue
today 1s not of peace or war The
1ssue 1s not even Americanism or
anti-Americanism The 1ssue today,
to my mind, 1s essentially and funda-
mentally the 1ssue of our nationalism
and our sovereignty, whether our
nationalism would be defended,
protected, whether our sovereignty
would be safeguarded, or whe-
ther we are going to negotiate our
sovereignty, and our nationalism To
put 1t the other way, the choice be-
fore us 1s between national honour
and national dishonour, and 1f this 1s
the choice, 1 think we should choose
the former I think we have got
enough self-respect, enough self-con-
fidence 1n this country; we have not
sunk so low and our will has not
been paralysed May I therefore say
that what 1s required today i1s un-
flinching, dogged, valiant and conti-
nuous effort and a will to defend and
safeguard our land from any attack
fiom any gquarter? May I therefore
suggest that we should not harp very
much upon negotiation, compromise
and peace, though they are 1mpor-
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tan.? Secondly, may I say that when-
ever we want a settlement, the settle-
ment should be on a basis which 1s
honourable to this country? In the
case of the Chinese aggression in the
past, what has happened? There s
stalemate; there has been the with-
drawal of the Chinese army and the
posts remain, and their aggression hag
been consolidated Now I do not want
the same thing to be repeated 1n

Kanjarkot or elsewhere, I do not
want a repetition We want thet
Palistant aggressson in Kanjarkot

should be vacated, and 1f Pakistan
doos not vacate the aggression 1n
time, I think Government has gol to
make an effort and take all possible
steps to see that that aggression 1s
vacated quickly, in ttme Madam, I
am sorry to find that some hon Mem-
bers of the Opposition are for Laving
some sort of an inquest on the con-
duc. of the Government May I tell
them that this Government 1s not like
the Vichy Government and that the
situation 1n India to day i1s rot the
same as the situation that obtained
i France in 19407 May I say that
all people, including all Members of
this House, would be ready and would
be anxious to render any service that
1s requited and to dedicate themselves
to the task of liberating that part of
the territory of India which 1s with
Pakistan? 1 will, therefore, say that
this 1s an hour which requires abso-
lute umity and dedication and effort
and more than all that, the spirit of
sacrifice which 1s not wanting We
plead with the Prime Minister that
he need not be hesitant 1n his effort
There 1s no want of suport for him 1n
this task May I appeal to him to be
firm and to see that all steps are
taken to vacate this aggression from
this area?

Lastly, may I say that—and I find
that the Defence Minister 1s here—it
1s high time that our defence efforts
are 1ncreased? I am of opinion that a
big army of some 200 m.lion people
at least, must be created Otherwise
you will not be able to defend the
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territories either in the north or east
or west. Enough money should be
provided for this. There has been
enough support for the Prime Min-
ister and I do not know why there
should not be more effort in this
direction. I would not like to be told
and I would not like this House to be
told that we are careful and waiting
for counter-attack. I say when there
is an attack, we want a counter-
attack. We want to see that there is
a counter-attack. If Pakistan
behaves rough with us, we should be
rough too with them., If there
is a Dblow then there has got
to be g counter-blow, I do not like the
kind of talk that we should be very
cautious, that we should be very care-
ful and so on. These are words. I
think, not of bold men. Therefore,
may I again in the end say thai{ what
is required ig a sense of urgency, a
sense of dedication not only on the
part of the House but also on the part
of the Government?

Sart EBRAHIM SULAIMAN SAIT
(Kerala): Madam Deputy Chairman, I
rise to take part in the discussion on
the motion moved by the hon. the
Prime Minister on the situation aris-
ing out of the attacks by the Armed
Forces of Pakistan on the Kutch
border. I am fully conscious of the
grim and grave situaftion we are fac-
ing because of this unprovoked and
naked armed aggression by Pakistan
-against our sacred frontiers.

[Tae Vice CmairrmMAN (Surr M. P.
‘Buarcava) in the Chair ]
The Prime Minister in his verv

convincing and moving speech has laid
before us the facts of the situation
and has clearly explained the aggres-
sive intenions of the rulers of Pakis-
tan. I am glad that while maintaining
our deep faith in the principles of
peace, the Prime Minister has dec-
lared in most unmistakable terms that
the Government is prepared to meet
the present aggression by Pakistan
with all our resources and with all
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our might. Let me assure the Prime
Minister that this is the feeling and
this is the aspiration of all Indians
and also I can assure him that all
Indians, Hindus, Muslims, Christians,
Sikhs and all others, irrespective of
caste, creed and colour, stand solidly
behind him and are with him when
he makes such a declaration about
defending the territorial integrity of
the mother-country. Indians, let me
tell him, would like to die with hon-
our than live with disgarace. I would
only wish that President Ayub rea-
lises the consequences of disturbing
the peace in the sub-continent and
would also understand that we Indians
love nothing more than our freedom
and our honour.

. I feel, Sig, that this is not the time

to deliver fiery speeches or for crti-
cising the Government on its acts of
omissions and commissions. This is
not the time to ask for military sec-
rets and military movements. 'This is
the time for determination and for
dedication. It is a time really to unite
and ‘to act. Let me assure the hon.
Prime Minister that at this critical
hour of India’s history I pledge the
support of my Party to this Govern-
ment in all its actions and measures
taken to meet the Pakistani aggression
on our sacred frontiers. Every Mus-
lim, man, woman and child, deeply
loves his or her country, the mother-
land and they are all prepared to
offer all sacrifices needed for the pro-
tection of national honour and the
territorial integrity of our mother
country.

Before I conclude I have to pay my
humble tribute to those sons of India
who have shown such heroism and
have shed their blood on the sacred
frontiers of the motherland in defence
of the honour territorial integrity ot
this country. While concluding I ex-
press my hope that the Government
will take all the Opposition leaders
who are prepared to meet this chal-
lenge and to make all the sacrifices
needed for the protection of the in-
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tegrity of the country, into confidence.
The Natioual Defence Council must be
expanded, as has been suggested by
previous speakers, by taking in the
leaders of the Opposition, including
Shri Mohammad Ismail Sait, the Pre-
sident of the Indian Muslim League.

One thing more T would like to add
before I conclude. I would like to
draw the attention of the Government
to the necessity of seeing that internal
peace and harmony are also maintain-
ed while we are engaged in the sacred
task of meeting this external aggres-
sion.

Surt  KHANDUBHAI K. DESAI
(Gujarat): Mr. Vice-Chairman, Sir,
at the outset I would like to pay my

tribute and homage to the jawans
and the members of the Gujarat
Police force and of the Central

Police Force who have laid down
their lives for defending the territori-
ial integrity of our land.

After the determined and convine-
ing and decisive speech of the Prime
Minister made this morning, I do not
think we have got much to say with
regard to the final choice before the
country. But certain aspects of this
latest aggression on our territory call
for some comments.

Since its very inception, Pakistan
has been having an eye on us, and
we have not passed a single day on
which there had not been some inci-
dent here or there. This should have
been taken note of. And in this
latest aggression, let it be very clear-
ly understood that there is conspira-
torial collusion between China and
Pakistan to divert us from our path
and to come in the way of our growth.
At the same time as a country with
such a large population, they want to
humiliate us before the world. That
is clear enough.

They have said that we are in

adverse possession of the Rann of
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Kutch, But the Rann of Kutch is as
much a part of our land as Gujarat
or Maharashtra or Punjab is and it
is undisputed territory of our country.
Whether it is a swamp or a desert,
it is our territory and any aggression

or intrusion into it shall not be
tolerated. It is said sometimes that
the terrain is unfavourable to wus.

Maybe the terrain is unfavourable to
us but any unfavourable terrain in the
modern world, with the modern
inventions, technology, can be made
favourable. It is no use now crying
over spilt milk but our eyes have
been opened and even if our economic
growth were to be lessened a little,
the integrity and the sovereignty of
our land must be maintained at any
cost.

I read in the papers this morning
that Pakistan has thrown a chal-
lenge. The question Dbefore this
country is whether we accept that
challenge. In his introductory
remarks the Prime Minister has very
unequivocally stated that the chal-
lenge will be accepted at whatever
cost and we endorse every word that
the Prime Minister said this morn-
ing, We stand for peace. We stand
for co-existence. We also stand for
non-alignment. As somebody  said,
there is no question of changing that
policy but let us understand that in
this world of stark realities peace is
not obtainable without strength and
sanction.

When I talk of strength I mean the
military strength and when I talk of
the sanction I mean the sanciion of
the morale of the people. Whatever
be the cost we have to build up our
armed strength and the morale of
the country has also to be kept up.
One thing that has emerged from
the development is that we have got
very few bosom friends in the world.
Any small incident happening here
or there, there is a big hue and cry
but here is naked aggression. Where
are those friends? What are our
friends doing? They give us sane
advice but what is the worth of this
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sane advise? Is it to allow the ag-
gressor 1o pocket the fruits of aggres-
sion? It shall not be done and it
cannot be done. We want to keep
our self-respect, we want to keep our
sovereignty. We want to maintain
the integrity of the land. There can-
not be any mortgaging of this country,
come what may,

Now, we are members of what is
called the Commonwealth. Prime
Minister Wilson is trying to use his
good offices to bring about peace, to
bring about a cease-fire but is this
enough for him? Should he equate
Pakistan with India? Should he not
condemn the aggression which Pakis-
tan has committed? Should not the
British Government or the British
Press have taken into consideration
that it was under Britain’s auspices
that the country was divided?

The Rann of Kutch has never been
part of Sind. It has always been a
part of the old princely state of
Kutch and times  without number,
historically, by resolutions of the
then Government, it was decided that
the Rann of Kutch formed an inte-
gral part of the princely State of
Kutch., The old princely State of
Kutzh has acceded to India; the
whole of the State, including the
Rann of Kutch, is integrated with our
country. There is one other aspect
to which I would like to draw yout
attention. When Pakistan joined the
CENTO ang the SEATO, our Ilate
Prime Minister warned America that
«ny arming of Pakistan agaimst China
was going to be misused and mis-
applied in the future. Repeated assu-
rances were given to us that no arms
given by America will be utilised
against India but what do we find
when American arms have been used
opainst us? What has been done is
that a protest has been sent. Now,
that shows what? 1 will not say that
their sympathy lies with Pakistan
but they are not genuine friends of
our country. What it 'means I will
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not say at this stage but we have to
stand on our own legs. We must,
if necessary, begin building up our
strength; even though our military
strength has been increased, it requires
to be further increased if not today
at least for the future.

As 1 said earlier, we want peace,
we want co-existence and non-
alignment. There is no question
about that but, as I said, peace
in this world of stark realities
ig not obtainable without strength
and sanction. That is the clear view
which we must have before us. IHow
can America or the other meambers
of the CENTO or the SEATO
tolerate Pakistan befriending China?
The CENTO and the SEATO were
organised or designed to fight China.
One of the members of the SEATO
or the CENTO makes common cause
with the enemy against which the
SEATO and the CENTO were created.
Have they got any explanation for
it? There is no democracy in Pakis-
tan, as we all knok I do not mean
to suggest even for a moment that
the people of Pakistan are hostile
pbut the ruling clique in Pakistan is
jealous of us; it wants to humiliate
us.

And last but not the least, Indo-
nesia, whom our late Prime Minister
had aided to become independent at
great risk, at great unpopularity
amongst the powers that be, has also
turned against us.

Now, this is the grim story of
Pakistan's aggression against us. That
aggression has to be vacated sooner
than later and all the forces at our
command should be utilised to get
this aggression vacated. Do we not
see before our very eyes that it |is
not only aggression on a part of
Kutch but it is a sort of mobilisation
that is taking place as far as Pakis-
tan is concerned in our neighbouring
territory on the Punjab frontier, on
the Kashmir frontier, on the Assam
frontier, on the Cooch-Behar frontier?
Shall we again be taken in unpre~
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pared? It must be very clear to us
that the design of Pakistan and
‘China is not friendly but it is hostile,
and g hostile neighbour—in fact
there are two neighbours—should be
taken as hostile and not as friendly.
If we surrender, if we are taken in by
this talk of cease-fire which does not
come about on our terms of vacating
the aggression, we will, as some peo-
ple said, get into the trap.

Therefore I would say to our
Prime Minister and the Government
that the whole country is behind you
solidly in unity and strength to car-
ry out any action that the state-
ment this morning has called wupon
us to do. We would not budge:; ag
some speaker has pointed out, it is
better to lose one's life and be
obliterated instead of becoming a
victim of humiliation, dishonour and
destruection. With these words I sup-
port wholeheartedly the statement,
the contemplated action contained it
and the spirit of the statement which
the Prime Minister has made in the
House.

G S N ) o

o o el ey el
DS P Qe 5 & gyt By g
FEVRSTT I (VS | T B
wlamilas e WS LEL gy Lad
3 o Spb - UKol )
4 Nmily g sama LS paeaS
W WS rdd b S S
Ko ey gl waly ]
ol el P dale S ey
Uty e b ey ey
OPrY s & )3 dndee el
i W e
wEeSl 5a  doe 3y ) Ul U

[ 3 MAY 1965 1

on Kutch border 192
oty vyl 6 e i £
8 e Syl -y d e
w55 A s MR 4 aly
AVRNG VON SO SNV N P KV
L gl g
o oy WU oy &8 ea) ] el
cf - o e e b S
S s A xS el
% SENG" T RNV Ul PN N
Ko Jalg Vg 5
-2 \W gy d )y RSy s
- ',.U 4 yant$ "5; < oly w3
Uy 2B U s o o0
g gy Jlad] Old oyl S
Y S o Uslle 2
y W Skt Sd e Lol

PR S WY RY) )\(

K ¢S

'Y ”.AS ol 10 kea oS 35 oyl
W ady (- 7 sea s e
S She L 0 ey rera] Y
- &)“‘f’ w)y J Y W€
L A P ol 5 A
b 2 Ul e e
yy Sl Uy gola Lyf o Sle
o S & - mata Uy yola
L dole Up S Sy
S lle a4 50 Uepsd e
G WS - ety U e S

- Aoty S oir la el

P S ols s 4 e
W > e cand S
2851 -Ue o e oS



191 Pakistani attacks
[_S»U.)ﬂ.\‘}: dfd
S ikl & Uylly gMaily o e
- A5 Jeat] wsdel da a0
L S 2 R
ot B ae 4y e
W N o sty of Wi by
- el W ¥l S - ol
Gine & e Laly
T TS IS
WS e han ki S aggyel S LS
Sase S Sty ) - Jalg Usa
s cT S @t i e
TCC RN S ¥ POV 7 ST & W
Py - Jaly Ups gy WS s
o 3y A JUe Ay S
ki e ppden S ale e
&y LS 5 el .y go lay
U oy S gea by L WS
I SRV G Y |
p =2 el s S A
A wally  ples &ifo e
iyl 45 jom )5 0eS &y of
dp of P 20 amle) S O
Sl el S e 58 S
1o ila yi T - 8y Gefe
U QT IR SR S S BT
Wi gl ol 8 daly Upa o
vl A @l - oS lew pea
O L e yRe - e
e = o e pedl A

Uigsy e

[ RAJYA SABHA ]

on Kuich border 192
Jinted e 10 g ol 5 g
¥ oy el I e Wl e
& eyt b d . S Olyn
» & e Fa P el ayler
- otd b oS o e S Jud to
PR BN S QPR
L oG e ) -2 e

ob oK ey D el Y

Jalg UeS ay o8 oa - daly aeS
- e apey Sl pa gl &
B S L R S >
Vit o - ey b SR
=il e S W4 (p Vet
G gt Wy A K gp o8
2 W S el o le
IR TR Al E el <l adi)
o S u ol - e el LS
wdy S e el £ e
- 2 Ualy Uy 4o Solt oo
ool e gl ]l
e O S 0 10 & 85 Nl s
omth of L) Jentess A pees
o8 Uy ey e sl @ Ul
S ol WS- LS L Oln gef S
Nt A gl o
WS e A0 S LG ey 4R
FPONS RUT JR{ R  R § J C
Pl pler gl XL mse an
T ) u‘“" eyod g prwle
S ool P L A e el

!.SU ,S t.‘:)’.g’” J‘ﬁ' l, it !.J é“'*



293‘ Pakistant attockg
» e Je K - G e 25
o d s gl S £ e
U R PR SV YV R
d el 2yl Gy LS e
iy F o o L omber Sn 4
b Uyerlhe ol - o Ut e
N IV RPN LY
= @ Sk pyS iayad (b AXa
3w iR 2 o woles S
AlyyS 3a4d oS t.')’ o 2 rS ¥y L eyS
R ) & g8 gy 2 en oS Jid
Y - S b S lay
B Py A2 gd yle S GaSly
Y SN I N {JES TP SRR
Sl ay g yalye 2] 3 nlaS S
9 ykd 5,7 e 2 d)h‘..? oo
o 1od - 2 LSud gy GSen waled
w5 gl -8 wim e o
ool S gl B Uyl
S A S ol S S
y =y 3 2 Sl dlxs 3!

- AP

Wt I &8 L3 Wempan  yan

S o8 Wil 3y (] v %14
ol & alyS wiliy of Sy Hf 5
S etk akayd ey (S
SU gp Jogy olarel gae Slo &Sl
S SUTH o Lo oe Kl
WS S ol ey ) & 2 gpane &
U d o rield -2 wyed
WogS &t i i Sy oS T jume

2 07 RS—38

[ 3 MAY 1965 ]

on Kutch border 194
WS 53 MNotad ggpeen st geke &S
~b <0 aer g6 8 Wl e gl
U,és !'1" lm\g’ d U"?j’ Fi lej dl&
¥y b L:), & Jala Wla UW’ &
yhbe 05 e ] 9 ed e
o S -2 alel - e
L‘)’ léb,] ,l‘,)m p,)‘ }5‘5 el Ly
#U 13y a5 ey gl 43 U
oot el e el o R
LI L R 5 I - TR
2 lgs L] wl.s &g ,s U’”, L)“i"ﬁk
e S by Mol &S
ey iy gl ol £ 4l 5yl
d...f ”’ 2 l.;S oo w, éJ £ u,-"’
IR B TV W A {4
8 4 iS4y S S gk
gtp Iy PlaslyS Sy g e
U, s b - A Saapd LS S L‘), o
Ut str] Sppal & g0 Lnly
2o ot Sy e- a
Sl ol gl = e Ko JaeS
Sl gyl Aoty Way o] @ cangka
i Sl oy LR N P\
CT s N ‘_,.J - Jaly gDy Lyt
P - Ll P O Jqllm 9> ‘__)\Ab
u*.l) UL"" aS l.(,‘ A L,Aﬁs'-l u*ﬂ
‘,l¢b = t_(.lﬂ ”' U*b u'-.?s ’JU
ot oS B g e el
& h ook o o D8
’,L.b & yad KO ypad ,*UJ[,
3, 2 Faris P Q3Lw 1 UU:“S'?J



195 Pakistani attacks
[tilloas gpd]

P.M. J.e' ._;,..a &S U’*S - A K

ot Jlyw € gttagale
ool e P @i S -2
o B H-’f 2 S S0
AR yyame 97 - & logyd alé o
NET geone o ] i s
& u‘ &Lyl u,b‘ »S e
alhe glen ¥y & S wadly
Pl & Wy S ga o Lyly) of e
Wl yEe = 2 Loy sS 00wl 42 &y la
L bl gpan S
iS5 g ypawe Sy gl
U B
Wgpam yie 37 = 2 bano] K Uay
2yy8 Al gle & goud P &5 yn
U Sl &S Cnge o] - gan
- 2 aps Lol M e &S
MO KW 2 apey S 2 LK
- & ey 3wl ole (M e
Iy & &l Uyl WAS e 800
4 a oMy e K ypaelen -
Ute 02 K o - uph Wil gue
e s Wle garr gt &g 2 Oy
o Cf &S Joly Ugpan &g 48 !
wlla gunal g3 ety gl o5 (00
A0 &5 pan ST 3G oa wl gy
o Joa g0 Sl e aeyil S
B i er OIS xSl Uy
I Y ple S92 W gansd
bt T S SIS L ] ala

[ RAJYA SABHA ]

on Kutch border 196
o9 gyl A S Wl -
b &halae SaantS J i S 2
S cgler - 8 dalu vy LS o
UdyS & ap dlayd S er lped
WS = LS ile Ule Sy J hee
yradf Ok 3ol 2= LS Lale SIS
S ol = leman B Sy S
Sepan agh 130 K Kagsdn
wllyy 4 - e il gl 2y
}&ds e ‘_}-! »» 4:’ Ut
lpan I o gRegole Gl o
g6 ehin S
yoedS - L e yaaaf &S
e el i g T e
o 2= S e el
- 8 k] el Riyo S o
dly Gis

&lagd u“ﬁjl-"' d‘ Wf & gpan &

&  Ki¥la

L‘..@.a- [¥) é_ Ul".w.ﬂ-‘ ’3

o Oy A b sl S
loag yae Kl b S 4&yS
2l L ensT &S - an 5y
- 2y LS - & LS Lles yabdil Lg$
Uy allie 5 2 U alilie
dy il S pae oyl 2
Ut Sy 5al b ale (L g
2y bt #PR M e e
Uxs of st 4 o oo - K
.Y SN S YURRE YRR 7
Ut o S e s o]
C o Lale WS TG & e
Saly LS Rade Wy &0 SRR
& b &b u,)f &GyyS = L

£



197 zakistani attacks
Bl- 2 e e e § e
iy B e e A S g0
2 W YU e i 2 Ao Wl
W 5 op Sluys S p] e
“Ule WU e e eyl S
> A hla o dre vy L3y
2 ol hlr ye e L Jle
md d e ety 2 S
Ut ot b 50 e LS
Wi 3 b LB 5 Jxadly o
w B W 2 Uy e € g
PSR T I i
Wiy - Loils
aler il WS Sk
0id - Al S 2dyS g Jl
ol 95 2 WS
ua & (RS filan 2 e Uy

L0 B IS 1] f.

wi" ’f e

S u‘ Sle Ut - A Ul"',
w‘.l.,ﬂg Yy dlg of el '5’ e
S Wla ala 4 U, 4ty 5
b -2 W) Luily 42 e kddS
Ut - A Ulka 4T 4 ! 37 ‘.)‘
L’)*‘s CJ, L...(" L_(J’ d‘ 4 #'
Lt g2 S8l -2 Ul iy
‘_(" U) &5 u,b Lzl U‘A ’.-l ue"
L.’S éii’ Cde ,‘ '-'Jy ”’ & @,‘w’
,S L&lﬂ "1., é LJ', )" 2 w”,.-i

[ 3 MAY 1965 ]

on Kutch border 198
I Koyl - e pU
S B NS pwkd
RS AR LU XV 4 o e o
Hryd ol wdy sl ) e
Iyf el gty WS g - LS
o ¢
S S faa x5 JaaSly il
WS e = kg CalO S
LS -2 sP CAlG . !
SN Lad pymma 1 3 eyl
22 SRl iy € o S
B T O P R
YR S ISR LR

laa  &idla

S Lt eyl Sy S

& 4 oy W - S e
Josstheys &8 WS agd (pyeame
o 0 L e g
S o A - GY A e
NP SIS B Y CRCIPN I
B P K S RN | 1R IR
2 i Y o e A
Sole UyS goi gagll W § ()
M L S S
LIS VN DAV & IS NP R OIS
B b Wle g =~ 2 wyyd S
grerie ol - 2 eeS) 5O
I ama
o S K e e gl
o cf -2 ¥l S SN
o Sl o) 2 U vly
Sy e Waw 0 e
cxi BTl LI " s valy
« Wy g3 %y =0 eyl Jela

P RO W S

L)"‘ L)"” -L../\au



199 Pakistani attacks
[Ahos  é]
LT o o O o Sl
B U A S PN RV
O Zan ST 45 oSy gy Jagtn oS
of v -a e e )
Uty of LSle o® B T
S oW gbe olxs] oS L. - S
o e (NS il b
S Bgman gue y5 S il
K ATy RSl e £ P
wrd paed ity 8 S sl
» 8 el o g S
Otle pS aGlie o wd K (Lo
un Sl S enle o - S
awt
Ut g 'S 2 e N6
e Ll N L e
iy o of & e st
$oonS &l K S QLK
ot de d ol - g e
oy L3 n Lo LS aals g
I ISP RS VR S
S W oLy s e
whydy £ Sye = g0 Nl S dgm

ol 8 ke o g

i R CRNEL, P QR PO
Ut dyer ame =0 ¥y 40 gy
AW amem K ) %
Mmoo 2n T e (G s
L L A TR EN o Lol o
UP  &ipe palyl  ala u5 a \3
L JeS S a ey a6y
- AR P S L;:T\rnrvglng a5

[ RAJYA SABHA ]

on Kutch border 200
P B SR VR Y- I i X S S S
‘Jn’- 4 L) c’ldxj 1 Sl ’3 o
,.g,léw P Lr’i &S év,w L:AA"& é’]
o e SR e st Sy
S ).-,"ﬂ S VT - J U olaxs/ "
S ol U R Gl SY g
S U e ol - d e olux
¥ ool st e Sy
).*Jd sélgj d.g,:f - Ui’!" A #’
L"f " L’), u*b _,24,4 ulﬁ L!’J

A8 S A & e galye
- yyle
o ale Sy u...”,

¥ U S G gy aige
aly yaes] LRI Y PO
& ool 8 e U
Shoyf pad @l A ol ay L &
Jles - & oS ee
13 ST \ c,.b d"" t & Uy
Jed oz - alxy et &F yigs
W onl e dy g o Uy
L o) ”’ L g g‘_)s slas dv‘ug’

ot S DS 58 ey et

3 Ly

Wl § 0 gshe SRy 05 Staayy
T orl 5 S al b g
L T I Y ST W) (J”’ SPae

_L_’“, ,S L{ln gr.J P L:—Jt& &9



201 Pakistani attacks

Y45 e

S el > S
W
¥ 3¥ s Wk ol S
S ep Ualy Us oly oS of yae
lae S oS 1y 2z r
ol S F oS vy oyl kS ey
lJS dleled dl.: LI » &JJ’,A
el *",‘ (W SRR e Wiy
d W o P gyl S dhe
£ Sl il - WS ey b
K gl S e 2 Pl
u‘q- (W s },(...,Sd(lln,‘,.
W o e W LIS e
-l,,..s

= wewga W (dom9) : ae
JqHT g, 39 AT T T fF o9
¥ g qew & Q2w Ry afrem
¥ g G @ afey fen fay
THTALIAT AEY FGT W @RAT | TE
¥ 99 TR & oF ey mafram
¥ §@ Fartadl ¥ FaoT F foar v
IR 39 377 AT B 99 TF g
F @M g% Ot WR 97 J&dt =9 1 &0
T o aY @ Q¥ W% qX Fatw gmr
EIS AT FT TRAT AT FAT T BT
< AT W) ag feear ofream ®
®as ¥ 47 I ! g JIGQG 4 o 977 |
W F 91T 93T AR IE A0S &
MY AT AT Y, TfFeaT 47§
it q qT qiieaTae F TEY gEET
F g ATt @Y fF 3 anw A
9 3¢ & SHOT & 1 AW gETQ
qHIL 78 FEdl & o ag oF qar agr
WIFT AT § TH AW T T AT ARG
I F55 FT FATHN GifFeaT aral
a 9m faar g | wifemm am=r J
AEE FOARL & A § gAY SATHT

I ] Hindi transliteration,

[ 3 MAY 1965 ]

on Kutch border 203

BT, TRFETE AT AT ®) g
faars IFOTd @, THAEGE aTen F
AT § AT F<h 99 F 979 TF
wirdee fFr o 3w w1 g9 few
fear s@ FwAT w1 S garw fge
a7 | ¥ IFF FAT FE AT TG A7
UT 7EF FT T g Ay TEQ agr 47 )
TR T wASEr w1 fony ¥
ferdr st ot Q& AT AT § W O
X OF I] OFCT ARET B AR
Wy FLAT AgAl g, T§  FEHC
fr g0 a9 9% ®1 TF gHT 00T |
¥ qoaT g 5 T e W on T
g | 79 78 fee dar W &
ofgg ? & § I qrET T AU
FA A TEATS ST AT T FHACHY
TS A F A | T8 Fd § FF wife-
T Al A o & faw gu smen
TR T 1 e S a §
T sl aret 3 g6 amay o A€ faar
faaar f& i &1 fagr ararg &
g5 sarat e, feom digrar 1 9w
F1gAT g fF & wge a% i amg
Afed g1 FT 5 qHOET & a2 g
F@TE T g ATfgy, iR i
¥ wacaw fow § @ET &%
G OF HST BIMT S8S a4 garq
FAT FAT FAT AMEW 1 F@T ;T FW
faeger ad faamer w & & fama
a1ed & g7 98 aeatg 98 A T
IMAFT I AT ! L, T TR
FY AL FEAT | AT [T Fgd &
AA-HAEANE &1 gAY qrfert & |
eAe SO g wfed g e
HTq gt F1 FQ & 5 Tl ww
1 wEat 2 ? T o gammt o v
g v swiF o W gEE W@ W
T L-TAT I 1 A9 7 59 1T
& fau dar7 gFr =nfge fF oo oo
e Wi 99T FR 1oAY gy w4
A | AR GCHIT T 7T aF w94y



203 Pakistani attacks
[ wsgar AT

wd T @Y | § g & g
T g fF 30 WS AT A ex W
Harfae ot og @t 57 § W%
IFH EE W 2 R S AER fa
TATE IT6 F1E g ALY § AL Y A
T fre S M Ty g | givar
FTE gTHTT THT 51 qFal g ° WX {
et g @ w3 3 a7 frwel
WA ey | 7w w1 Ay e wifen
fFgRen T & 68 8 (g7 AW
UG TRIE | EWAT T WA
dfeq & gear g F Far A5 o
ogY faaredY g1 ot & S gaer AT A
wiq fis mifpeary A dlEw w1 g T
fFe a7g TAR TET 9T TG FAT
qgar 8 | A ag fF@ qw@ 9 &
g fodt FT @ g9 TN AE-AA
FCAT AEAT § | WL AT AT geAT
fiaRgrag a g fe u fem F amg
fax v wor Affaw ot
#1 arfqq AT § 1 {6 & gwar g
o 37 1 F41 qaTa 797 T | 97 Wrgey
&g fom ot oveg fom wgw WY a8 war A=y
ar 5 2w # v fagar Wy arr § 0
e s Hafars § 3w & foo ok
gk e fafaee & gAR wndr §
ag fafaat & 2w & fog @Y 99 &1 =1-
fem an foF ag oY <@TaTa #) FIam ey
Wq Y F @ gL AR . IE
FRI-THTA T&AT A ITHT T2y v o
NfFEITT F58 7 9T FF 7 @I § AR
Ha IAH gaTs ggt ¥ o I w@-
qur{ wgr #1 | sy fawfiE
TR a1 @AY 1 AR I A e
B9 0% FR a8 F9 § W< 39 ) IEed
#r g foat ==t #3 ag #0 & Afww
I &1 TR FEW F 99A FAT g
ug 3@T fF a7 & g Rl B qS
g | MR qIfFEs™ &7 aF ¥ B9
TT @ ¢ AT SEHT ATRT T FAT AT

[ RAJYA SABHA ]

on Kutch border 204

TEY & 17 gwa waA faarfaa & ag w30
frgw el Ame AT WE W wEIea
3%, A TF & | G IT A &gd
/AT I, q qEIT q M I
wRY fr@rg affs gaw T
TR & FY fraeft Fax AT Aie feaAr
AR gHA AT 9T ST |

~

§ guaAdr a1 fF Areragg et
St 3@ amd frgw @ AR Ao
Grcacdi T e e Tk TR EA
UF AT TAHAC AT qrfR qew
¥ wawrg a1 gy, afs g5 T are
AT qfF qew 98 gww ¢ fF g7
T IW T FAT T & | AEAT A A
ST & AT FT AT 91 ¥ I g faan
fF qzdr 9T FEq F a9 9 ;v
A &R qUAT  FTH-FIS D€
At | & guAar § 78 o faam &
fgems ar & sgw Tar o ¥ f5
g AT A fm ga A F ¥ 3 A
37§ FE @< T | A Fo Fro
FIAM! 9 0 ¥, TFET W HARY
Afear 39 7 § AR gAL a9 I3 AqT
YWY S o A ST N Y, 7 oY
W H9a & fgady § fagt aw
TR AT A8 ) FTT T FY TG
A & T g fF ggaaar qaa ay
AEEAq AR Fq9 & g oqe o
g T & AT 99% g1 T & W
frt & foT qaw 7 & | T w™
ag HAET & F¥ wfew w0 6w
a3 dwr PRfeass #x9 & @ oAy
T AT g | # A e g fr g
fesrz sreet AT & 1 9ZET WX A oy
ST 9T @ T § WX 39 6F F1 98
T R} 6 59 a9 9 S gaua
& S€ w1 Fge Tifyg AR uF qE
TAAAT 2¥ F"T qeF W oAy VAT
=rfew | zafe 5 orer g o ardt
& ¥ Qo Vo aftT qrga ¥ Fgy R TRy
@ wfaz, #g1 & A g S gy
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aefl g P oA & A ) gETW 8§,
F G AT & HUA FTA(AT R ST
g f5 garw wifdeqma & qror qgTEa
ot & ag i & qEe wrEee add
F1 g | #ifF  faw oF fggear &1
A TG & | FF & AT AT B
AT § 0I5 AT & AT FT FT AT
& T @Rt § | W9 AeER g
TeAT IqF GAR | AT ATT 1= 5 FAT
AT & ag i g2 fF ag g
qFES § I @AW w1 S R AEe
¥ g AT WEHER T Q@I & | WX
oI AT qWH I q<h gl ardr |
oY AE HEe W) A9ER g fw faw
g g o f T 9T @ #
wfgFe § | ar & awwar § 5 g
W X G WU FE Q& | TAET
Tt fFamamam F 4w
&1 3% § 3w dre &, Jfea 3o § fopar
T BT X SIET § 1 ¥ ¥ At A
g 7 Bier g 1 faafegdt &1 "
T2 § g & WA | AT BT A AT

aavg ¢ ag W § wiaar g sfew =

%1 ag gumaT Iifey & e o aw
% Q€Y Aygq T QEr graq ox Qv
g aF o WC g fF 3w F o a8
fgoa o an 9T A5y gy | arfEReT
% fgars faaq 5 oiww fear & o
{6 S[Ew 9T S[E FT @ L 99 & fgerh
41 AT ARY ST | TEHT TEHF XA
o g a8 & fFowT 4 FTER
& Wy § ) o ag amw § L R
g daw 9w 9| e g
FOATT ¥ AT F G ATH Fal |
AT GE AT FT | WU T I FAH
®1 OF T GHAT | 39 A1 fgrgear
®T UF TS AL qHAY g WA HTRA
¥, oAy <@g B, wow gX fad W@
FIAHR FT qH! (Grgean § qeT auat
s 73 U g o 5 s
I 9T WA FUHIK AT 9T &l

[ 3 MAY 1965 ]

{

on Kutch border 206

oTq J GEY &7 i arfery |11 wfear
F ! WA 7 A arferst afear
FX | a1 e 7 ag e, g
arer ag a9 5 oy w6y arfew fEe-
T arferdy 7gr § | w faw g Fg w3
UF AT qeF A 971 F g fF HEx
®T AT § | T HAT BT AT &, T
WA & 7 TR gEHEE FAT § al
THTEAT FLAT § AT T § g Anfaaa
T ST AET A3 AT AET ANYE §, SAH
¥ FTE S TG @A AfEw W q
oo #1 ffaaT saae § @ &
Fifgrw & ? AT 7g W I9 FT A
T & B e wn aEar ) ges
F wrgw fafeees w7 Ty § 1 #fw
MIFgd e Ag am & fgg H AT &
T 3T & {27 § 79 9 9% 99 4w
g o 9 wa< F0 & faag gae S9r
fF gaa wm@AT & TR § @ w5
AT AT AU g I @Y AT
& ST g v fo o7 g wfuar ]
I F gH a9 7ET o q1Q | AT €I
O & A g ¢ fr oifeeata X
SitfermaT @Y 9= fSaqET F90 &7 T
BT § AT 76 AR fFEY qig ag
T gAY g N9 g W | A
1 g0 ° 741 fran 5 gaa gt g
9 a1 F fogT & 1 51T Tt 1 foram
Z A1 I ZATH B T AAT G FTH &
AT U g, EWY AW ¥ oEW
wew & TF OF 39 IHIT @7 A8 9g
qifeeatA & @ § g, ATe AFAT F
%S § g1, aTia AT | a1 = nfer
AN & a9 ¥ a7 faelt ;e am § oW
FgA F FAT FT A ST NS g2raw
2 | g9 T e AT OF UF §9 I
F " 7 § | I gH 4T FI a1
¥ wrar g % ag uw fore § AT mw
TN AEE AT AT TE § H 375 fAg
ok 1 qraaT1 ALY a3 L
FRd i A TG WEN ¥ Ao
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[#fr weya oY)
IH WA I FGH TG @I | T F
TF UfFST guT OF grean g foew
ST FT W7 qwegE TG oqr Al
99 q87 Ie foorew fear @ ww
qg WEEE Tar dW fF ST F wmeR
EEAT & a6 Tlwae 7 og guer
W & I B qFAIG TRATT | 3T AT
3§ TEAE AT g | T SRM
7z A Ta fear fF e SA T
fafyae @& @t § s a &l @
w97 F W fafreer v & 97 A
I A FA g, 7 T IR 4G
wgga & fRar fe 2fEifae o
foa & diSt St qwa ® A T 7
WX I FHEG H oAl gfe g
AT ST T T AT TINL FHEAT A |
O AW ¥ ST IT F1 AT §, 99 A
foar o o] o s afgy &
Q¥ AMAT  TEAAAE FT AEQ g, AT
faw ox arEf wEARE AT SE@ g
¥armr g fFama Rl o
qEH  ATHA  WES @ W AR
FE U g g 5 oFwma A
qEf &1 wEEfEw &0 9
T Fy syt ey g @b samer

fradt & ghtar & FE Sfar w&r

F@r | @l el & w2 g w
w7 gifqe T QT | 9 Al [
§, v ¥, foe ¥ fow & fF oy
AT FAF T &, T A B ZAAT
g7 T@ FT AW ded § 99 A v
1A & FW, W AR
qeF H A@EA, GoF B TgHIE H
&, sifree arfeat 1 5ox a7 ¥
faodt @t A gwwa g fFegwa faw
qiffeqm FIX AW FT qTHAT TG
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Ffed WX g TE@ T Al Ew
g e FT g qeF #1 fgewa & qw-
AT FL DA | S AT ARG FY AH
T e § W S99 F AW e
¥ ga &% FEC A BEA, Afew
WX T & wrgy qgr g 5 o fad
TOTHET  FT AT FL T TEMET H
A FTES AL GRM | W A TG A
s quren AT ar gg qwrr Ay
aEl & gWA & 99 & ww |
Imaren ¥ Fgr e @A ar aifena,
M & qFqqT &, G & At &y,
FI1 &L, ag a1, ag &1 | ag "R qAT Tar
g Ifm s AT A T § 7
FE TF GAUR I &1 W A
W ag IFw R aIgas g fw
q18 WEW AT A ATAE AT gy
fFraga g frames gnam 399 &
faeger o q@Tm &9 FT T QT
TG FT FAT THIAT F4TEH § AT o
FT THEE AT | FWiAU A a9
fr ww & Afmraw N agrds
ST FTIHIE T & | YT & JUEAL &
S AN AT 43 F SA AT UATE W
A | WY F ST FE AT 63 AT AR 7T
é‘e‘:ae'rrﬁmﬁmaﬁqm|mﬁ
SHTET TR AN AZT G2 8 S H AT
% & fRiw fram A

arEd AAAA g, I AR O,
fod oot I Fdz A 1 7
AT @ §a  FAT GET IAR
o g @ fF afeem o e ®
oA T # g SuUS 918 AR
FIE TAW AGT K4, TG H AT RS
Srfaaer R 7@ FA | q|r
ST ere F< g A8 T AW R
Sy fF Faax ww d= AT §,
Tg @ F fF A\ A gw ak
SATET UFMTHI §aTg $ & fag ;%
g ¥ Tgva da w0 ¥ fAg ww A

/



209 Pakistani attacks

T d1 ag gAAREr A A AWy Y
afeF Fgax  FT G G Hr=EA qTel
qq g 1T CFAE AT § I9 ToF
;W agar W Swaw &
famdr M da FW &1 wR A
T X WA QIR T FA A
T & g ferwr s § O
oY Aifw § ag o A ATE @
FOM AT Tg T 7 7 AF
59 fF @rr e #1 Se@ 9@
AR AE & woa g A F#y
& 9t q9 WW T qET TG
frat | oTo¥ wew F Atg SATT
F AR JT FH T GHL qFEAT
FLEFT 4 qF TEIA F AT
WHR A A ]

Ora ) gte -l - 3 pd

el pae pan (olly 1 (raedS
ale dad gy Ols e Gi
Woma s e sy s 2
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st s gmo wr (I AR
FET ): aEE AT ATRE, AW
gag §ATT FIL SISH qRF A S
weard gl 9% 9w fRar ok fom
UA  FT AAGdT & 9 I I
fear o & fag & s & fa=w &Y
TEURAl ¥ AARFATE A FLAT g |
g aary & et S ¥ ag wd
Wt =1 At § & fw gam
#1 faFx e agi o fRaT € S
UM Agt 9% SR wET g 99
9 Ag AAGAT ¥ FAA W@ A AT
F 47 v03 TOam  ferg, wEewmmw
AR fag o7 & 1% & a9qqd T@ew
FIG T WA | ANIAT THOA

+L ]Hindi translation.
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St oifFeE & T ¥ g R g
WEFT@'F[@' gfew qave o
¥ g s fev wfeeam & s 9%
gaaT AT O AOEr B AW )
J9 aFT A Ig UAEH S g Ag
qE AT AR AW Y AR ToF
F1, gA fergeam FTaga A feen
oI & #eS W SO WG
g

AT 1T, A9 AT JHIH qIET
fefqae &1 S =F W ow
§  wffwm ¥ gfade oga ar &
M F IR & qTT F AT ATET GCAT
W & a@ ¥ g urar ¥ I
g fau ar a1 o= WAl § qEEEx
qIfFeqT™ ®T a6 d FIET 9T HEfar
SN W 2 | ww feEE &R
TG FAEAT AT ¥ | 9T AT
G BT F HX FATTH KT IS B
q v aar 1 & X e F SR
9T g qNIA o0 GO ATET A @Y |
froxr sz fen & v fF Sfeds sw
9 AT HR YT wET a9 F qEY
WWEATET a5 FLATE | &
IIRE %@ AR gfaer gea &1
FH fFaT M7 A ST & SAT&T
WS ® AR 9% A fwar
T | q OFAT AAT, I OJ W
TEMNT FIAT & AR T 0T Fl a@AT
fF us Gar a5q W TAT R 99 gW
g wowaT & g 5 gArT geEe
T § IET FITE 1 EW ATAWI
fagar 9% arelt & me St & 9@ qew
#, 9fsq waERA™ F 99 qeF W
anre g f Wl 9w &+
G WA W R AR "
AAT SEATEIAE AEE 4 dg w
qr | ‘faa uwe JT @’ o Ew
foear Tgar § I @A & A fawar
T@AT § 1 AFFA W TR WA A
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F A gH 39 S XY &
o WY 9g BEAT FET @ 1497 fF gan
AT FH B FATT g FAE 7

ST T, FAI F98 A8 X
fuger femt aifeeara & o1 gwa fawar,
wiee fear ag faega gfem & amn

i g 1 ARAR AR Farar 9
F WETE L 3w feEm ofw-

WA F AWE E gRAEA fa,
frl 299 A gang wEw faw,
qE T A 1 WIS S & Fgr gars
T TG\ IF FHIT JEEI A @y
# gl Fg f@E IR T IH
F &qq faar @y @ g8 7w9e F
A g qeAT § fF S g g
et FT AT FQ G AW AT 93
21 wwd®r Y I & IW AT
A &1 T TR w3 fFAr v
gEL qATfa® A Z9 F T QT FSH
fear | o) 3g WHE TS gReTeA
W1 Fwgffae = & faens 3w-
A §N 9§ WS gAR AT &7
DR # TEAA I W R 1 W
AR SE ¥ HIX ag Mmiawi, 98
g TR Y S W@ § @1 W 5
qeF & @A Al § Fg fF ey
7 " 90 F U @ g oAy
w5 M F a0 gX QU WwaEr
g fagm  wgAT SEmwdr &,
TR & §gq faar § A% qEArw
s Aferam ¥ @ T Mo @rg
21 AN gHIT A7 QU WART AT
AfEH | WIS DI AR qAET
# 2% WX gEL gl WA IH-
AT FL WT & T GATA BIST 9%
Y 1% a7 v =gy

s arar, & ag =g F ogr
gn O 3@ Wi TEE ¥ A
e I T 97 979 7 & fag



219 Pakistan attacks

[#f o gmo MY ]

T $FI3 gU 8 AT AT 3§ TAH H
TH OO S AT FAMIF! (S
wa F o F fag, fedm fergeara
F gawAr & fan, fegea A
ziehdt & fau, fegram =+ Mifa-
gfdr & fom, fegeama A1 gs9d
A7 TIHA F1 FAT @ F A0, 39
et 1 a1 @y & fau, fag &
A gA 7 qeFH F1TAAT ¥ T
feeng, s fa St A, S0 A
39 % fau ood W gead ) a8
as  F @far wgE ge, Ay |
A I AT AT JA AR | -
1O S (1251 S O
a1 A WG, A A AV w9 F W
gEFr T ZT FIAT &) gAd
qSiE!  HATEE & Ty, 9N qew
F @ AR AT TR AT gl
AE FE AT ET ST HT G AZTAT
o gardt ag Fwifaw & fFoaw
qAT A mfer &1 o3z dmw S
gHTY  ®EgT WATER @ A famn
EIE AT ARG AR L
qZAMT | FH Tifes & Ay
AT qE 9B & TfwEaT F W
¥ gOTU ATST &Y | gWTT HEr Al
qfFEa F T AT F I § A
fredt fegdaxfors w17 F & 1 AN
Arga & aferaT 7 grag @ 3 | 15
frerdt & OF wemr & |rg gATT
areTT 77 f% uF qee A g S e
| HGA FT TATZ T FET K 32T
VAT AT T AT AE F@T | AT
et asg F1 T8 AR W OF =
Ty & 91 57 qeF F AT TE-HATE
FWT § I f5 wergg F fgars &
A IgHT QT F WG TE-ATE
Jg aTF 1T T g 06 g I A
AT AT GATAF & ATEAT 97 & | 79-
fafauers gaters & arear =T | vafqw
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ag 1 ' 7w Fafafaoeg g www
rfam a1t fif arfseam oS & A
7§, o gurt fauw grd e g
Trigy 1 afsq ot 9@ forar & 79 &
TF faaa ol @1 FY T9F T gHay
& o o 5 gw fegm & arg 9w
g qr afeq 1 ¥ JAa fzar qv .

“It will be fought on the soil of

Pakistan and not on the soil of India,,
oTF ZATT A femmr q vy & gAnk
qew & @ig I oo w8 R
FeAIfaaT W1 avg F ST g, 9%
LT I FEG qIE € Wey § AR
zar Nafzaw & @=% ¥ T@ HNfw
39 & grfaq g1 91 § 6 gardy efedy
¥ fe oo g @fre dE X OF
qT WL GTF THF & Fea< T T T
& 1 AT gF 99 A g 89 )

¥ za Misa eg™ ®7 WL 39
TFH & FOT AT /T F Fg A
Al Y FY gEAS A wmw (e
g g % fergmam & qamwT agaa
AT T AR FHE F - qHTA
TEEA UF UF 39 99 & fq 7
F AT ] | A & @A NG @/A |
g9 wev F far Jam g ) sHfav 5
TfFET OF 7 T7F § $9fg %
qiffea™ gATX WEEE 9T, gAR
AEt-agd q¥ gwer fFar & e
T 39 T F1 & (F B WE qres™
#1 g ®2, fegfas =1 faw £ | =18
qEF F, =g Afawfwafasy g, =@
7Ef afaferr &1 Awer € @9 F1 W
#T 3 | AT AT A qHOT F G @l
a7 13N Fg1  fw oy ot & e
% fear a1 ot A2 OF W ofFEeE gET
a7 | FATH, g HTHAT TEIE a9 &
g TE BT 1 AW W il w1
WTAAT WA ST & TFATHT I A g
L AT WA ST UF WIFETE HFA

i
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I5MET § | TF wogq it F1 o™
frat & ST 57 19 %) AT FT E
fif gaTX FAT WO & SRM WE A
Jorar 1 a9 ze  fw =i
oTieat qg # {F W I1ad & AW g
wifger & | w0 wEISEE &1 F19
o et S & grd |, 3T & AT W
WIT B F ZTF FT AAGT FI | G
IIHY UF OF Fiee ¥, FF N HT9 I
F Q=T F1 9, JF FAR FTIAT
TAAT BY TRTE SN gWATE S FT FA
TFTTAT T TS § | FATF 78 qF &
fe gw 3 oy mifery 9T @ A% A9-
Frgaw £ qifadr § |

yifge ¥ & uF AT gAT F &;A
FIL BT E |

¥ g7 * AT § TR IAN

LI

Ry oA meEw, arsd ®9w

el

TAAT FgHEL & g7 agF A qGR
HTAT § T ATET ST 7 OAH HIATE |
& ofier FEAT A G F @A A0
¥ o o g 9 | 7 S S A
qTfFeqT & gAT F9T FAT 81 W 8
AT TG A qew gEIL "I
AT & fau FAC S & | W T AT
QFTIAT FIF & (¢ TF g1 A7 =177 1]

W e e “afer”
AT AFA JUAT 4139, qg AW
AT awAdl fF 9 R arfEea A
TFATT T FAAT TR T7§E AT 9
qeATH F1 T qQ fergma & &R AmEd
¥ 1T 7 Er TR & ST AT & |
fargeara & S a1 39 qwdA w1 faega
§ T WEA A AR T qAawwEr
mafeae ArgAr €Y o mfears 79 )
AEARET H TS GIIS AW T AT
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rfeeaT =gy & AT Y A A OF
qryAfEa 1 F1 F1 qEH R F AT
¥ faar wfaa & o  og oot wAT
F1za1 g 3o O frg #1 Zmr A ¢
W@ N9 133 & famgasmT &1 34
oT, ATET F 7T 5 AW 1 77 g a7 Forwy
mifert A a9 ¥ fergeama e wifE-
T I A FET qew a9 | Tg TF
qfaml N § fagwr i o g7 T
T FFHAT & FT A A F1AT AqwlRd fF
fergeata AR arfeeqra & ¥ S HAA
T {eEw a4 9 1g¢ & faaraasEr
¥T a9 ¥ FAT | g 7 WIHT AV ¥
AT F1 TEGH KT A9 AR BF 5T a6
TAT A% 63 & uF 70 g 19 a9 qF
TAT q¢F JEH T57 FT 64 & "X
AT T & ST JT TH qEg 9
Y3 e & wh 1 iR feew
% WA ¥ FET qeF OF g1 9
agT | qEATy [ WA § 97 "W
T G G AT ) zE e At
wen fedem 7 &1 7 gu & foasT a9
¥ F T AT qF B! JVERL AT AR
qaSAT TR R wET & A R a@
w7 F1 FAA RN ST AFA 2 | W™
AT Hex FAY graq ¥ & fr § woAl
I ST FT TR FT HT TN
TE T gwd ¥ oW aifEeTa av
wHafag Sar 37 AFHA & AreAv @
& WY fggeana 1 qrw soAT A A
W@ & aifeea & ot fawdl w@w
@ & #41 W9 qg wwed g R 7 awd
fergrata o7 Fewr FwAT WRT B 7
F A1 FATAE AT 2 W §IAT AFT
A AT | TEFEAE F FD
d=aT 8, Fo g € & o0
97 WIFTT & B g fergema & fawrs
T FIA AR AT AFE § ¥ AT A€
g 7 1 afer wfesArr & st oo
AT &, 1 wFafrag & a6 § 9 90
FTAT TEY AR § FIF 3T WA
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[ =ft 2k @t {dw qifed]

THT AR FGATHY AT STF AT 2 |
T AT AT AN ASY & G TGN 3
X §H a8 & 9g @IrE W TE
AT & | Afw § e & a8 0 FA
aear g fF gnr g # St 9g
TG F7 qiwET § a8 S1F TET
AR & 3gH woBl TG awmar §
ag WY Awer § W 9ga faw @y S
Y AT FE AT TGN  I9F 419 TF a3
ST FT A%y FIAT AGA T34 | qrfE-
W A9 § Jedr & faass guiR
faaT® T IS AT FAT ATRAT & HIT
eofay gN UF FEW TSET § A 39
@R F1 Ig+ a0 9 FgAT §
| WX g9 39 a9 1 F1E $EW 350 2
&Y fegrgeara #1 a1 aFR F T
weg B A ST =T g9 18y g a8
<9 agT w7 ST AT =gy & oaw
fergeama & arr st59 & STAT | @ T4
q<g F graq 9371 g SAERT v agr &
| GATH F 4T o g7 stow AT =gd
€ | Fgr 1 S A fergeaw & @
SIS ZAT ATEAT § AfFT gHET ¥ I©
AW QY &, 97 IS & @R ¢ A1 fgegeata
9 ZHAT FTAT  Aed g, A1 fgrgeaA
Y ST FT [IA AT ARG & FANE
IAH qT9 HT FET FT AT FT GHAT
& fog F1% a7 a7 | g )
qgT A AIA S AGr AEd g F
qiffea fergeama & a9 &
FNfE ag swdr g RwnfAgr ¥ wEr
gs g ! zafaq g &1 A A F_H
IIMT § 98 TR FH gAT Ay
AT 3@ aR F faeft ara 1 awag @
1 I =JUfEd | W9 w7y g8 T A1s
@A qrfed 5 qrfFear i s 5
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AR AR o AT e 1 |
I F 16 agd @ aq g faaw fog
TEATENATEIE | I NG FA
FA A AT TRATE ?

gH qST AT ZH aq T grav g
o o9 99 7 garR FIT gaar fEar ar
A1 THFT 9§11 FIT STAL T T THETR
o A TifEeaE w AT FosE
FO 3 UG ITAT FT 737 & afF
IGF FTX FI% gHAT g1 ATAT TGT 4T |
IS g 78 & o6 o gfqam smda
F arffears &1 fad S9 #1 & gem
39 gar faars fFar | 97 gad ar
¥ gudwT  Fr gasar fgars ag @y
Fgr AT & fF g% 39 a1k & graaE<y
TR fFgfma 3a1 g ? ST AR
gL AATRAFRT T 1 g8 GAAT 1 Ffora
Fy afehet & 717 & 9 o AT AT
gY A9 g T 9% G g 1 Ffaa
FT Tfed W FE qF gEQ
W[ & AT AG [@T 1 qG
SAGT WT9E AT gL AE & HEE FIA BT
AR g s A gF g & fog
faT @ § ) owgt ¥ S wEew ™
3Ty & 3 o woF a1y wev F fau
faX O g @ 91Ey ¢ 5 awe
FE AIGT FI9 IO AR ASLAT F
9 QRS ¥ araEr $L | G
#1 g T F1 FRIST T 97 A1{gq
qifs ag gCFIT T g FIW A ™
T g |

§ UF 19 AL AT FIAT ATZAT §
M 9g 38 & fF o9 @R Awaw
faudt 3t segd & @5 | & af
S ST g W g S9d gET g
A&t § FEH FUT A IS W B, Tg
g9 GHE H AL Ay g ) grfwedr
gadaET & fe¥ gu wvfmm, weafes
Jrg AR g} gfe swme #%
W g @ g Atwa fanfegar @y



224 Pakistani attacks

Tg a<g & gheR @@ 98 f 9
ST fF SqAT ST AeER F37 & A9
T &\

ot frowr fv Sw-gar ¥ oI
A & T ¥ ag9 &1 T g W S
qAT OF FAIX FICRSE SIS AT
afkar & 98 % &, AT 7T ¥ @wr
T BE W G AR A ¥ Aaw aQ
F ga¥ R WA AT TEr B 4 ¥
AT F qEY FF @Y @1 A1l §
HR A q A9 F =Gvgar g v oo
goomd f& ¥ o9 9gr & 91 W@y ¢ 34
TEa F AAERI A qG & AT F9
faar & SOFT qTF TR F A
I oafey ¥ ad woAT 9% ¥
TEr FF @IE, H T F F F@@R
g, fowwr am wewdq g, f9qw ag
T 1 g€ & A gt § wo e
F 5 T AT g | H g9 SanT
I ALY FAT AEAT § FMH § A18AT Z
fF T8 TR ¥ SURT § SR A q9
o aad {5 & |1 F@T Al )
¥ gE@aTe FT I AR TS H
gAY ATIAT §

“On some of the more far-reach-
ing features of the lmmited fighting
m Kutch, the officers and men in
the area are rather reticent They
apparently realise that these pro-
blems emanate from higher policy
direction which 1t was their job to
accept without reservation or ques-
tion.

“But this does not mean that the

gallant members of the armed
forces do not have views on these
matters. Nor 1s this any reason

why the country should not face
these issues boldly and squarely,
especially when the- Pakistan: ag-
gression is still mm progress, and
there is no guarantee that what 1s
happening 1n Kutch would not be
repeated elsewhere,
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“It is no secret that in view of
the terrain chosen by Pakistan, the
simple and straightforward method
of annihilating the invaders at
Kanjarkot and Biarbet is to allow
the Indian army to outflank the
aggressors, go into the Pakistan ter-
ritory and occupy the elevations
the Pakistanis were using as the
base for thewr attack. The permis-
sion is bemng withheld. f

“Furthermore, after the Pakis-
tanis moved into Biarbet in force
with tanks and heavy armour, the
need to bomb them (within Indian
territory) has become both clear
and pressing. But this, too, is not
permitted.

“Politically, there may or may
not have been strong reasons to
follow the course of action that has
been adopted; but militarity it
makes no sense,

“Far more incomprehensible than
even what 1s quaintly called the

“non-use of the awr force” has
been our unwillingness to meet
Pakistani tanks with tanks.

“To this reporter the starkest
fact ot the Kutch situation has been
that while Pakistan deployed as
many as 90 US-supplied tanks, we
do not have a single tank in the
entire battle zone,

“The total absence of tanks from
the Kutch landscape was obvious
to us reporters as i1t must have
been to the US Brigadier-General
Tibbets whom we ran mto on a
dry, dusty dirt-track in the for-
ward areas where our jeeps were
bumping, rather than moving,
along”. f

T q¥g 1 AW ad § e
TR ¥ & ag S =g § o 3
Thgeed g ! Hag AT § B e &
e qifaferd T@r gy wfgw, WY
IS e ¥ fadt & F Far qF qer &
AR gga fau Fa g § 97
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[ corme dw arefta’]
mgaT I q) § Fr fFar e, ¥
sq qrd §F STAAT =TT §

- K gy gg +mgar a1 BFoagl )
fearaa €W ¥ T2 G FAGFE F
FITHY FATEL T 89 JgT R AW
7R ifeamiiz # g9 9N F AR
F T FT TG AT GqAE | g AN
agT % GEY GTAT F T 3@ AT LY AAS &
T &gl & IR | a8 T FT qFAR
Iz W § | Wfag & a3FR ¥ =g
g o 3l F T ¥ g9 9E! groma aaeng
ST 1 gW 9Tgd g 5 fewwe & ager
FYSHEA TREE & HSU & 7 T F7
agt 1 TE AT q7 FaATE G |
TEE Uy &r a9 F ag €Y AT Frgar
g f& wiffmma sl & fa¥ go
giommT Y AT FX G §, Suh
TR ¥ IgFT FT TFAT T ! T a8
AT eTfaaeTr arfa|y & a9 §
AT AR ? FH qE BT JAW A §
FR H TR FAT 9gT T g [ifF
TR AISE™ HOHT S ] @ g, woAT
g agT @ § A A a9 @R &1 F
gt sar & fF s 9y 987 9% g 99
g e F:X AR g faa glemm,
ZF AT WA FIT AT T®IT @Y a8
TN T | I g F A gra foet 7 &
F T g wfgd w gwrdr et
FT agr grar 7 g srar iy v gt
#T Gareerzd Fr e § fewfea
o WX o f S § g
g ATt § 39 9% ¥ @ qar
a8 g Irfgd fF € w=v & fau
aatfes gfyae =€ far w0 o
% gATd AT W aag &7 A9«
ga1 Agr gar § | gAwr wrdl o Wy
AL T OAGAT ST AT AN AT

LT} IR AT FETEIR @ 2 ggfee

[ RAJYA SABHA ]
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FHT %o &1 9T & fF gw 59 |
TFEIE FL |

# oo &1 wwar o9t w4 §
79§ gR e frae @em F fag
fa7

Tur VICE-CHAIRMAN (SHrr M. P.
BHARGavA): Mr. Shantila] Kothari.
Ten minutes please.

SHRI SHANTILAIL KOTHARI
(Rajasthan): Mr, 'Vice-Chairman, I
join my friends here who have paid
a tribute to our jawans who are fight-
ing the Pakistan aggression on our
When the Nation’s breast is
angered by the cruel events decreed
as a result of the conspiracy by the
totalitarian governments of China and
Pakistan against India’s territorial
integrity, our hearts and heads know
no differences. They only know
unity—emotional, intellectual, Politi-
cal and traditional. The Prime Min-
ister has rightly expressed our senti-
ments and has stated in no uncertain
terms the nation’s firm determination
to repel the aggression. Not only that,
he has, as a great humanitarian, ex-
pressed India’s concern for the wel-
fare of people of Pakistan as well as
the people of China who, otherwise,
stand alienated from their own gov-
ernments,

I only want to draw the attention,
Mr. Vice-Chairman, to some of the
the salient issues implicit in the pre-
sent struggle in Asia and Africa. We
are all aware that the Pindi-Peking
axis is a fact in Afro-Asian politics.
Their fear that the two major con-~
cepts, democratic, socialist and con-
stitutional polity, and peaceful co-
existence have become a going con-
cern in the world politics and in the
Asian-African politics because of
India’s success in these fields. To dis-
engage the minds of their owyn people
from their legitimate economic as-
pirations, the governments of China
and Pakistan created disturbance im
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Asia. They knew if these con-
cepts became successful, their totali-
tarian aggressive adventures would
not pay them any dividends. They,
therefore, aimed at weakening India
in its base, I may draw the atten-
tion of the august House, Mr. Vice-
Chairman, {o the fact that India it-
self being the arsenal of democracy,
arsenal of freedom and human values
of Asia and Africa and the world,
because the target of attack by this
unholy axis—Pindi-Peking.

If one goes through press propa-
ganda in these countries, one finds
that they expected g collapse in India
after the unfortunate demise of the
great leader, Shri Jawaharlal Nehru.
They failed to see the collapse com-
ing in; instead, smooth tiransfer of
active political leadership took place
without affecting the Constitution,
without affecting this political stabi-
lity and without affecting the Nehru
basis of our foreign policy. That was
to their disappointment and dismay.
And this disappointment was so great
on their part that somehow they
wanted to disturb the Asian-African
countries by ftrying to disturb and
dislocate India. Sir, may I draw
the attention of the Asian-African
statesmen to one fact, if we only
look at the pages of history of Africa
and Asia of the 18th and 19th cen-
turies, we learn that fragmented Asia
and Africa, divided, disunited Africa
and Asia fell prey to even the small
powers of Europe and it took us no
less than 300 to 400 years to come
back to our own, to be politically
free. I am sure the statesmen of
Asia and Africg will see in this Pindi-
Peking axis the danger to themselves.
It is not only an attack on the bor-
ders of India—India can meet it.
The world and particularly members
of Afro-Asian fraternity know the
Indian traditions prior to 1947 when
the Indian people were not masters
of their own house. They went out
with material help and noble senti-
ments in the crisis of Spanish Civil
War, in the Abyssinian crisis and
also the crisis of Manchuria against
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the tyrants. After India became iree
and master of its own house, does the
world not remember that Indonesia’s
cry of Merdeka was the cry of every
Indian also? Did not India play in
consert with the Afro-Asian frater-
nity, a role which was decisive and
effective? Is it not true, therefore,
that today the Afro-Asian friends
should realise that China and 'Pakis-
tan, should be declared outlaws by
the fraternity and brought to reason
before it is too late? If further dis-
integration is allowed in this polity,
non-Asian powers will further ex-
ploit our situation and may stage a
come back. Therefore, a free India
with free region of Afro-Asian fra-
ternity alone can ensure dynamic
peace and economic progress in this
developing new world.

I might also refer briefly to geo-
politics. If you look at the history of
the world politics, although there
kave been irreversible irends taking
place, one thing stands out unaffect-
ed. Whenever India hag lost its free-
dom, as in 18th and 19th centuries;
the whole of Asia has lost its free-
dom as well. Whenever India has
gained its freedom as in 1947, the
whole of Asia has gained its freedom.

Sir, after 1947 and to this day you
have geen that the movement of free-
dom in fact has not only gained
grouncd but has become concrete rea-
lity. Whenever the nerve-centre—
suez to Singapore_—has fallen apart
from India, it has brought in foreign
domination in the entire region. And,
therefore, it is in the interest of
African and Asian nations’ statesmen
to understand this basic truth before
it is too late, before China and
Pakistan go ahead with their adven-
turist designs which unfortunately
is clear from their actions of aggres-
sion on India,

Before I close, I might remind the
Western Powers that whatever the
game they might play, if they want
to shift the scene of conflict to non-
European region, meaning Asia, they
may not gain anything. They must
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[Shr1 Shantilal Kothari]
know that, as far as India 15 concern-

ed no sort of mmperialist, neo-
colonialist domination can take place
t11} even one India 15 alive We had

determination We know in the lines
of Kautilya that 1t 1s power that
brings about peace Dbetwéen two
rulers No plece of iron that 1s not
made red hot can combine

(Twme bell rings)

Before I close, Mr Vice-Chairman,
I again want to remind in all serious-
ness and earnestness the poweis that
be 1n Asia and Africa that their iree-
dom 1s in dange:, 1f China-mspired
Pindi-Peking Axis 1s allowed 1its way
and if 1t 1s not contained right now
It 15 1n this context that they wall
have to form an Afro-Asian concert,
a concert with a constructive purpose,
divorced from the spirit of the nine-
teenth century concepts of self-cen-
tredness but based on the concept of
socialist democracy and non-align-
ment to which a reference has been
made by Mr A D Manm1 I might
submit that non-alignment 15 ant.-
thesis to neutrality, the difterence
being that former does not approach
the problem with inhibitions or com-
mitments except the commitment to
freedom as Shri: Jawaharlal Nehru
said long ago Non-alignment 1s re-
ceptive and responsive to 1esponsi-
bilities while neutrality escapcs all
responsibilities, moral, politicai o1
otherwise It freedom 1s endanger-
ed anywhere 1n Asia or Africa, India
will not sit 1dle She will go there
and actively participate 1n rescuing
it from any aggression.

Thank you

Pror M B LAL (Uttar Pradesh):
Sir, we are faced with a grave situa-
tion Pakistan’s intrusion mto the
Rann of Kutch is not a border dis-
pute, 1t 15 an aggression Rann of
Kuteh, as has already been pointed
out by the Prime Minister, belongs
to India, and Pakistan’s imntrusion in-
to that area 1s wholly unwarranted
and unjustified
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Aggression will have to be got
vacated Force will have to be met
with force to the extent necessary.
The Pakistani aggression, I fear,
seems to be 1nstigated by Commumnist
China and the possitbility of simul-
taneous attack by both cannot be
ruled out

[Tue DePuTy CHAIRMAN 1n the Chair].

After 1its collusion with  China,
Pakistan requires to be treated more
sertously than we have done so far.
Though China 15 our greatest enemy,
Pakistan, as an ally of China, 's also
a source of great danger to national

security Even the Umited States,
whose grand strategy 1s to contam
China, will be well-advised 1o re-

vise 1ts attitude towards Pakistan
Paktstan can no more be trusied to
defend the world of democracy
agamst Communist dictatorsnip of
China In the interests of its own
strategy, the United States must
strongly protest against the use of 1its
armg agaiwnst India and must withhold
military aid to Pakistan National
security demands much greater atten-
tion than had so far been paid by
our Government Every time when
India 1s faced with an aggression, we
are told that we are not prepared
10 meet the aggression and atter a
few months due preparation will be
made for the defence of that part of
the country T do not think that way
national security can ever be secured
The Government continues to sufifer
from complacency escapism  and
vacillation mn the matter of defence.
National security cannot thus be
secured National security 15 to be
treated as the first obligation of the
Government It must recelve our
first cons:deration and all possible
efforts should be made {o buily up
our defences I am of opmnion that
the grand strategy will have to be
planned for the defence of the coun-
try  Without that i1t will not be pos-
sible for us to ensure protection from
foreign aggression Our efforts in
matters regarding defence gre to a
large extent piece-meal, We are
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fighting with a danger. We do some
patch-work. Then again we begin
to suffer from complacency, We have
borders to defend and it is our duty
to plan, to guard our defences, taking
into consideration that our country
may be subjected to aggressicn at
any point which we left undefended.
We have reason to feel obliged to
Great Britain for extending its good
offices but at the same time it is our
duty to tell Great Britain that res-
toration of the status quo ante must
precede the cease-fire. Pakistan will
have to be taught a lesson if it retuses
to be reasonable, if it continues 1o
challenge the integrity of our coun-
try and threatens us with a total war.
The nation no doubt stands united
against foreign aggression. There are
no two opinions in India in so far as
the defence of the realm is concern-
ed but if the Government really
wishes to ensure united effort, what
is needed most is to resolve internal
dissensiong in the party in power.
What is undermining the efficiency of
the Government most is not the Op-
position Parties but the internal dis-
sensions from which the party in
power suffers. If the Government
really wish greater co-operation from
the Opposition parties than the Op-
position parties are able to extend in
matters regarding foreign aggression,
the Government itself will have tou
devise ways and means of securing
greater co-operation. Belonging to
the Opposition Party, I do not wish
to say, I do net wish to beg the
Government in what way the co-
operation of ours is to be secured.
Father the Government should refuse
and refrain from talks regarding co-
operation of all parties in this matter
or the Government should devise
ways and means to secure greater co-
opcration from the Opposition parties.
Verbal talks of co-operation can ouly
result in verbal co-operation, What is
needed is also the reformation m
administration. ‘The administration
also requires to be infused with a
sense of urgency, a spirit of devoted
service, with due efficiency. We have
proclaimed an emergency, There are
the Defence of India Rules and they
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are being used sometimes in the
interest of national security, on
many occasions in the interests of

the Government but there does
not seem to be that sense of
urgency in the Government. The

Government is proceeding as hestitat-
ingly, as vacillatingly, as it was doing
before the national emergenc was
proclaimed. I feel that this vacillat-
ion and complacency will have 1o be
discarded. I wish to point out that
the nation will not excuse the Gov-
ernment il it continues to suffer from
complacency, and escapism in the
name of peace, non-violence and non-
alignmen.. No nation can enjoy
peace if it is not prepared to defend
its own country, and non-alignment
does not impose on us any sort of
obligation to neglect our own de-
fences. Non-alignment only requires
us not to get ourselves involved in
the conflicts of big powers. But
there can be no non-alignment
against aggression, and non-align-
ment entitles us to  accept support

from all sides for the defence of our
own land,.

—

In the end I wish to pay my hom-
age and tributes to the jawans who
have laid down their lives or who

are fighting valiantly in defending
our counfry,

With these words I resume my seat.

Surr BABUBHAI M. CHINAI
(Maharashtra): Madam  Deputy
Chairman, on the 28th of April, the
Prime Minister, in the Lok Sabha,
called upon the people to work with
a true dedication and united heart
to combat the Pakistani aggression
against our country. The nation, to a
man, stands behind the Prime Minis-
ter and Government.

May I say that, as one who is in
business, the businesg community
pledges itself to the cause of the
nation at a critical hour? All those
who are connected  with productive
effort, whether in the farms, factor-
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[Shri Babubhai M. Chinai.]
ies or maurket places, aré willing o
put in their best effort with vigour
and determination. I do hope that
CGovernment will also help them not
only to keep production going, but to
increase the same. Also the many
pipelines of supply, both for the civil
population and the army, have to be
kept smoothly flowing. Government
policies must help and not hinder this
flow, for the morale of the people and
of our jawans musi be kept up with
adequate supplies.

Our theughts go back to the be-
ginning of the Kaghmir conflict in the
year 1948. They are a painful  re-
minder of Pakistan's civil designs,
which have been kept up by her
keeping the nearly 2500 miles of com-
mon border alive through sporadic
attacks here and there, We always
endeavoured to make Pakistan see
reason, bui without any avail. Take
even the Rann of Kutch.

The Rann of Xutch always beleng-
ed to Kutch. Prior to Britishers es-
tablishing their paramountcy in
India, the then rulers of Sind made
several attacks on the Rann and on
Kutch, but on every occasion they
were repulsed with heavy casualties.
The biggest attack on the Rann and
on Kutch wag made by the Muslim
ruler, Janab Karimshah, three cen-
turies back, He came up to Zara
and there he was defeated and sent
back. Thereafter peace prevailed
between the two countries. Sind
gave up it ambition to occupy the
Rann and rule Kutch. During the
British regime Sind formed part of
the former Bombay Presidency and
there wag no dispute either regarding
boundary or any other matter bet-
ween the British and the Maharao of
Kutch Even after the separation of
Sind from the Bombay  Presidency
and the establishment of g separate
province of Sind, the propriety of the
ownership of Rann was never ques-
tioned. Rann always belonged to
Maharap of Kutch. He recovered
grazing charges from shepherds. At
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the time of partition and merger of
Kutch with the Union of India, the
ownership of Rann was not in ques-
tion. It formed part of India along
with Kutch. Kutch was made a Par®
‘' State and its administration was
conducted by a Chiet Commissioner.
Again, grazing contracts were award-
ed by the Chief Commissioner by
public auction, and Pakistan never
raised any objection. A little later
Pakistan raised a boundary questior
but was not serious about it. But
all of a sudden, in 1956, Pakistan
occupied Chhad Bet, but within a
few days she was driven out by the
Indian Army, and once again it re-
mained an integral part of India.

Generally speaking, the protection
of the borders here has been neglec-
ted. The administration of Kutch,
when the first road map of Kutch was
formulated, had suggested the con-
struction  of roads from Bhuj to
Khavada, and from Rapar to Bella—
it wag in 1948. But both the sugges-
tions were not accepted. In the First,
Second and Third Plans also these
roads were recommended for  con-
struction, but it would appear that
they were not considered important
and therefore no action wag taken.
Linking Lakhapat, by rail, with Bhuj
was also recommended during these
Plan periods, but this suggestion also
appears to have not found any favour.
The Prime Minister will bear me out
on this question bgeause, at that time,
he was the Railway Minister, and I
know it that he, when he visiled
Kutch, recommended this spetial rail-
way link. When Chhad Bet was oc-
cupied by Pakistan, Kutch had ceased
to be a Part ‘C’ State and had merged
in the then State of bigger Bombay.
Immediately after the Pakistani attack
on _Chhad Bet, the present Defence
Minister, as the then Chiet Minister
of Bombay, accompanied by Shri B.
A, Khimji, the then Member of Lok
Sabhg representing Kutch, visited the
Rann of Kutch in the middle of May
a.nd personally witnessed the difficul-
ties under which the Reserve Police
Force had to live there, There is no
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drinking water available. It is brought
from about 25 miles away in water
tanks and rationed. There is also no
road from Bhuj to Khavada, and
Khavada has to be reached by jeeps
on bag tracks. From Khavada to
Chhad Bet one has to go through salt
and marshy lands. It was at this
stage that a decision was taken to con-
struct an all-weather road from Bhuy
to Khavada and the work was taken
in hand. Even though nine years have
elapsed, the work is not completed.
Supply of drinking water through
pipelines was altogether abandoned.
And it ig in  this terrain that our
jawans have to fight.

Another important point to which I
would like to draw attention is the
small port Jakhau, which is in Kutch
and which ig now being used by Pakis-
tan for smuggling purposes. 1 want 1o
bring to the kind notice of the hon.
Prime Minister and the hon. Defence
Minister that proper precautions
should be taken to see that no navy
makes use of this port for coming to
India at any time in future. We have
two small launches which are plying,
but I suggest that more precautions
should be taken sp that Pakistan does
not take any advantage of our situa-
tion. The Indian Navy should there-
fore take care of this point. Today
there is evidence of Sino-Pak collu-
sion. On the Kashmir front there is
greater inimical activity. On the East
Pakistan border Chinese military ex-
perts are seen with Pakistani troops.
So it is not unlikely that this new
Pindi-Peking alignment mounts joint
attacks to transgress Indian boundaries
at different points. All this should
only strengthen our resolve to face
the situation boldly and calmly,

All our policies must be directed to
make the economy viable for both
development and defence. Indeed we
are at a stage when the two objectives
could be dovetailed into one another.

Our cause is just; and let the

4 PM. certainty of our conviction in
what we are doing be followed
up by purposeful and uni- <

13 MAY 1965 ]

on Kutch border 238

teq action by the Government with
the fullest cooperation of all sections
of the community.

Madam, during the course of the
speeches here, some hon. Members have
raised two or three points on which
I would like to touch very briefly.
First, it was made out that there is no
link between the Government, the
Police and the Army, This, I think,
is rather far from the truth because if
that was the case, how is it that
Sardary Post which was on the
point of being lost to us has not been
lost? It was on the point of being lost
to the police. Had not our army
reached that spot within ten
minutes, perhaps it would have
gone. But they reached in time and
till today Sardar Post is with us. That
is why I say there is coordination and
to state that there is no coordination
between thege three the Government,
the Police and the Army, is not a fact.

It has glso been asked by some hon.
Members: Why are not tfanks sent
there? In the excitement of the mo-
ment, they seem to lose sight of the
type of soil in thai area, and whether
tanks can pass on that kind of soil and
can alsp come back when the water
comes on. All these factors have to
be taken into consideration by those
who are in charge of the operationg 1
sometimes feel that just as an Indian
Crow can expresg an opinion on every-
thing under the sky, sometimes we
politicians also try to express opinion
on every subject, irrespective of the
fact whether we know about it or not.
Thirdly I would also bring to your
notice that some Memberg have asked
why we have not sent a brigade, as
if sending a brigade is all that is need-
ed. We must know whether there 1s
need for g brigade and whether we
will be able to pull back the brigade
at any time when necessary, if such
circumstances are there, also whether

at the initial stages a brigade is
necessary whether in  the initial
stages the technique of the army

should not be to gsee that as much
casuaity is inflicted as possible, that
as much ammunition as possible is
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destroyed and after that a brigade is
sent. Al] these factorg require atten-
tion and decision at the very highest
level. Therefore, I feel that we as
Members of this House are not com-
petent to express any opinion on this
probiem.

Finally, Madam, I must say that I
am really surprised at the attitude of
our frineds and especially I do not
understand the United States of Ame-
rica. I am one of those who believe
in the friendship of all and 1f I am
branded as being pro-West, I have no
objection to it and I will be happy.
But on this occasion, Madam, I have
not understood them. What have we
done to have this kind of treatment?
What thas our Prime Minister said?
What he said was only this, on Viel-
nam: Please do not bomb Vietnam.
But that has been our consistent
policy all along, right from the very
beginning whether 1t be Vietnam or
any other country, And for saying
that, if they are going to take offence,
well, howsoever big the power
may be I am afraid our self-
respect demandg that we should not
be brow-beaten hy that. We want
friendship and we want the friendship
of the United States of America much
more than that of anybody else, be-
cause they are our real friends. They
have been helping us with everything,
with arms, with ammunitions, witn
food and also with money, but they
cannot trample on  our self-respect.
With these words, I support the motion,

Smrt BHUPESH GUPTA: We have
professedly heard a real friend of
America. But since we are not such
real friends I do not know how many
gurs of the Americans would be re-
quired to be sent by the United States
of Americy to Pakistan to get our
soldiers killeq on the borders of India.
I wonder if the hon. Member will be
convinced that friendship is misplac-
2d in thig partieslar caw.

[Mr CHARMAN in the Chair]

Mr. Chairman, T express our soli-
darity with the fighting men on  the
Kztch border and I take it, they can
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count upon the united support of the
entire natior in the trials they are
facing today. I naturally pay my res-
pect to the gsoldiers who laid down
their lives—I call them martyrs—in
the cause of the sacred cause of the de-
fence of the country. Here agamm I
would like to say a few words in pass-
ing and congratulate the Flying Officer
wno at great risk to himself, took very
effective photographs of the American
tanks which certainly would be of

great use for us for exposing the
American game, I thunk of this
Flying Officer there would be given

due recognition by the appropriate
authorities and of the wonderful ssr-
vice that this Flying Officer has done
to the nation and t¢ the cause of peace.
Mr, Chairman, Sir, so long as the
Pakistani attack continues. backed by
American weapons, it has got to be
met and repuised with all our might.
There canno. be iwo opinons about it.
But 2t the same time I think Shastriji,
our Prime Miniser, is right when he
combines that apprnach with the other
approach, namely, efforts for negotia-
tions, naturally with dignity and
without in any way bartering away
che honour of the country, because
even m war, we do not abandon the
paths of peace. That is the demar-
cating line between a nation which is
peaceful and a nation which is war-
like, and aggressive. Here Mr, Chair~
man, I would like to invite your at-
tention to and discuss the political as-
pects of the matter. I think we are
facing a situation in which we have
to figsht a battle, fight the military
battle in the Rann of Kutch and on
the frontier. And at the same time, a
battle has got to be fought and won—
in order o make certain of success,
certain of victory—in the Chan=-
ceries of foreign nations and the
bar of world public opinion. We are
in g much better situation today to
wage that battle and I hope this op-
portunity will not be missed, because
some people in the Government and
in the ruling party, suffer from cer-
iain infantile illusiong about Ameri-
cans. Mr, Chairman, Pakistan's
| bellicosity and aggression tcday, as the
' Prime Minister rightly referred to, is
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unthinkable  withrout the U,S. arms
which have dowed ntc that couniry
ever since the Arms Pact was  signed
about ten years ago. It appears that
abou. Rs. 500 crores worth of mihiary
haraware has come to Pakistan from
the Unied States of America. I should
LKz the Government to share the in-
formauon, if 1t has the information,
with regard to the quantum of arms,
at least the value of those arms, that
Pakistan hag receiveg from the U.S.A.
If we have that information, we cer-
tainly should make 1t known to world

public opinion, so that the world
may know how  Pakistan 1s bewng
backed over the past years clearly

agawnst India, by the United  States of
America. Th:s should be made a point
in our diplomatic offensive today.

President Ayub Khan has linked up
his Kutch adventure with his claim
for Kashmur, and We are not surpris-
ed. Clearly he wants to pressurise
India on the question of Kashmur
and wants to take advantage of the
situation created on this part of the
India-Pakistan border. Here we ought
to take note of the fact that the
United States and Britain are openly
with Pakistan. One hags only to refer
to thz recoids of the Security Council
which bear testimony to this fact.
Therefore, we cannot isolate what 1§
happening on the Kutch border or the
possible roles and intentions of the
United States and Britain from the
rest of the chain of developments ever
since the Kashmir question went to the
Security Council. Here again, Mr.
Chairman, I should invite your atten-
tion to what is appearing in the UXK.
Press and today’s “Indian Express”

carries a sum-up of the UK. Press.
It says:

“The common thread running
through the coverage of British
newspapers is a jeering display of
what India says on the subject and
a wholesome respect for the Pak-
istani stand and President Ayub’s

ability te back it up with military
might”,
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The “Sunday Times” has really sup-
ported Pakistan and has accused Shri
whastrijy’s Government of {rywng 1o
create incidents in order to distract the
peop:e’s attention from economic bank-
ruptcy and intra-Congress jockeying
for power. Mr. Chinar will be well-
advised to know what his {riends are

saying. As far as “The kconomist”
1s concerned, it equates India and
Pakistan both as untruthful. “The

Sunday Telegraph” speaks in the same
stramn and therefore one should be
careful about 1t and yet we find that
when the United States has taken up
this attitude, Mr. S. K. Patil, a very
powerful member of this Govern-
ment, speaking at a recepilion given
by the Congress in Bombay on May 1,
asking Pakistan to heed to the ad-
vise of Britain and America and in-
terestingly enough talks of the U.S.
promise to India in case Pakistan
misuses the United States military
aid. Mr. Patil 18 still in doubt whe-
ther Pakistan 1s misusing the muli-
tary aid received from the United
States. It seems that thig vigilant
eyes have not seen the photographs
of the Patton tanks published in the
newspapers but that is our great Mr.
S. K. Patil. I think these facts have
to be borne in mind. How can you
develop diplomatic initiative when
Shrimati Indira Gandhi says some-
thing in the right direction and Mr.
S. X Patil exactly the opposite thing,
in another direction and in between
them there is Mr. Chinai to plead his

friendship of the United States? One
could not perhaps choose a worse
moment than this to plead such

friendship. He should hold his pati-
ence a little longer. Behind the latest
Pakistani move and the virtual com-
bination of the same in the ruling
circles of the United States and
Britain, there is another sinister de-
sign which has to be taken note of.
One of their objectives seems to be
to push India in the direction of the
Western camp and get India some how

or other entangled with the manipu-
lationg of the United States
Britain.

and
This is done in a very sub-
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tle way and then the logic follows.
We have the great example of what
happened 1 the Security Council and
the various Commissions that came
over the Kashmir 1ssue and got us

mvolved, We have taken quite a
lot of time to disentangle ourselves
and I would ask Mr Shastri, intelll-

gent as he 1s, not to permit himself to
be drawn 1nto the cobwebs of
British and American engineered dip-
lomacy. Therefore, I have my own
doubts about the British proposal and
Mr Shastr1 will be well-advised to
be careful ip this respect The Prime
Minister should tell us the exact pro-
posals Why did not the British Gov-
ernment criticise Pakistan for com-
mitting an open act of aggression?
Has the British Government any
doubt about what Pakistan has done?
In 1962-63 we found Americans offer-
mg us everythmng in order to contain
the Chinese attack I don’t under-
stand their attitude here Here 1t
seemg they are becoming unnecessa-
rily laconiec and frying to avoid things
which go agamnst the interests of our
country We should be a little care-
ful and I would like to know what
steps Government 1s taking to expose
U S military aid to Pakistan Here 1s
the time and here 1s where diplomacy
is needed and must be very active to
compel the US by world public
opmion to stop all kinds of military
aid to Pakistan, recoilless guns, tanks
and other weapons with which they
are violating our territory, killing our
soldiers and pressurising and threa-
tening us These things have got to be
taken into account in all seriousness
and have to be exposed before the
world, in the other parts of the world
which are favourable to us and we
must launch such an offensive there
Therefore, T was a little upset when
Shri Shastri did not have a word to
say about the US promises in his
speech Maybe due to oversight he
mised it but when the Prime Minister
misses even by oversight the tanks
and other weapons photographs of
which have been published in the
newspapers, we feel a little sorry, up-
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set and somewhat apprehensive. 1
only hope that the wrong type of
pressure 1s not being brought to bear
upon him and I am sure that he would
not yield to the pressure in this res-
pect but nonetheless some people
may try to put pressures and so on
and we should give him all courage
and sustenance in order to withstand
such pressures as are coming today.

Mr Chairman, 1n this connection,
it 1s very important to understand
that we cannot expose Pakistan on
a political plane without dealing with
the United States Everybody now
knows why Pakistan was receiving
arms fiom the United States When
in the past years we raised this issue,
we were told that assurances had
been given by Mr Eisenhower and
Mr Foster Dulles but we asked the
Government not to attach imbportance
to such assurances because they
were not part of the agreement under
which Pakistan was getting the arms
On the contrary they made us sign
an agreement saymg that the arms
we recerved from the Umited States
should not be used against any coun-
try except China, We are precluded
from using the arms that we received
from the United States even in self-
defence when Pakistan is free to use
the arms lavishly given in aggres-
sion agamst our country This is a
paradox 1n international relations and
I should like to know whether there
is any similar example in world re-
lations when such kinds of agreements
operate simultaneously, this sort of
one-way traffic, we are to be killed,
they are to be the killers That was
the role assigned to the American
weapons May I ask Shri Lal Bahadur
Shastri another things? Why should
he treat that particular agreement
that we cannot use American arms
against anybody excepting China as
sacrosanct? The arms are in our pos-
session, they are our property no
matter from which source they have
come and we are to use them in
defence against anybody I think the
time has come to assert Indian
sovereignty in this matter.
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Mr. Chairman, I should like fto
come to the otther problem. Sugges-
tions have been made for political
settlement. Hon. Members have made
good suggestions. As far as the unity
of the country is concerned, yes, in
such matters there should be unity of
the country and we should all work for
it and there is no doubt about it but
here again I should like to know one
or two things. Here I find that Paul
Tibs who dropped the nuclear bomb
in Hiroshima is here in the American
Military Mission and he has been
allowed by this Government to go
to the Indian side of the Kutch bor-
der to find out whether we are using
American arms, First of all, it is
surprising that such a Mission should
be in India today. We do not like
such a military mission being here at
all and if it were there, why should
such a man who killed the people of
Hiroshima by dropping the fatal
nuclear bomb be allowed to come
here? ZEven to find out whether we
are using American arms or not
such things should not be allowed.

I agree that unity has to be built
up, patriotism has to be roused and
national sentiments have to be en-
couraged but we must guard against
chauvinism and communalism being
roused in the country because in a
situation like this it is possible that
some people may be interested in
rousing communalism and chauvin-
ism. 1 am sure that Mr. Ayub Khan’s
threat in Pakistan of a so-called total
war is meant to rouse war hysteria
and chauvinism in Pakistan. I come
from a part of India, Mr. Chairman,
where we have certain problems and
we have left behind many people
belonging to the minority community
in East Pakistan. We have got min-
orities in this country also. We know
what is means when communalism
and chauvinism take up a prominent
place. Therefore, solemnly as we are
pledged today to stand up against the
Pakistani aggression with all our
might, we shall have to wage also a
very powerful moral and political

[ 3 MAY 1965 ]

on Kutch border 244

fight on the home front so that com-
munalism and chauvinism do not get
any quarter. Patriotism should not
be confused with chauvinism. When
this thing develops reactionaries come
on top. There has not been an in-
stance in history up to now when
chauvinism and this kind of com-
munalism have been roused while
the reactionaries have not come om
top. It was interesting that Mr.
Dahyabhai Patel was suggesting the
recomposition of the Government.
Naturally everybody is up to his game.
He wants the Government to be
composed of such people who will be
very friendly, even more friendly
than Mr. Chinai, to the United States
of America, Mr, Lal Bahadur Shastri
is accused cf indecision but I hope he
will never take such a decision in
order to oblige our friend, the Leader
of the First Opposition Group here.

Surt DAHYABHAI V. PATEL: 1
have never made a secret of it. I de
not want fellow-travellers.

Surr BHUPESH GUPTA: He has
not got any fellow-travellers. Neither
Mr  Shastri wants pullers and
traducers of independence and their
policies. I do not know who are the
fellow-travellers. Is Mr, Sanjiva
Reddy a fellow-traveller? I do not
know. Therefore I say this in all
seriousness because it looks as if
some people are trying to take ad-
vantage of this in order to push their
favourite politics. National unity de-
mands that this Government remains
firm on the basic policies which are
good for the nation, which have been
proved to be good for the nation; as
for example, non-alignment  non-
involvement in military blocs.

Finally one word more and I sit
down. An appeal to unity has been
made but I hope the democratic rights
and liberties of the people will not be
attacked in the name of defence.
Unity has to be built on democratic
foundations; all the more so when we
need the mobilisation of all democra-
tic secular forces against some possi-
ble communal threats or tendencies in
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our country. There are other things
like holding the price line, etc. The
people’s demands should not be
frowned upon. The people should not
e asked i the name of umty to toe
blindly 1n mute silence whatever line
the Government takes in the econo-
mic and political sphere. For exam-
ple, in the name of national unity,
when we pive such a call, the Minis-
ters like Mr. Nanda, Mr. S. K. Patil
and Mr. Satya Narayan Sinha, should
not rush to Calcutta as they did on
the 10th April to give assurances to
Mr. G. D. Birla and others and held
private consultations with them which
created confusion even amongst their
own supporters s¢ much so many
Congressmen in Calcutta expressed
their doubts and apprehensions about
what happened. Therefore, Mr.
Chairman, we want to fight but fight
as a democratic and peace-loving
nation. That is what we should show
to the world. We meet Pakistan on
the military front because they have
left us with no other choice. So long
as they continue their attacks, they
have to be met but our arsenal of
peace efforts is inexhaustible and they
should always be in operation when-
ever any chance comes up. Therefore
I supoort the Prime Minister's sugges-
tion for a cease fire agreement simul-
tanecus with the restoration of the
status quo ante: That is a wise sug-
gestion. These are the two points on
which our position should be stated.

That is all that I wanted to say Mr.
Chairman. Once again I would say
that this question has to be met with
caurage, resolutlon and also with
wisdom and foresight. Let us not lose
sight of the fact that the real enemy
is in the Pentagon, the United States
of America abetting Pakistan; other-
wise that country would never have
dared to attack us.

Dr GOPAL SINGH: (Nominated):
Mr. Chairman, Sir, there has been
naked aggression on the part of
Pakistan on our terrilory and there is
nothing to add to what the hon. Prime

.~
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Minister said tius morming, that every
inen of our territory will have to be
recovered and unless the siatus quo
unte 15 resiored there will be no peace
tatks. TIhe country trusts in tue in-
tegrity of the Prime Minister and 1n
nis aetermination to defead one non-
our and integrity of this nation. There-
tore L au aot think that there 1s any-
thing else, anything better, that one
can say on this partficular situation
save to suppori what the hon. Prime
Minister said i this connection.

But I wonder why 1t 1s that when-
ever an attack is iaunched on our
territory we express a sense of shock
and surprise. In 1962 we had an
attack by China—then also we ex-
pressed a sense of shock and surprise
—in spite of the fact that we our-
selves had accepted the suzeramnty of
Cnma over Tibet with which we had
entered into varwous agreements
about the Himalayan borders. We
accepted that Tibet was under the
suzerainty of China, If Tibet was not
soverelgn then all the agreements we
had entered into with Tibet about the
Himalayan borders fall to the ground.
Therefore when an occasion arose—IL
do not want to criticise the Govern-
ment present or past—for you to re-
cognise the Government of the Dalai
Lama, why was it not done? If China
can now enter into an agreement
secretly or overtly with Sheikh
Abdullah or with Pakistan over some
areas of Kashmir, why not we pay
them in the same coin and do the
right thing by recognising Dalai
Lama’s sovereign rights over Tibet
and recognising his Government as the
only duly constituted lawful Guvern-
ment of Tibet with which we had
entered into agreements about our
Himalayam borders?

Similarly when we talk about this
KRutch-Sind border and the Pakistant
aggression why have we ourselves
committed in writing, even though by
implication, that there is a dispute
over this territory? Why did we
do so? If the border had to be demar-
cated why did we not do so?
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SErRT AKBAR ALI KHAN : We did
not accept that there was & dispute,

Dr. GOPAL SINGH: We did;
Sardar Swaran Singh had
SHRT AKBAR ALI KHAN: It was

Mr. Sheikh of Pakistan who raised the
question and it was recorded but Mr.
Swaran Singh did not accept it,

Dr. GOPAL SINGH: The point 1s,
all the time it 15 -we who have to give
something or other and 1t s always
Pakistan that hag to take. For in-
stance i1n Kashmur, why did we accept
the aggression of Pakistan®

SHETI G S PATHAK. We did not
accept 1t.

Dr, GOPAL SINGH: One-third of
Kashmir is stilj In the possession of
Pakistan. The whole world knows
that, All the time it 15 our giving that
is discussed; never any  giving by
Pakistan It is Pakistan that has com-
mitted aggression and the  whole
world knows about 1t but still when
people talk to usitis always our g1~
ing something to Pakistan
stance, we have lost Rs 500 crores
worth of property in Pakistan, Have
We ever raised, thig question in the
<ouncils of the world® Have we ever
talked cbout the partition debt owed
by Pakistan to us of Rs 300 crores or
more? Does anybedy say anything
about this debt? Then again when
the canal waters dispute was raised
we had to part with Rs 80 crores in
the bargain and decide the issue of
canal waters their
Once again when the ques-
tion of Berubar: came 1t was we who
had to surrender that part of the

For in-

distmibution in
favour
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terrilory. It 1s we who have given
wihencver there has been an attack,
Forty-nine attacks have been launche
ed during the last tortnight by Pakis-
tan on our territory on the Jammu-
Kashmur border ang bunkers are being
dug up even now in East Pakistan all
along the border. And what 18 the
Pakistan President threatening us with
that there will be a total war? The
total war 1s already there. It 18 only
we who are restrained. We have no
doubt about what Pakistan President
means by his threats. Pakistan wants
to destroy our image as China wanted
to do two years earller And now
they are in collusion with each other,
and both of them either singly or
jointly want to attack us; or maybe
not to attack us but just to bully us
so that our economic and political
stability might be destroyed We can
see through their game and this
attack on the Kutch border is 1n
line with their whole strategy. It is all
a part of a grand strategy. They
want to 1solate us from our friends
at the right moment. Don't you see
that when China attacked us in 1962
the United States and the U.SSR.
were engaged in  Cuba? Similarly
now the United States iz occupied in
South Vietnam and Britain is occu-
pied in Malaysia-Indonesia confron-
tation. Therefore Pakistan has chosen
the right time and the right spot.
How much did we know; we did not
know that they would attack us from
here. That enemy will be a poor
enemy who attacks us at a place
where we expect him to attack wus
He will not attack us on the ground
of our choosing He will attack us
on the ground of his choosing. You
choose your ground. if vou want to,
and do not talk about it that vou are
going to do this, or that and the rest
Leave it to the Army, the Defence
Minister and the Chief of Staff and
vou can leave it to the Armvy to at-
tack where thevy choose. Tt ig not for
us to suggest to them where they
shouid do so and when 1t is for them
to decide and for them to choose. It

is a military decision It is not a
politica] decision. You have to take in
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this Parliament and in the Govern-
ment a political decision Plan out
the stretegy, plan out the objective,
and then leave 1t to the Army. Do
not be frightened 1f one point 1s lost.
It is said, unless Kanjarkot 1s liberat-
ed we are gowng to shed the last drop
of our blood We are not going to do

that I can assure you that we will
be very foolish 1f we shed the last
drop of blood over Kanjarkot They

want us to meet them actually else-
where, not in Kanjarkot They want
to bog you down im a marsh where
you cannot fight at this time of the
ramy season But they are planning
therr attacks elsewhere Please re-
member this Therefore, for heaven’s
sake do not advise the Government,
the Army and the Defence Minister to
do this, that and the rest, immediate-
ly, for the sake of the honour of this
country The honour of this country,
of course, has been violated not now,
but seventeen years ago We still
have the aggressor, that is Pakistan,
on our soill in Kashmir Therefore,
not merely on the military front, but
some offensive has to be launched on
the diplomatic front also Therefore,
1 would submit to you that if we
really want to win the war, then we
need to get some more friends in
favour of us It may be that the
United States is fighting the battle in
South Vietnam 1n a way which might
not appear to us to be very sensible,
but let us leave the matter to them
Similarly, if the British are interven-
ing in Malaysia—there is confronta-
tion between Malaysia and Indonesia
—Ilet us leave that to them Let us,
therefore, make some sensible over-
all appraisal of the whole situation
rather than go about shouting about
other peoples’ business whose result,
ultimately may turn out to be in our
favour

Wa must al<o not forget that China
fs the real enemy. that China ig be-
hind Pakistan and that China will
not attack us so lone as it knows that
the United States will be here to fight
them even without our teo much
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pleading Fortunately, China knows
about 1t. Therefore, we shoula not
frighten our people with the thought
that Chmma and Pakistan will join
hands together and if they attack us
what shall we do? <China will think
twice before she attacks us If Pakis-
tan attacks us, 1t will be an engage-
ment between India and Pakistan be-
cause Pakistan knows that in such a
situation the United States and Great
Britain would not be able to inter-
On the one hand, we are both

vene,
in the Commonwealth and on the
other hand they are aligned to
America, etc  So, there will be some

kind of peace talk after the tussle,
struggle, etc China cannot afford to
intervene No doubt China can boast
that they will come, but then they
will not come They have not come
so far 1n North Vietnam They know
their strength too You should, there-

fore, while appraising your weak-
nesses, also know your strength,
where your strength lies Your

strength lies 1n some of the friends
who are fighting the battle against
China That is number one Number
two 1if you really want to have a
showdown with Pakistan, go ahead.
We do not want to be assured. Tt is
you who are to be assured in your
own minds about where to attack and
when and who are going to be your
friends in the long run and who are
going to be your enemies  After
making this appraisal and after
making all this assessment, politically,
diplomatically and militarily, go ahead
with this and let God bless vou and
the whole country will be behind you.

Surr JAIRAMDAS DAULATRAM
(Nominated) - Sir, it is not possible
for me to assume that T am address-
ing a meeting of the Members of the
various Parties in the House I can-
not bul be conscious that when we
are speaking here we are speaking
a forum whfch is a sounding hoard
from where echoes go far beyond
this Chamber What we say and do
here has 4 great repercussion on pub-
lic opinion in the country and on oni-
nion in variaus other countries about
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India. On an occasion like that 1
feel that we ghould be conscigus that
we represeni a great country with
great traditions of the past and a
great future to look forward to and
on 3al] important and critical ocea-
sions restraint, which should guide
and control what we say ought to be
regarded a determining and  wvital
factor.

I do not f2el in a mood to repeat
any hard words that have been said
about Pakistan. I do not think that
the wrong sction which they have
taken need have any but a passing
verbal, vocal reaction, Qur reaction
to what Pakistan has done ought to
be in the nature of increasing unity
within India and of strong and firm
action on the field and it is in these
two directions that all that we say
and do here ought to lead. I do not
also want to utilise this occasion.
would not wish that we should uti-
lise this occasion for criticising the
Government in regard to what has
happened. Many things have been said
lightly, They have been referred to
and stressed too but I think that is
not exactly what should happen.
Those who constitute the Government
are as staunch in their patriotism as
any one of us. They are as sincere
and capable of sacrifice as shown by
their lives as any one of us. 1 feel
that they are as determined to see
that the honour and dignity and the
territorial scvereignty ang integrity
of the country is maintained as any
one of us. Equally, I believe that they
are sincere and earnest that the duties
which times have imposed on them,
responsibilitics which times have cast
on them, are properly, and bravely dis-
charged. Therefore, I do not think that
today is an occasion when we should
feel in a 1oad to be hyper-critical be-
cause, as [ said, this is a forum which
is a sounding hoard from where echoeg
go not only to the Ganga and the
Godavari, but they go beyond. They
go to the Indus, the Yangtze, the Volga
the Daoube, the Mississippi—one does
not know where—and 1 think if we
wish to act in the intevests of the
country op occasiong like this our ap-
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proach to problems and our expression
of opinion must all be controlled and
guided. By this I do not mean that that
such attempt has not been made by
friends who have criticised. T think a
conscious attempt has been made, but
I still feel that we have to go a long
way before democracy in India can
function correctly during wartime.
After all in our country democracy 1s
being experimented by ug in peace and
in war, We need not think that Ame-
rica and the United Kingdom or Rus-
sia and any other country is a model
for us and that we must necessarily
copy some country or the other, whe-
ther in the East or the West. We shall
have to shape our action according to
the requirements of our country. We
talk of non-alignment and 1 find that
those who talk of non-alignment wish
to pull India away from nor-align-
ment, in this direction or that direc-
tion, There are pulls by various groups
ang sections of people to see that we
do not adopt non-alignment in the
correct and proper manner, but I will
not gec into this controversy. What I
feel is that on an occasion like this we
should discard our differences with
regard to certain matters, giving the
heartiest support to the Government to
tide over the present situation. It was
very good that we had amendments
from the Opposition groups supporting
the Government, but that support
must get reflected also in the speeches
delivered, because we cannot forget
that the atmosphere generated by the
reporting of speeches in the House is
an important factor. The wording of
an amendment is not so important but
it is the impact on public opinion
which we create, Therefore, I would
with great respect suggest that in dea-
ling with Kutch affairs and Pakistan
entarglement this may not be the last
occasion for it, we should keep this
matter in mind.

At the same time I would like to
make a few constructive suggestions,
to Government. One does not feel
happy, 1 do not want to go into any
details for which this forum is un-
suitable, but it does not make one feel
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happy that we should find ourselves
attacked by surprise. This 1s the
second time this thing has happened
I think something 1s lacking some-
where I will rot refer to any parti-
culay matter but something 1s lacking
somewhere which prevents this coun-
try from knowing well in time the
moves, mtentions and activities of our
neighbour, YThis 1s a fundamental re-
quirement of 3 country wh.ch wishes
to maimntain 1ts freedom and prevent
any assault and aggression mside i1t.

The second suggestion that I would
make 1s this I do not know whether
the report in the press is correct that
the security of the border areas will
be either financed or taken over by
the Central Government in the Fourth
Plan The news may be correct, the
news may not be correct, but I strong-
1y feel that all our border areas must
at once be taken charge of by the
Centre, by a force controlled by the
Centre and in some way integrated
with our defence organisation I have
had occasion to go through this Rann
of Kutch I have gone through 30 miles
of 1t from one end to the other I
have passed g night in the Chhad 1s-
land or a neighbouring island, and I
have had experience of the dange-
rous condition of this border—an arid
waste, salty, hard, with mirage to
deceive you, a plant appears ke a
tree, and also many other m:sleading
things It 1s a very dangerous border
area I think that we ought to take the
earliest possible steps to see not only
with regard to this Rann of Kutch but
with regard to the whole of Rajasthan
angd all our border areas, that they are
all taken charge of by the Centre Un.
fortunately all our border areas are
very difficult areas Either they are
high hills, 23993 fret high .r. the
north, or on the east 7000 f-et high,
or arid waste and moving dunes 1n
Rajasthan I think we may face more
difficulties 1f the Centre does not im-
mediately take charge of the border
areas

The other suggesiion that T want to
make 18 that I think 1t 1s a very mn-
complete mantram or slogan which we
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have adopted We have said “Satya-
meva Jayate” I do not think that that
18 a comiplete statement The complete
statement can only be “Satyam Bala-
meva Jayate” It is only when truth 1s
supported by strength that tri‘h can
win, and po one gave us a greater
demonstration of it than Gandhii
Gandhiji stood for truth but he put
iremendous strengih and pressure of
the spirit of sacrifice behind 1t It 1s
mmpossible for this country to believe
in  non-violence of a passive type.
When we say that we should not have
violence, then we must have the
strength to use the non-violent
weapon When the Japanese were
about to defeat the British 1n
1944, it was Gandhij who
sald “I shall resist the Japanese with
the same spirit with which I am re-
sisting the British” Today we have
not got that personnel We have not
got that material to develop that non-
violent strength Let us admit 1t
frankly, and there is no wav out so
far as I can see for present-day India
except to depend upon the strength of
the normal type and I entirely sup-
port those who have said that peace
cannot be supported by India 1f India
1 weak Russia will not count for
peace 1f Russia had not its strength
America will not be talked to about
peace i! America had not 1ts
strength I am not saying anything
about the kind of strength, nuclear
or of this or that form, but unless
India of the present times has the
physical strength to mamntam 1ts
integrity and prevent any neighbour-
ing country from thmnking of nvad-
ing India, India 1s lost because India
has not got the non-violent weapon
1 therefore suggest that Government
as a government should seriously
consider that we should enable India
to stand entirely on its own feet
without looking to this or that
country unless 1t 1s for the time beng
wholly unready It 1s an inherent
principle of our 1ndependence that
we should be independent also in our
capacity to defend ourselves

May I 1in the emd agamn make an
appeal to our friends of the opposi-
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tion? They may not agree with me,
possibly they will disagree, but I do
appeal to them that occasions like this
necessitate their trying to demons-
trate that just as statesmanship 1s
expected from the ruling party, states-
manship also 1s expected from the
opposition. I have no doubt that if
the opposition groups were one single
opposition as 1n England or America,
that opposition in my opinion would
function a little differently. 1 will
not go into these controversies but I
believe that in the interests of creat-
ing a certain atmosphere 1n the
countiry the proceedings of Parlia-
ment, the speeches in Parliament, the
way in which we express ourselves,
our emphasis, our vehemence, all
these are factors which create or
prevent conditions which enable
India to face a difficult situation

Pror. A. R. WADIA (Nominated):
Mr. Chairman, it 1s the duty of every
Indian to support the Government
and I am perfectly certain that
there is no Indian worth the name
who 1s not behind the Government
n 1its desire to protect our integrity
and ndependence. I believe in demo-
cracy, Sir, but I believe also in its
limitations. I believe that a discus-
sion of this type, as my friend, Mr,
Jairamdas Daulatram, pownted out,
has very important repercussions all
the world over. For this very reason
I am in favour of carrying on such
a discussion 1n a secret session, not
apen to the press, not open to the
world. There 1s nothing undemocra-
tic about it. If this had been adopt-
ed, we would have had the right of
freedom of speech and at the same
time the necessary secrecy from the
other parts of the world. Unfortu-
nately this has not been done So 1t
mmposes a restraint on the Govern-
ment, 1t 1mposes a restraint on us
who have to speak and take part in
this discussion.

Sir, when the leader of the op-
position, Mr Dahyabhai Patel, spoke
this morning, I was taken very much
by surprise. It has been said that
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this attack from Pakistan came as a
surprise, and he said that this was
really premeditated by good five
years, that the State of Gujarat as
far back as 1960 recommended the
constiruction of six roads and that the
Central Government could not come
to a decision even about one road till
February 1965. Well, 1t does not
speak much for the wvigilance of the
Government however patriotic we
be and however willing we be to
support the Government. That 1s the
very reason why I support the idea
that the defence of the frontiers
should be taken up by the Centre.
It 1s not the business of the States
only. It 1s the business of all the
States concerned Dbecause all the
States united stand for India. I reg-
ret to say that we have put strong
faith 1n mere words. Whenever any-
thing 1s done against our country, we
send protests and we say that we are
sending strong protests. But the st-
rength does not go beyond words. It
has almost become a joke in the in-
ternational world about gur protests.
An independent country worth the
name should be strong enough to
support its integrity and indepen-
dence either by, the policy of non-
violence or, if necessary, by the force
of violence. We have done nothing
of that sort all these years. Our pro-
tests are consigned to the waste paper
baskets. Therefore, I feel that the
time has come when the Government
must make up its mind to be very
determind and firm. Mr. Chinai said
that 1t 1s not our business to tell the
Government what they should do. I
agree with him. We are not com-
petent to say whether tanks should
be sent, whether one brigade should
sent or half a brigade should be sent,
but it 1s our business as Indians to
say that something should be done.
What that something 1s, is the res-
ponsibility of the Government. But
1t 1s no use being content merely with
words. In this wretched world mere
words have no significance. We are
Literally living on the top of a vol-
cano and we do not know when the
clouds of the third world war will
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overtake us. In such a world based
on force, we cannot be negligent and
be content merely with words

Now, there 1s not the shghtest doubt
in the mund of any wountry in the
world that Pakistan has been ag-
gressive. Well, 1if Pakistan has been
aggressive, 1t 1s our duty to repel ;hat
aggression, not merely by sending
notes of protest, not merely by being
on the defensive, but even if neces-
sary, by carrying on the offensive,
That 1s why our Army exists,. We
have been taxed so heavily and we
pay the taxes willingly because we
need a strong defence force We
were taxed heavily when China
attacked us, it may be that we have
to be very careful even about Pakis-
tan. But 1f money has been spent if
we have taken arms from Russia,
from America and from Britain and
1f we have taken loans to start our
own defence industries, we must
make use of these arms, and I feel
certain that nobody will blame us as
being aggressive. After all, we are
defending only our frontiers. It 1s
no use saying that we shall not enter
into negotiations till such and such a
plot 1s vacated. Have we done any-
thing to see that 1t 1s vacated? That
is our strength, and wunless we are
able to do it, 1t 1s no use trymng to
feed the world with mere words.
Peace 1s all right, but peace has 1ls
limits. We are a peaceful nation,
we all admit it, we are proud of it.
But we are also a proud nation and
our pride should be supported by
the show of arms if necessary. War
may be a bad choice but if it has to
be chosen, it has to be chosen in the
right spirit.

1 entirely agree, I associate myself
with the words of commendation that
nuve fallen from the lips of so many
hon. Members 1n  praise of our
sldiers who have fought so boldly
and so courageously and who have
{aid down their lives for the sake of
their country. But let them feel that
we are behind them. I remember a
very sad episode which took place
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long ago when I was travelling in
the train with a high officer of the
Indian Army. And he was saying
‘we weie on the brink of marching
to Lavore but we were stopped”. And
we are reaping the rewards of it by
having a cancer within our own
body politic. If we had marched not
to Lahore but at least to our own
frontiers, all the evils that have been
connected with the Kashmir prob-
lem would not have arisen But we
failed at that moment and I am
afraid we are failing again at other
moments Let us be strong. Let us
not fight shy of the word ‘war’. If war
has to come, let it come. That 1s the
strength of the people, the spirit of the
people, the weallh of the people behind

it, and that counts Without that
spuit, Pakistan will continue to
tieat us with such scant courtesy
without any appreciation of our
efforts.

That 1s why I feel that we could
have talked even more strongly if

this discussion had been held w»n
camere but even with these limita-
tions, let not the world be deceived—
we mean business, we mean to pre-
serve the integrity of our country,
whatever be the cost in men and in
money.

Mr CHAIRMAN, Dr Mehta, I
could allow you only five minutes—
you yourself fixed it—because at five
I have to call the Prime Minister

Surt M M. MEHTA (Gujarat): Mr
Chairman, I come from a part where
the present battle is being fought 1
call it a battle though 1t 1s an un-
declared war. But we know that the
vely conception of Pakistan is based
on hatred, communal fanaticism and
jealousy of India. It was the great
leader, Jawaharlal Nehru, who led
‘ndia to the height in the world, but
today when he is not there, they
think that there is an opportunity
to keep down our prestige

In the Rann of Kutch and the sur-
rounding areas, you will find that
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the atlack was just like the Chinese
attack. China attacked India at a
place where there was a sparse popu-
lation and the Indian forces had to go
far distant to save the border.
Exactly the case is here. The Rann
separates the main inhabited land of
Kutch from the Pakistani border.
All the police force was just on the
southern side of it; the northern side
has remained absolutely without
there being any police post even. And
that was why in 1956 Chhad Bet was
taken. In these days we were in
Part ‘C’ State; the Centre was there
And immediately steps were taken
and Chhad Bet was vacated by Pakis-
tan. But I know it definitely—our
Defence Minister will correct me if
I am wrong. A  survey party in
1958-59 went there and found that
Sakhur, 3 few miles from Ram K
Bazar, wag occupied by Pakistan;
they had already irrigated the land;
revenue was paid fo Pakistan. But
our leaders at that time were busy
in adjusting the borders of Mahs-
rashtra and Gujarat. It remained
there. Some  contradictory reports
were submitted to the police. and in
1960 the administration of Chhad Bet
was handed over to the State only to
see that the smugglers did not come.
And T am very sorry to say that there
is no question of roads there. We
appealed from the Kutch side for
roads being built there. Every now
and then we are drawing attention
that roads should be there. Today
also we say the same thing. If Chhad
Bet was evacuated within a few days,
it was only because Kutch was the
Part C State. It was merged with
the Centra] Government administra-
tion; then it was taken out. I think
that decision was wrong, If today we
reverse that decision and if Kutch is
again brought under the Centre, this
problem or controversy as to who is
responsible, whether the Centre or
the State, will not arise. No time
will be lost in preaching or appealing
or asking for sanction from here and
there. It is a Dborder which will
remain alive for years to come. We
should be alert and should not wait
for negotiations to be begun. Not
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only in Kutch, but all over India the
same tactics are being applied. When
homage was paid to the martyrs over
there in Bhuj then, such a huge
crowd was there present, even our
jawans and people from the military
were so much impressed by that,
Today I say, there is not a single
person who has gone away from any
village where the gun-fires are heard

day and night, but the people are
there. The morale of the
5 P.M. Ppeople 1is so high. Every
young man there asks for

arms and he will fight. That is a
history there Xutch has always been
attacked from the Sing side and the
people have fought very gallantly.
The ame history the people want to
sce repeated today. They say, “Give
us arms We shall fight” Every
son of Kutch will fight in every street
and in every house. They are so
much prepared. But I am very sorry
to say in this House that the enthu-
siasm of the people nobody takes care

of. Even the people are not.taken
into confidence, People in the dis-
tricts of Kutch swear in thousands

forgetting all their differences, “We
have no complaint today. We have
nothing to say against the Govern-
ment. We all stand for unity.” Un-
like the friends opposite who profess
that only if the ruling party concedes
to something they will give co-opera-
tion. Nothing of the sort. They say
this is time that we should forget ouv
differences and get united and become
one. But unfortunately they are not
taken into confidence They went ta
the Government and said that they
would do all the civilian work. If the
pipeline has to be taken to Khavda or
Chhad Bet they would take it. I say
this, because if the people there are
taken into confidence, so much civil
defence work can be done. Not only
that. There is another thing that 1
want to put. They,do not mind whe-
ther the Army goes there or not. The
Army will go in time. T know yester-
day some newspaper people had been
there. They have mentioned what
the Jawans told them, It is immate~
rial whether the Rann of Kutch gets
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filled with water and Kutch becomes
an island but they will be there and
defend the land. But they want
clear instructions. They say that they
do not know what they have to do
today when the tidal water comes.
The tidal waters come on the 15th
May and Kutch becomes an island
surrounded by water when for con-
necting it with the rest of India there
will be the metre gauge railway. I
have come to know—I do nof know.
I am not a military man but this is
what they say—that at Sardar Post
when there was heavy concentration
of Pakistanis nobody cared for it.
We know that there was concentra-
tion with tanks and all these things.
At that time only S.R. Police and
C. R. Police was protecting it. They
fought gallantly over there. Today
again we have come to know that in
Nagarparkar, just opposite to Bela
there iy heavy concentration of
Pakistanis. If they attack from the
sideg of Bela and Wahgad, Kutch will
be cut off in no time. After the 15th
May it will be isolated from the rest
of India. This is a very vital, strate-
gic point. And today in Wahgad
there is not a single military man, not
a single military activity. I am not
an expert. As I told you these things
cannot be out of mind of the Gov-
ernment. But as I feel it I have put
it before you.

Pakistani attacksg

Sir, there is another thing that I
want to state. Everybody there feels
that it is the American bullet that
has killed the people there. They
feel that the Americans are support-
ing them. Today we take America as
our friend. Sir, Gujaratis as a class
are very practical men. They say,
“Why sit on the fence? Let wus
negotiate with China, but finish once
for all with Ayub. Let China go to
Vietnam and let America taste their
arms over there. But let us solve the
problem once and for all. Let us
teach 3 lesson to Ayub. This will
solve the problems with Pakistan
once for all so that Pakistan will
never raise its ugly head. We shall
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see China afterwards”. That is what
they feel. Since the attainment of
our independence we have been see-
ing these problems. Every now and
then these problems come up and
they will continue coming up unless
we solve them sternly and with a
firm hand; it will go on harassing us.
I have no time; otherwise I would
have elaborated it.

Sir, on the Kutch border there is
pro-Pakistani activity. I should not
say all these things over here. But
I have seen it with my own eyes. And
I have seen jawans being actually
told of so many bad things for un-
nerving them. There is population on
both sides with relatives living on
either side. It requires very serious
attention and if proper attention is
not given and action taken, I do not
know what misfortune it will bring
to us. All that I know is that we
have courage . . .

Mgr. CHAIRMAN: I am afraid your
iime is up. Prime Minister,

Svrr LAL BAHADUR: Mr. Chair-
man, Sir, I have heard the speeches of
the hon, Members with care and at-
tention. I was somewhat surprised to
hear two or three speeches which
were rather critical. I would not like
to corment on them but would !eave
it tc those hon. Members to consider
if it was proper or advisable to launch
these criticisms at this critical junc-
ture of our country when we all have
1o stand united, stand together to
fight the present menace. However, I
am grateful to all the other secticns
of this House, the Members who have
spoken and the general support they
have given to the Government. This
has given added strength to our
resolution and I am sure it would
give much happiness to the Army be-
cause they will also know that they
have ihe whole Parliament and the
whole country behind them.

Sir, there has been some criticism
made of our faully preparations. I do
not want to deny completely what has
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been said It 1s true that we have
often concentrated more on the eco-
nomic development of our country
We have rightly or wrongly felt that
there was not much cause for aggres-
sion oh our frontiers, on our borders
But we have often been deceived and
1t 1s important that we should take
much greater care of our borders and
frontiers There 1s no doubt about
1t that we will have to make roads,
provide bhetter communication faci-
lities and also do wvarious other
things We have not taken any fina.
decision, but I have no doubt that
the Centre will have to take the
major responstbility of the borders
and of the arrangements on our
frontiers

There are two or three things about
which there have been some whispers
going round, going about It has
been said that there 1s some difference
of ortnion amongst the Ministers 1n
regard to the various steps we have
taken or we are taking in so far as
this 1ssue of the Kutch-Sind border
1s concerned I might make 1t abso
lutely clear that there 1s no truth in
this at all There 1s complete unani-
mity and the Government and the
Members of the Cabinet wholly and
entirely share the views which I have
expressed here this morning and have
expressed in the other House the
other day It 1s also said that we are
taking a complacent view and we are
really not serious about this matter,
that 15, we may not do the needful
and might just keep quiet over what
has happened and leave things as they
are There would be, if T might say
so, nothing more wrong than, as I
have said, what 1s being suggested
We are quite earnest and may I say
that the jobs we have taken up would
be fulfilled with the fullest might at
our command and with the fullest
sense of responsibility? There has
been some talk about the Army also
1 do not want to go Into that at all
Merely talking to some jawans if any-
one comes to certain conclusions, it
would not at all be desirable The
decisions are taken at the top level
of the Army It 1s just possible
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some of the people down below may
agree or may not agree with 1t It 1s
always the case everywhere, but 1n
the present situation specially, I
would like to appeal to all who are
concerned that impressions should not
be formed merely by talks with cer-
tamn jawans or some of the officers
down below The decision on policy
15 entrely that of the Government
There 1s no doubt about 1it, that in
so far as policy matters are concern-
ed, 1t s ertirely the responsibility of
the Government, of the civil authority
and then 1n so far as strategy 1s
concerned,—employment of men, use
of weapons or  armour—that 1s
entirely the responsibility of the
Army and the Government can never
conceive of coming in the way of
these operations or of these wvarious
matters to which I just now made a
reference Spo I would very much
like that this kind of talk and these
gossips come to an end It creates
some kind of sense of frustration
among the people I would beg of
all of us and I would also request
those who are outside the House that
great restraint has to be exercised in
regard to these matters

Shr1 Bhupesh Gupta on the one
hand says that this conflict
should not escalate I have also said
1t but then 1f the UK Prime Mm-
1ster tries to mediate or makes cer-
tair. provosals and we see such prepo-
sals with some suspicion, then, 1n
that case, there can be no talk or
possibly there can be no further dis-
cussions but I might say that I do
not want to proceed purely on an
assumption that a particular country
has any evil intentions and I do feel
—I might share in some of the views
he has expressed about the UK -—
whatever their approach, in so far
as this particular matter is concern-
ed, I am prepared to accept the bona
fides of the UK Government It 1s
true that we would not lLike this
thing to be delayed any further I
mean, we have more or less given
our views to the UK Prime Min-
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ister.  Why should 1t take a long
ume for the Pakistan Government to
furnish 1ts own views? Therefore
we were rather keen and particular
that the U.X. Prime Minister should
try to obtain the views of Pakistan
in this regard and try to get it as
early as possible.

I would not like to take much time
of the House but I might say that
if once we are fighting the aggressor,
1t is exceedingly important that we
remain peaceful and united inside
the country. Any talk of hatred or
bitterness against any community
would be most suicidal. I know that
there has been a very great res-
ponse. I have been receiving letters
and telegrams from the minority
communities that they are prepared
to offer their services and they are
prepared to sacrifice themselves for
the security and freedom of the coun-
try. In these circumstances, I would
appeal that there should be complete
unity and accord in our country bet-
ween the different communities and
we shou'd all stand as one to fight the
present difficult situation and come
out of it successfully.

I might also say that if possible—I
do not know but I would like to sug-
gest that—there should be no demon-
strations against Embassies. It does
not pay us in any way. There is
hardly any point in leading a big
procession to a particular Embassy
and demonstrate there for some time
and come back. It is, if I might say
so, sheer waste of energy and 1
would therefore like to appeal to
all

Surr BHUPESH GUPTA: You speak
strongly against them.

Surr LAL BAHADUR: I would like
to appeal to all those who may be
thinking of it, to stop it completely.
There are a number of amendments
but I would like to say that the
amendment of Mr. Vajpayee is more
or less the same as the amendment of
Mr. Mani and Mr. Bhargava.
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SHRT A. B. VAJPAYEE: Then it
should be accepted.

onkl LLAL. BAHADUR: But he has
added a para to it,

SURI A. B, VAJPAYEE: That is
very important.
5Hr LAL BAHADUR; Although

1 endorse what he has said, but I do
not think it advisable that we should
nave a different Motion than what
was passed in the Lok Sabha. It 1s
true that we are determined to vacate
aggression and we do not want to
accept any kind of talks or negotia-
tions which would in any way lead
lo the partition of even an inch of
our territory or separation of our
territory. Therefore I say it is quite
obvious that what Mr. Vajpayee has
said in his amendment has been
brought out in my speech and that
is the definite policy and conviction
of the Government. Therefore I would
suggest to the House that the amend-
ment as moved by Shri Bhargava and
Mr. A. D. Mani may be accepted and
we may pass that Motion unanimous-
ly. I have only to say that we are
passing through very difficult times
and our responsibilities are indeed
very great. I have no doubt that we
are determined to fight the aggression
and I am quite sure to tell the House
that we will definitely come victorious
out of it. Thank you very much.

Surr A, B. VAJPAYEE: My I seek
a clarification? The hon. Prime Min-
ister in his speech this morning stated
that along with cease-fire, simultane-
ously there should be restoration of
the statvs quo ante. Obviously the
two things cannot hapnen together.
First there will be cease-fire and then
the restoration of status quo will
follow. Does it mean that we are
in favour of cease-fire even though
the Pakistani forces will be on Indian
soil and, if so, will not that amount
to acceptance of defeat? How can
there be any cease-fire unless the
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Pakistani forces quit our territory?
May I request the hon. Prime Min-
ister to make the position clear?

&#R1 LAL BAHADUR: Well, Su,
of course ccase-fire has to take place
first in the sense that there will be
disengagement of the armies, and
then, simultaneously or side by side
with the acceptance of the cease-fire,
the prirciple of status quo ante has
also to be agreed to; these two things
are not to be agreed to separately;
they have tu be agreed io simultane-
ously, at the same time. But the
physical vacation does take time, Our
army will also take a few days’ time
and their army also will take a few
days to go back to their place. There-
fore there should be no doubt at all
in the mind of Shri Vajpayee, that by
accepting the cease-fire we do not
really mean that the armies of the
two countries will go back to their
places, to their respective frontiers.

Suri G. MURAHARI: 1t 15 Pakisian
that has come into ouy territory.

Surr A. B. VAJPAYEE: In that
case why should we not insist that
Pakistani forces should quit Indian
territory? And there will be auto-
matically cease-fire.

Surr LAL BAHADUR:
that.

It comes to

SHEI A. B, VAJPAYEE: It does not.

ohal BHULESH GUPTA: 1 have
another point to get clarified. Even
now the Prime Minister has not said
something as to what he proposes to
do in the new context with regard
to the use of U.S. arms by Pakistan
against this country, whether he has
taken any initiative, diplomatic or
otherwise, to take up this matter with
ihe Americans. It seems to me that
the Americans do not accept the ex-
posure by the Government of India,
by the Indian authorities, that U.S.
arms are being so used. I should like
to know from the Prime Minister
whether any kind of contact has been
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established diplomatically with  the
U.S. authorities with the clear sug-
gestion that their arms are being so
used and that their arms should not
be sent to Pakistan any more and that
if they continue to be sent, this Gov-
ernment would consider it a hostile
act against India.

Surr LAL BAHADUR: Well, Sir,
we have already taken up this matter
with the Government of the United
States. We have written to them; we
have sent them the pictures and we
have made it quite clear how we feel
about this matter, and there is no
doubt that the assurances given by
the Government of the United States
are not being fulfilled in this matter,
that Pakistan is undoubtedly going
against the terms of the agreement
under which such arms were given
by the U.S A, and, as I said, we have
brought it to the notice of the Gov-
ernment of the United States.

Sugr P. N, SAPRU (Uttar Pradeshy:
1 have one question for clarification.

MR, CHAIRMAN: It is rather late,
Mr. Sapru.

Suiki £, N, SAPRU:; Just one gues-
tion. Our respected Prime Minister
made a distinction between the res-
ponsibility of civil authornities and
that of military authorities in defence
matters. He said that the responsi-
bility, so far as the strategy and use
of weapons 1s concerned, was entirely
that of the military authorities. I want
him to make it clear that when he
says “use of weapons” he does not
mean that the military authorities
have a right in any country, whether
in ours or in any other country to
use any weapon in any manner they
like. If his speech goes in the form
in which it is, it is likely to create
some misunderstanding.

Surt C, D.

desn):
ment,

PANDE (Uttar Pra-
{t is not a High Court judg-

Surt P. N. SAPRU: It is; it is much
more than that; it is a statement on
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behalf of the countiry by the highest
dignitary.

SHrr LAl BAHADUR: 1 mean, in
$0 far as whetner they should em-
ploy tanks, or whether they should
employ bombers or fighters, it is en-
tirely for the operational command to
take a decision about it. If Mr, Sapru
has in miud the use of some kind ot
nuclear weapons, well, I can quite
understand it. The use of nuclear
weapons or atom bombs will certainly
not fall under the decision taken by
the operational command. Of course
in that matter it is a very serious deci-
sion to take, and ultimately in that
case the decision finally would be
that of the Government.

Mg, CHAIRMAN: I shall now put
the amendments to vote and 1 take up
first of all amendment No. 2, In view
of the remarks made by the Prime
Minister I would first ask Mr.
Vajpayee if he would press his amend-
menti to vote.

Surt A. B. VAJPAYEE: Mr. Chair-
man, I do not want to divide the
House although I am not satisfied with
the clarification given by the hon.
Prime Minister. There is no need for
any cease~fire unless the Pakistani

forces withdrew from Indian terri-
tory.
Mr. CHAIRMAN: Mr. Vajpayee,

now I am putting you a definite ques-
tion. Are you pressing your amend-
ment or withdrawing your amend-
ment?

Suri A. B. VAJPAYEE: In order
to maintain unity and unanimity I
do not intend to press my amendment.
I beg leave to withdraw my amend-
ment No. 2.

Amendment No, 2 was, by leave, with-
drawn.

Mr. CHAIRMAN: Then amend~
ments Nos. 3 and 4 are in the names
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of Mr, Chordia and Mr. Kapoor.
Weceulg you like to press amendments
Nos. 3. and 4, Mr, Kapoor?

ot frfers femte wqe : & uF
a1 THAT =TT § HIX ST T[F T
§ 780 W& awav |

=Y RedeT : AT THEAT AL 7T
ERER ERCeiEicIll

ot ffrow femlie wqe s & fam
Q¥ 1T JEAT =181 §

Mr. CHAIRMAN: Mr. Kapoor, I
am very sorry. I am in the stage of
putting the amendments to vote. I
want o Know whether you press your -
amendments to a vote, or you intend
to withdraw them.

g fafews feale #q3 : os &
T §

Mr. CHAIRMAN: Please, Mr.
Kapoor, I will not allow it, and you
understand why I don’t allow it. I
have had occasions when everybody
put questions. Now I am putting the
proposition to vote.

ft fafcow fetr g e 3w &Y
wgsdr {7 & wud dovey gg a@)
FIATE |
Mgr. CHAIRMAN: Thank you.

Amendrments Nos. 3 and 4 were, by
leave withdrawn.

Mgr. CHAIRMAN: I shall now put
amendment No. 1 in the names of
Mr. Mani and Mr. Bhargava. The
question is:

1. “That at the end of the Motion
the following be added, namely:—

‘and having  considered the
same, this House places on record
its high appreciation of the valiant
struggle of the police force as
well 25 of men and officery of
our armeq forces while defending
our frentier and pays its respect-
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ful homage to the martyrs who
have laid down their lives in
defending the honour and integ-
rity of our motherland, and, with
hope and faith, this House affirms
the firm resolve of the Indian
people to drive out the aggressor
from the sacred soil of India?”

The motion was adopted.

Mr. CHAIRMAN: 1 Sha'll now put
the motion, as amended, to vofe, The

question is:

“That the situation arising out of
the repeated and continuing attacks
by the armed forces of Pakistan on
the Kutch border he taken into con-
sideration, and having considered
the same, this House places on re-
cord its high appreciation of the
valiant struggle of the Palice force

GMGIPND =R §~=207R §—2-7- 65=570

as well as of men and officers of
our armed forces while defending
our frontier and pays its respectful
homage to the martyrs who have
laid down their lives in defending
the honour and integrity of our
motherland, and, with hope and
faith, this House affirms the firm
resolve of the Indian people to
drive out the aggressor from the
sacred soil of India.”

The motion was adopted,

Mz, CHAIRMAN: The House stands
adjourned till 11 a.m. tomorrow,

The House then adjourned
at twenty-six minutes past
five of the clock till eleven
of the clock on Tuesday, the
4th May, 1965,



